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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH,

AT NEW DELHI

O.A. No. 59712OL9

IN THE MATTER OF:

RA]ENDM TYAGI & ANOTHER

UNION OF INDIA AND OTHERS

...APPUCANT

...RESPONDENT(S)

VERSUS

COUNTER AFFIDAVIT / REPLY FOR AND ON BEHALF OF THE

RESPONDENT NO.l / MINTSTRY OF JAL SHAKTT, DEPARTMENT OF

WATER RESOURCES, RrVER DEVELOPMENT & GANGA

REJUVENATION.

MOST RESPECTFULLY SHOWETH:

1. I, Vinod Kumar, aged about 50 years, employed / appointed as Under

Secretary, National Water Mission, Ministry of lal Shakti, Department of

Water Resources, River Development & Ganga Rejuvenation, New Delhi,

nctioning / officiating at New Delhi, do hereby solemnly affirm and declare

am well conversant with the facts of the case, and duly authorized and

nt to swear this affidavit on behalf of Department of Water

rces, River Development & Ganga Rejuvenation in the above matter.

That I have read and understood the orders dated24.7.2019 and 15.10.2019

of this Hon'ble Tribunal and filing this Counter Affidavit in compliance thereto.

That the contents of the original application that have not been specifically

admitted hereunder shall be deemed to have been denied.

That the deponent craves liberty to raise additional submission or file
additional affidavits in case need arises during the course of arguments.

3.

4.

5.



6.

BRIEF SUBMISSIONS

That the applicant under his application has sought orders from this Honble
Tribunal to direct respondent No. 1 (Ministry of jat ShaKi) and 2(Dethi Jat

Board) to take measures under section 3 and 5 of the Environment
(Protection) Act, 1986; to identify and recognize various kinds of modes of
water wastage/misuse including Ganga water; to frame regulations and
constitute multi-tier implementation enforcement mechanism to curb water
wastage/misuse; to set up task force, monitoring committee and over-sight
committee; to issue directions to states and UTs, Local Bodies, Development
Authorities and Agencies to curb wasLage and misuse of water; to direct on
water haruesting systems and to constitute water cells in each Department;
to levy heavy penalties against water harvesting failures and to collect water
tax; to direct on recycle/reuse; to direct on waterless urinals and to restrain
use of flushing systems; to direct on de-concretization; to direct on revival of
storm water drains; to direct on revival of ponds/water bodies and to pass

any other or further orders as deemed fit and proper in the facts and
circumstances of the case.

That the applicant has also sought directions to various States/UTs, public

Authorities and Local Bodies to implead them as necessary parties for
meaningful adjudication.

8. That the Hon'ble Tribunal vide order dated 24.07.2079 has sought factual and

L, Mlo Jal Shakti and respondentaction taken report from respondent No.

, DelhiJal Board, New Delhi.

the Secretary (WR,RD&GR) has requested all the States/Union

to initiate urgent steps to improve water conservation/water use

in the country, vide D.O. Letter No. T-29011l6lZOtg_GW Section
dated 21.08.2019 and an affidavit containing various measures taken by the
Respondent No.1, also was filed on 21.9.2019.

10. That the Hon'ble Tribunal however vide order dated 15.10.2019, has directed
that apart from writing retters to states, there has to be specific time bound
action plans and monitoring which should include coercive measures for
enforcement, invocation of 'poiluter pays' principre, recovery of costs for
wastage of water for restoration of environment. The Hon,bre Tribunar has

7.



11.

directed the respondent No.1 and 2 to plan for further appropriate measures

and furnish action taken reports by e-mail to iudicial-ngt@nic.in .

That in compliance of directions of this Hon'ble Tribunal the Secretary,

Department of Water Resources, River Development & Ganga Rejuvenation

has invited the plan of action and action taken reports from all the States and

UTs vide Letters dated 7.1.2020, 19.2.2020, and 22.4.2020. Copies of letters

written by Secretary, WR,RD&GR are enclosed as Annexure-R/1to R/4 for

kind perusal. But due to delay in submission of action taken repofts from

States/UTs, the answering respondent has filed a short affidavit dated

2.3.2020 seeking fufther extension of time. The Hon'ble Tribunal has kindly

granted time and fixed the next date of hearing on 26.06'2020.

That the plan of action/action taken reports received from States/UTs are

enclosed herewith as Annexure R/5 to R/21 for kind perusal of this

Honble Tribunal. This Hon'ble Tribunal is requested to accept the repofts

including the report of Government of Jharkhand in Hindi, as received from

the concerned States/UTs. The States of Assam, Chhattisgarh, Haryana,

Jharkhand, Karnataka, Meghalaya, Mizoram, Odisha, Punjab, Rajasthan,

Telangana, West Bengal, Jammu & Kashmir UT of Delhi, Chandigarh,

Andaman and Nicobar and Lakshadweep have furnished reports which are

enclosed for kind perusal.

That the reports received from Depaftment of Drinking Water and Sanitation,

Ministry of Housing & Urban Affairs, Central Water Commission and the report

of National Water Mission also are enclosed as Annexure'R|z2 to R/25 for

kind perusal.

14. The respectful submission of the answering respondent is that the MOEF&CC

empowered the States/UTs including the Statutory Bodies and District

to take necessary measures under Environment (Protection)

and Water (Prevention and Control of Pollution) Ac', t974 for the

envisaged under these Laws. This Hon'ble Tribunal also has passed

directions to statutory bodies constituted under Environment

(Protection) Act, 1986 and Water (Prevention and Control of Pollution) Act,

L974, to take coercive measures for invocation of 'polluter pays' principle and

for recovery of costs/Environmental Compensation for violations under the

above Acts in accordance with law.

t2.

13.
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15. That as per the provisions of section 15 of NGT Act, 2010, this Hon'ble

Tribunal is empowered to grant relief, compensation and restitution, by an

order. Under section 24(l) of the NGT Act, 2010, the amount of

compensation for damage to environment is payable to collector in terms of

provisions under sub-section(3) of section 7A of the Public Liability Insurance

Act, 1991, for being credited to Environmental Relief Fund established under

section 7A of the Public Liability Insurance Act, 1991. The respectful

submission is that in several cases of violations, related to water conservation

and water use efficiency, under Environment (Protection) Act, 1986, , this

Hon'ble Tribunal has awarded environmental compensation. Under Water

(Prevention and Control of Pollution) Ac.., 1974, this Hon'ble Tribunal in

several cases has applied the'polluter pays' principle to impose and recover

environmental compensation. The Public Authorities constituted under these

laws, the Expeft, Monitoring and Over-Sight Committees also have been

assisting this Hon'ble Tribunal in assessing the compensation and for ensuring

compliances. There could be delay in recovery of compensation in few

instances, because of pafties approaching higher judicial forums against

orders of this Hon'ble Tribunal.

At present the orders dated 20.7.15 in OA 912014; 31.5.16 in OA

47812015; 29.2.t6 in OA 133/2016; 10.7.18 in OA 108/20t3, I79120t3 and

Appeal 67120t5; 13.7.18 in OA 333/2016; 16.10.18 in OA No. 765/2018;

5.9.2019 in OA NO. 1005i2018; 25.2.19 in EA No. 5120t8; 24.1.19 in

0A.283/2018; 25.3.t9 in OA No. 378120L6; 24.7.L9 in OA No. 667120t8;

29.4.t9 in OA 116/2014; 27.2.19 in OA 105/2018; 30.1.19 in OA2L7l20L6;

19 in IA t73lt9; 25.3.19 in OA L0U20l7; 24.4.L9 in OA

4(MA.L07lt4); 24.7.r9 in OA 66712018; 26.11.19 in Appeal No. 98 &

of this Hon'ble NGT, have been challenged before Hon'ble Apex Court.

16. It is respectfully submitted that most of the grievances of the applicant

raised under the OA were in fact getting addressed in accordance with law

under due process of law. The issues like constitution of task force,

monitoring committees, over-sight committees are being considered by this

/oi+7
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Hon,ble Tribunal on need basis; the power to give directions under section 5

of Environment(protection) Act, t9B6 and under Section 15 and 18 of the

Water (prevention and Control of Pollution) Act, L974 is vested in Central

Government, State/UT Governments and Statutory Authorities; for

implementation of rain water harvesting/artificial recharge to ground water,

the directions/advisories have already been issued by CGWA/MoH&UA; The

concerned pollution/MunicipafCivic Bodies are dealing with wastewater

recycle and reuse practices in the country; For Identification, Protection and

Restoration/Revival of water bodies, this Hon'ble Tribunal has granted time to

states/UTs till 3L.07.2020 and the GPCB has been directed to file report by

31.10.2020 under oA. 325120L5. Due to corona Pandemic the central

Government had to announce nationwide lock down and to order relief

packages for affected parties. This situation is unforeseen and likely to impact

life at least for some time. Therefore the States/UTs which are unable to file

action taken reports may kindly be granted time, as considered necessary, for

filing the action taken reports. The details of States/UTs which could not

provide action taken repofts are enclosed as Annexure'R/26 for kind

perusa!. It may not be out of place to submit that some States/UTs have

enacted legislations for ground water management in their respective States/

UTs. These legislations also prescribe water conseruation practices including

Rain Water Haruesting and penal provisions for violations. At present the

following Enactments/GOs are addressing the Ground Water Management in

rned States/UTs:

Andhra Pradesh Water, Land and Trees Act and Rules, 2002 (for

and Telangana States)

Assam Ground Water Control and Regulation Act, 2012.

3.

4.

5.

6.

7.

8.

9.

The Bihar Groundwater (Regulation and Control of Development and

Management) Act, 2006.

The Delhi Groundwater Regulation Direction, 2010.

The Goa Ground Water Regulation Act, 2042.

The Gujarat Irrigation and Drainage Act, 2013'

The Himachal Pradesh Ground Water (Regulation and Control of

Development and Danagement) Act, 2005.

The Karnataka Ground Water (Regulation and Control of Development

and Management) Act, 2011.

The Kerala Ground Water (Control and Regulation) Act, 2002.

,63 Nre+ffi\
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10. The Lakshadweep Ground water (Deveropment and contror)
Regulation, 2001.

11' The Maharashtra Groundwater (Development and Management) Act,
2009.

L2. The Madhya pradesh peya lal parirakshan Adhiniyam, 1986.13' The Pondicherry Ground water (Control and Regulation) Act, 2002.L4. The punjab preseruation of subsoil water Act, 2009.15. The Rajasthan soil and water conservation Act, 1964.16' The Tamil Nadu Municipat Laws and the Chennai Metropolitan Area
Groundwater (Reguration) Amendment Act, 20L4.

t7 ' The chennai Metropolitan Area Groundwater (Regulation) Act, 1987.18. The Tamil Nadu Go Ms No.51/1 t.z.2oo4; Go Ms. 5212.3.2012; Go
Ms.t42123.7 .2014.

19. The uttar pradesh Groundwater (Management and Regutation) A.t,
2A19.

20' The uttarakhand Ground Water (Regulation and control of Develop-
ment and Management) Act, ZOL6.2l' The west Bengal Ground water Resources (Management, control and
Regulation) Act, 2005.

22. The Jammu and Kashmir water Resources (Reguration and
Management) Act, 2010.

23' The UT of Chandigarh water Suppry Bye-Laws, 2011.(Amendment,
2018)

The states of chattisgarh, Haryana, odisha, punjab and Rajasthan arein the process of enactments.

,If i::#l#::::l g::::^y:y s:s:l1,r"n and conrro, or
f.i[',,---."vdopment and Management) Bill, ZALZ.

i [,i] , rI: :iy:listate,Groundwater Manasement & Resuration Bilr, 2013.;ffi3.ffiffifiTTfi:-'j1,"__,
'',j-;; ) : ' ;,{ ':Aill, 2011 - .' - -' -'-r'

--"' -1)71 Punjab water Resources (Management and Regulation) ordinance,
2079.

28' The Rajasthan water (conservation, Protection and Regulation) Bill.

17 ' rn order to control wastage or misuse of ground water a draft public notice
containing directions under section 5 of the Environment (protection) Act,
1986 has been formutated and enclosed as Annexu re-R127 for kind
perusal' If the same is approved by this Hon'ble Tribunal, the pubtic notice
can be issued under section 5 of the Environment (protection) Act, 1986.



18. In view of above submissions and as per the directions of this Honble

Tribunal, the action taken repofts received from states/UTs are being filed

along with this affidavit through e-mail at iudiciat-nqt@nic.in The

application may kindly be disposed on the basis of repofts from the

concerned states/UTs. The Answering respondent may kindly be exempted

from appearance.

ffi{ lEcrr/vrNoD KUMAR
flt k/uhd.. S.qttrN

\,t*q iRr ffE/x.Oo.l t w.i.r ti{.!iontltlll rBlRtr/Gov.mmcnt ot tndia
<no-s, +{Iq lrrql cfts{. T{ fe"iff
Block-3, CGO ComDie, r.r,. '.

VERIFICATION:

Verified at New Delhi, on this the z2nd day of June, 2020 that the contents of the
above Affidavit are true and correct to my knowledge. No part of it is false and
nothing material has been concealed there from.

DEPONENT

Place : New Delhi
Dated : 22.06.2020

Place: New Delhi.
Dated: 22.06.2020

Soleonly a6116",

Through:
ovcr & erplaioed

trt are. rcld
riejr(iti?t t.

'xffrt

DEPONENT
Hr< gtrtTvrxoD KUMAR

- .I({ lttq/Undai gacmt .vr{tc q! FlrTvN.toi.t w.t.r ili.i6nlltlRt lBvilr/Goyam.nant of i"1," 
'

arlo-3. i}{tq qdu,r cfrfi{. nJ e6At rock-3, CGO Compt6r. Na\! Derh,

22uuzon

DUMOULT KUMAR PRASAD)
Advocate,

(ARDH

(q"He
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A-r Item No. 07 Court No. 1

BEF'ORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. SgT l2olg

Rajendra 1)l^gi & Anr. Applicant(s)

Versus

Union of India & Ors. ,

Date of hearing: 15.10.261g

Respondent(s)

HON'BLE MR. JUSTICE ADARSH
HoN,BLE nnn:,JusiiaE.6F w;il;L
HON'BLE MR. JUSTICE K. RAMAKRII
HON'BLE DR. NAGIN NANDA, EXPERI

Mr. Ardhendumauli Kr
Dept. of Jal Shakti, UOI

CHAIRPERSON

MEMBER

te for

prevent

of overflow

S. Apait from

out various other

water is wasted. Havingmethods by

regard to the al Sifilttlffi%f shortage of potable water, as

shown by the composite water Index Report prepared by the Niti

Ayog, this Tribunal sought response of the Ministry of Jal shakti and

the Delhi Jal Board (DJB) vide order dated 24.or.2org.

Though response has been filed both by the Ministry of Jal shakti as

well as DJB, it does not show clear enforceable policy to check such

Mp, Sakshi Popli,

2.



misuse and wastage. The affidavit is vague and general' It is stated

thatlettershavebeenwrittentotheStates.Thisstepbyitselfcan

hardly be enough to discharge the public trust reposed in the

Ministry of Jal Shakti. Apart from writing letter, there has to be

specific timebound action plans and' monitoring which should include

coercive measures for enforcement'

3.

List for

taken

before

Adarsh Kumar Goel, CP

S.P Wangdi, JM

N{rnist

K. Ramakrishnan, JM



Dr. Nagin Nanda, EM

October 15, 2019
Original Application No. 597 l2Ot9
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SECRETARY
Tel. :237 10305
Fax:23731553
E-mail : secy-mowr@nic.in

D.o. No. T-3901 I/6/ZOtg-GW Section

ilar ej=rnem, E-fi ft-q;Tqr
e*T "iTi +iqmrr fr?Trq

+r+t eTfu +F:Iq
Yq* qr{, q-g ffi-rjo os{

GOVERNMENT OF INDIA
MINISTRY OF JAL SHAKTI

DEPARTMENT OF WATER RESOURCES,
RIVER DEVELOPMENT & GANGA REJUVENATION

SHRAM SHAKTI BHAYiAN
RAFIIV]ARG, NEW DELHI.IIO OO1

http :/iwww.m owr. g ov. in

August 2tt ZOlq

t,
subjectr lnitiation of urgent steps-i* irnprove water eonservation/wate.use efficiency in the country _ regarding

Dea r

. You may be aware that 
. 
as per Report of National commission onIntegrated water Resources Developmlnt (rrrclwRD), the total water availabilityof India received through precipitation is about 4000 billion cubic-meter (BCM) .per annum' Afi1r. evaporation, 1869 BCM waier is available as natural runoff,Due to topographical and other factors, the utilizable water avattanitity is limitedto only 1122 BCM' It has been estimated that the average an,nual per capitawater availability in the years200i and'2orr weiu 1820 and 1.545 cubic meter, respectively' Thisrnay Iikely to reduce further to 1341 crrm and 1140 cum in theyear 2025 and 2050 respectively,

Further, as per the 2017 assessment of dynamic ground water resources,the toial annual extractable ground wateruurour." i.-t=n. ..rril L 432 BCM.out of 6881 assessment unitl (Blocks/ Mandals/Talukas/Firkas) in the country,1186 units have been categorized as.over_exploiied,,

In view of. the decreasing availability of water resources in the country,there. is a grow.ing.. need to iriprove the waterui. 
"?ii.i.ilv" in 

' 
all sectorsincluding the irrigation sector, which is considered to uu tt.lu 'niggest user ofground water resources. Further; it has been obseived that tnere iitenerat tacKof awareness on the part of general public in ,ring the ground watJr efficiengywhich has resulted in wastage of the precious r".o'rr.u through the overflowingoverhead tanks, excessive uie in frustring cisterns in toirets, r,riastage of water inbathing/hand-wash baqins/kitchens etc, Apar[ from this there is substantial lossof water due to leakage/seepage during transmisiion/distribution of water fromsource upto the consumer end,

Further, there is a need to sensitize all concerned through mass mediacommunication/radio jingles/TV commercials etc about judicious ur. oi ;;;;;resources' In addition to this, there is a needYfto work out lppropriate mechanismfor formulating water pricing policies. including exptoring the feasibility of puttingwater meters etc (wherq th; supply is througi covt. developed sources), reducenon-revenue losses and to issue suitable Iirections to general mass throughinvolvement of loctl municipal authorities for reducing the wastage throughoveflowing tanks, flushing cisterns etc,

tr*E aqfr

...,2/-

'W#*'i RiE,*{. q. r:-q,
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I would be happy
kindly be initiated and
record,.

With regards,

if appropriate action
action taken report

as brought out in above paras may
may kindly be forwarded to us foi

To 6l-

Yourl'(t:i"'',
*- e*<y>|.,

tuf,di"sr,l

Chief Secretary (States/UTs) _ As per List

Copy to

L. Secretary, Ministry of Housing & Urban affairs2' secretary, Department of ori"nking watei a sanitation3. Secretary, Ministry. of Agricurture-booperation & Farmers, werfare
1, Chairman, Centrai Wate-r Commrssion5. Mission director, Naiional Waier Mission. 6, Chairman, Central Ground Water Board
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U,P. SINGH, Ias
-.+ituq

SECRETARY
Tel. :23710305
Fax :23731553
E-mail : secy-mowr@nic.in

ftnf rrU,'n- - ql ,

. rj

qr{el T{qtDIT
ina srk {Tr+q

'.,ra viwrr+, Tff ftffi-rtr
cil{ .iln dxe;ur fuTFI

+rq vrftu q-qq
vfr +nf, .rS RFfr-110 ool

GOVERNMENT OF INDIA
MINISTRY OF JAL SHAKTI

DEPARTMENT OF WATER RESOURCES,
RIVER DEVELOPMENT & GANGA REJUVENATION

SHRAM SHAKTI BAHWAN
RAF! MARG, NEW DELHI-I10 0ol

http://www.mowr. gov.in

7th January, 2020D.o. No.r-3e01 t/6/zoLs-cwf S{rl1-
Dear

Please refer to my D.o. letter of even number dated 21.08.2019
regarding urgent steps to improve water conservation/water use efficiency in
the country.

2. It is reiterated that there is a growing need to improve the water use
efficiency in all sectors including irrigation sector. Further, an appropriate
mechanism is required to be formulated for water pricing policies, reducing
non-revenue losses and to sensitise the masses for reducing water wastage.

3. It is brought to the notice that in a case (O.A. No.0597/2019 of Shri
Rajendra Tyagi & Anr. vs Union of India & Ors.) in the Hon'ble NGT regarding
preventing water wastage and misuse of ground water, NGT has directed for
specific time bound action plans and monitoring which should include coercive
measures for enforcement,

4. I shall be grateful if an action taken report to the aforesaid DO letter
dated 21.08.2019 may be furnished in the matter to this Department by 17th
January 2O2O positively so as to enable us to submit a suitable response to
the NGT.

With regards,
Yours sincerely,

14 /_
(U.P. Sinsh)

To

Chief Secretary (All States/UTs)

Copy for similar action to:

1. Secretary, Ministry of Housing & Urban Affairs
2. Secretary, Department of Drinkirrg Water & Sarritation
3. Secretary, Ministry of Agriculture Cooperation & Farmers'Welfare
4. Chairman, Central Water Commission
5. Chairman, Central Ground Water Board

(u. Singh)
& GR)

tma qiqe{q - *fiq dre{or
Conserve Water - Save Life

qrcq-q -ci

W^ykr,fr

Secretary (WR, R



t5nnt*^^z - gt E

,.?_ qrsl ql-m,rt
vra vrfu _iTrdtq

qer dsrtrq, Tff iaorqGfu .i.n drersr EqFr-._ srq erfu trfi
r.bt qr{, r-S fr6#L.iro oor

GOVERNMENT OF INDI,A
MINISTRY OF JAL SHAKTI

DEpARTMENT oF wATER iiiounces,RrvER D EVE Lo p M E NT & ean ce-ii.r-tiui-nor,,
SHRAM SHAKTI BAHWAN 

_ - -"
RAF| MARG, NEW OeLHt-tro-oot

hft p ://www. mowr.gov.in

February L9, ZA2O

Yours sincerely,
sd/-

(u.p, Singh)

U.P. SINGH, ns
rrBq
SECRETARY
Tel. :2371030s
Fax : Z3T31SS3
E-mail : secy-mowr@nic.in

ffiffis
sir+{-cc-a

- -e.^mg, erd, B. ss

To

-*r\,
(u.e. bingh)

Secretary (WR, RD a Cnl

attr sr€Tsl - fu{ dreror
Conserve Water - Sawo I ifa

D.o. No.r_3eo1 t/ 6/ 20 ts _cw tNwm lfl {_ 5lg
Dear

Kindry refer to my Do retter dated 21.og.zotg (copy encrosed) regardingurgent steps to improve water conservation/water use efficiency in the countrywith reference to oA No. 5g7/2019 - Sh. RajenJr.iy.gi V/s ors in the Hon,bre
[T,'f'if# ,?1":',.""j; .?,oni';:*- 

;;;;-;;:;i 2ozo with the request to

2' It is brought to the notice that comments are awaited despite remindersdated a7.oL.zoz0 & 30.01 .zozo and terephonic reqrests by NWM officiars. The
;:'rT.[Tii:Jrrrr;:ir:rrrtin rhe NGr for furnishins action raken reports on

3' I shall be grateful if action taken report is expedited in the matter and
illlrl:Hr'r:T:'J'J;tfi:T, 2s.oz.z:020 positiverv so as to enabre us ro submit a

With regards,

chief secretary/ Administrator of states/ UTs (as per rist encrosed)
Copv for similar action to:

1' secretary, Ministry of .Housing & Urban Affairs
2' secretary, Ministry of Agricurture cooperation & Farmers, werfare3. Chairman, Central Ground Water Board
4. DG, NMCG

"\t-- A a
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bnrwKr\,\r -RJ 9-

D.O. No.T-3901 1 t5l2019-cw

Dated t-L04.2020

Dear

Kindly refer to my DO letter date d 21.08.2019 regarding steps to improve water

conservation/water use efficiency in the country with reference to OA No. 597/2019

Sh. Rajendra Tyagi V/s UOI & Ors in the Hon'ble NGT followed by D.O. letter dated

07.01 .2020 with the request to furnish action takeryeport in the matter.

2. Comments in the matter are awaited despite reminders dated 07.01.2020,

30.01 -2020 & 19.02.2020. I shall be grateful if action taken report is expedited in the

matter so as to enable us to submit timely and suitable response to NGT.

d-
To

chief secretary/ Administrator of states/ UTs (as per list enclosed)

Copy for similar action to:

1. secretary, Ministry of Agriculture cooperation & Farmers' welfare
2. DG, NMCG
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covERruMENT oF AssAM

!1.r.ro.rtA, .f-

ENVIRONMENT AND FOREST DEPARTMENT
DISPU& GUWAHATI.6

No. FRM.177 /2019/59 Dated Dispur, the 2Lst fanuary,

4' To
-:/

: Shri I. Kalita, ACS

f oint Secretary to the Government of Assam
Environment & Forest Department
Dispur, Guwahati-6.

, dthe Chairmar:
./ Ministry of f al Shakti, Govt. of India

Department of Water Resources
River Development and Ganga Rejuvenation
2nd Floor, Block-lll, CGO Complex, Lodhi Road

, Sub
[\0, Nw rn

D,rryh-
Memo No. FRM.177 /2079/59-A

Yours faithfully, /-\

\,^\"N
|oint Secretary to the GovernmEnt of Assam

- Environment & Forest Department

St Dated Dispur, the zL,t January,2020
Copy to:

L. The Adviser[PHEE), CPHEEO, Ministry of Housing & Urban Affairs, Nirman Bhawan,
New Delhi.

2. P.S. to the Principal Secretary to the Govt. of Assam, Environment & Forest
Department, Dispur, Guwahati-6 for kind appraisal of the Principal Secretary.

3. P.S. io the Conimissioner & Secretary to the Govt. oi Assam, Environrnent & Forest
Department, Dispur, Guwahati-6 for kind appraisal of the Commissioner & Secretary.

By order etc.,

t
\

Joint Secretary to the Government of Assam
' Environment & Forest Department

e orf. No.6}\tLo,ro**r.t
oate .....I$lp-}.I]h... ............

New Delhi-110003.

2. The Member Secretary
Central Pollution Control Board,
Ministry of Environment, Forest & Climate Change, Govt. of India
Parivesh Bhawan, East Arjun Nagar, New Delhi-110032

Submission of additional compliance report in Hon'ble National Green
Tribunal Order dated 11.09.2079 passed in O.A. No. 496/2016 in the
matter of News Item published in " Hindustan Times" dated L9.06.20L5.

This Department's letter No. FRM. 177 /2079 /52 dated 28/Lt/2019

Sir,
With reference to the above, I am directed to enclose herewith a copy of

additional compliance report in Hon'ble National Green Tribunal Order dated LLA9.2AL9

passed in O.A. No. 496/2016 in the matter of Ne,,vs ltem pulrlished in " Hindustan Times"

dated 19.06.2015 received from the Public Health Engineering Department, Assam vide their

letter No. PHED. 392/2018/257 dated 21.11.2019 (copy enclosed) for your kind necessary

action.

Enclosure : As above.

,rr\"yry
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Ref

URGENT
NGT Matter

GOVERNMENT OPIASSAM
PU.L,LIC HEALTH ENGINEERING DEPARTMENT

No. pHED -3s2/2o18/257 
DISPUR "fiy#*ffi';f ,n" ?lst November 2o7s

From Shri'M.K. Das
Deputy Secretary to the Govtj of Assam
Public Health Engineering Department.

1) Dr. M. Dhinadhayalan
Adviser (PHEE)
Ministry of Housing and Urban Afrairs
Government of India
Nirman Bhawan, New Delhi.'

rffi*mr[,;3,"J.:.s"H1g,,i the tiovt. of Assam

Disfrur, Guwahati_6.

Status on Hon,ble NGT Order0A.496/2016 regarding Rain W"t",
Water conservation"

in
for

: 1) Q-i50t4/t/20|6 CpHEEO, dtd 25.10.:to19.
2) N'o. :-RM. tZ7 /2otg lAZ, dtd 1S.1 i.2O1i .

Sir,

with -reference 
to the subject cited above, I rm directed to furnish

herelvith the status of Rain water Harvesting for conservatir;, of water as submitted
by chiel' Engineer (PHI-'; water Assam for favour of your inf lrmation ..nd necessary
action.

Enclo.:-As staisd :.bove
Yoir faithfully

th,.: Goi";. of Assam

i

Mer;Lr. No. PHEf_r-3 g2 /2o1 g l2SZ _A
Copy forr,r'arded to :-

.Ilepartrnent

1) The chii:f p'gineer (pFiE) water Assam, Hengrabari, Gr rwahati_36.

By orCer etc.,

h

dated It.O9.2O1g
Flarvesting System

Daied Dispur, the'.jlst Nove,:rbe r 2Ol9

/
Deputy Secretary/to

,^Kt
the. Gorr.. of Assam

Ensi

\1 .e, / *rk*.**** i

Ds@tmest



To,

GOVERNIUENT OF ASSAIU
THE CHTEF ENGINEER (pHE), WhTER, ASSAitl
MBARI, GUTVAHATI, ASSAIU - 781036

wolpHE-:,0 % l'T B l zots 7:- /_ffft) Daied:21-1L-2019

The Secretary to the Govt. of Assam pHE Departnrent.
Dispur, GUWAHATI - 36.

Sub : - Status on Hon'ble NGT Order dtd. I l-09-2019 in O.A. No, 496E0ld (Earlicr O. A.
No.253r2015).

S[.251J(,

yours faitirfully,
,/)

c*/
Chief Enginecr (pHE), Water, Assam,

Hengerabari, Gurvahati-3 6.

l

Ref : - No. FRM. 17712019137 dtd. l5-l l-2019.

Sir,

Enclo:-Annexurel.

With reference lo the above I have the honour to inform you that, Rain Water
Harvesting Structures either for rvater consen-ation are not regular featurcs in pHE
Depar.tment and no Action PIan has been prepared so far rvith a prop". planning to construct
RWS rvith budgetary provision. Horvever, during 20ll-12, 2OlZ-13,2013-14 & 2014-t5
some rool top RWH sEuctures rvere installed in some Schools and public Institutions in
pie*emeal rnanner utilizing fund from NRDWP (sustainability Component). l.nother scheme
of roof top RWH vns sanctioned by ttgC in the year 2015-16 f:or the benefit of beneficiaries
iuder Bushriupriya Manipuri Autonomous Council, rvhich is being implernented througS
Assam Housing Development Board- The present status of al! those structures is shown in
Annexure I. , .

Further, it is learnt thal 1va1", conservation features rvill be an integral part of a Watersupply scheme to be implemented under Jal Jeevan Mission and rne are rvaiting for acomprehensive guideline from the Ministry to undertake nelv Schemes rvherg Waterconservation Measures, mostty by Rain water Harvesting stnrctures rvill be incorporated in
systematic manner.

This is for favour of information and kind necessary action.

Scanned by Camscanner

/
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@ANI-EXURE * r

ST.{TUS OF R{I}i \\.ATER TIARVESTI:$G STRU TUR},S TOR \YATER
gNERvATToI ulipER PrrE p

Chief Engineer (PH[), Water, Assam,
Hengerabari, Guwahati-36.

Scanned by Camscanner

sl. I
lto. I

Name of the Scheme fear of
ianction

Years of
implemen-
tation

lrios. of RlVi['
Structures
installed

FunctionalitY

1 i Rqof top Rain Water
, I Harvesting Structure in
F-lLP School under
i I Sustainabilitv

2010-1 I

2A1r,-1r.

20i1-12 2000 f undtonality io be
verified

2A12-13 I 000 riiaionality totrc
verified

!J Comp'onent of
NRDWP

2013-t4 7013-14 2500 Functionaliry ro be
verified

4 2014-ts 2014-t5 700 Fuililonalityto be
verified

)

Roof top Rain Water
Hanesting Structure in
Gaon Panchayat / Block
Office under
Sustainability
Component of
NRDWP

2010-1 1 2011-12 s00 Functionality to be
verified

6

Under NECFund I

Pr"r"tio, of a, 
I

Environmentally sound 
I

approach for I

Sustainable Water 
IManagement 
I

optimizing usage Rural t

Rain Water Harvesting t

from Roof Tc,p in I

Institution, Health 
I

Centers, Community I

Centers in Assam in 4 t

Districts I

a)Type I I 2015-16 20't6-2017 178 _ lFunctioning
b)Typc II zots-to lzoro-2on IrZffi

ffi

CJI

I
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$
Government of Chhattisgarh

Water Resources,
Religious Trusts and Endowrnents Department

G{T!!T:

Jo.3ot F- r-t %
.)
t--

To.

Sub. :"

Ref :-

Ms, *tr"

zolT Atal Nagar, Date : ZZ- 1- ZoL

Shri U.P.Singh,
Secretary,
Govemment of India,
Departrnent of Water Resources,
RD&GR, Ministry of Jal Shakti,
Shram Shakti Bhawan,
Rafi lv1arg, New Delhi-110001

l. Initiation of urgent steps to improve rvater conservation/water
use efliciency in the country -reg.

2. O.A. No. 597/2019- Rajenclra Tyagi and Another Vs. UOI and
Others filed in Hon'ble NGT, Nerv Delhi-reg

I. Govt. of India, Ministry of Jal Shakti, Deptt. of WR, RD& GR, Ne,.v
Delhi D.o. letter ItJo.T-390 Ll161201g-Gw secrion, dared
21.08.2019.

2. Govt. of India, Ministry of Jal Shakti, Deptt. of WR, RD& GR, Nerv
Delhi D.o. leuer No.T-390lll6nalg-Gw/59, dated 07.01 ,2020.

| '2-8

mparvat)
Secretary

With reference to the letters cited above the steps taken by Govt. of
Chhauisgarh to improve water conservation/water use efficiency and preventing
water wastage and misuse of water are enclosed for kind information and further
needful action.

Encl:- As above.

*,\y-,

coff,,
9-
v* .1.2)

\ Govt. of Chhattisgarh

\p*t 
Resources DePartment

r'Jq
1--

(Avin

ffifl Roonr No, 5-1/15, tlrst Floon Mahanadl Bhawao, Martralaya, Atrl itagar, Disgict Ralpur (Lc.) - 492002

\/ffin*rsi, oocL\cc, ,.,,.IP.loir0J71'2510838 Fax : 2510839, E-mailtry;g1j:g-95T:i*::*:::l::::l

Y
V
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Govt. of Chhattipsa,{h
Water Resorf rces Derrartment

Subject :- Initiation of urgent steps to improve wflter conservation/water e

efficiency in the country (O.A. No. 59712019- Rajendra Tyagi and
Another Vs. UOI and Others filed in Hon'ble NGT, New Delhi).

Water Pricing Policies, Reducing Non-Revenue Losses nnd Re-ducing Water
Wastage: - Govt. of Chhattisgarh has taken steps for fixing lvater prices for ground
water use in a holistic manfler. Chhattisgarh Water Sustainability bill has been frarned
and the process for its approval/irnplementation is in progress, This r,vill help in
reducing lvater wastage as well as non-revenue losses as the person misusing water will
be penalised as per the provisions of the bill. Water Resources Deptt. has taken a drive
{br recovery ol'revenue pertaining to the water allocated to the industries etc. in a

mission mode and regular monitoring is being done. Enforcement of this rvill help stake
holders to use the commodity econornically rvith optimum efficiency.

Govt. of Chhattisgarh. Water Resources Deptt. vide notification dated
16.01 .2020 (copy enclosed) has raised the rate for drawal of ground water for industrial
use, thermal power plants and also hiked tlre tariff for drawal of ground water for Colcl
drinks. Mineral water and Liquor industries using water as a raw material. This r,vi]l
help in control of drawal of ground water and its wastage in industries, which are
primary users of ground water after irrigation use.

lmprovinq Water Use Efficiency : - GoW. of Chhattisgarh, Water Resources Deptt. is

taking steps for improving the water use efficiency by adopting micro irrigation and

solar micro irrigation projects, renovation of canals and construction of water courses tcl

grow more uop per drop as per the dernand of the hour. Co-ordinated eftbrts ofl all the

departments such as urban/rural developrrrent, PHE, industries etc. are being done for
conservation of water through rain lvater harvesting, recycling etc. Regular monitoring
is being done in the irrigation sector to prevent the \,vater wastage.

Preventins Misuse gf Gro[pd Water : - Govt. of Chhattisgarh has initiated the
process for enacting a holistic bitl for preventing rnisuse of water and beffer overall
Water Managernent. A special drive has also been taken up to assess the water

consumed by various industries for tapping the industries drawing the ground lYater,

unauthorisedly to prevent misuse of rvater.

Improving Water Co$servatioq : - The Govt. had adopted a unique schetne Narwa,

Garuwa, Ghurawa and Bari, in which under the Nanva component, Water Resources

Deptt. had on scientific basis proposed variou$ weter conservaticln structures on smail

and big nallas of all the 146 blocks of the State for recharging ground water. The basis

of selection is past Ground Water Trends of the decade, site selection, G.LS. technique,

miliwatersheel, linament, lithology. soil texture and soil depth. The works aro being
proposed in 03 stages depencling upon the depth of ground lvater 9 to 12 m., 6 to 9 m.

and 3 to 6 m. and being caniecl out involving the participation of local village bodies ie.

Gram Panchayats etc.

The Covt. of Chhattisgarh has very keenly concerned with the mission of
lvater conservation as desirecl by the Hon'ble Prime Minister of lndia and had

constituted a Governing Body fbr the same. Regular meetings are being taken with
various stake holders of the state ancl the decisions are being enforced and monitored by

Flon'ble Chief Minister and Chief Secretary of the State,

l.

I

3.

4.
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Keshni Anand Arora, IAS

D{} N* ."" 3l3/,f{,$,4:t
Chief $**rctary, i-laryanu,

, ,Chandigarh * 160 001.
' '[i.nrail : cslrr]hry.nic.in

Dared klri*4"h.?*..." .."

ffiew
br.! Y*AH$ op

CELTB$ATIH6
?l{* rrilt{A?ftt

j,

Subject: lnitiation of urgent steps taken [o improve water Conseryation/ water
use efficiency in the country- regarding 1'

Reference: DO No.t"39011/6/?019-GW Section dated 21.08.2019 and demi officiat

i tn cl #;}390111bt?019.Gv1/6? dated 07.01.2020.

l{ith refersnce tff your D.Os under reference, it is intimated that
lrrigation & Water Resources Department has taken a series of steps to improve
water conservation and improve y{ater efficiency. Action taken report giving the
brief of these step$ is enctosed herewith which inctudes the following:-
1, Establishment of Haryana Pond and Waste Water fi,lanagement Authority for

development, proteition, rejuvenation, consqrvation, construction and
managflment of ponds in a[ respects.

2" For conservation of water and to improve water use efficiency in the State,
Command Area Development Authority (CADA) has taken fottowing projects:-

a. Pilot projects oil micro irrigation at 14 different canal outlets of 13

districts of the State coyering 2?31 ha area being undertaken for
encouraging farmers to adopt micro irrigation.

b. Demonstration of new technotogy of micro irrigation on paddy crop so
that farmers start using micro irrigation on paddy crop to conserve
water.

c. Micro irrigation pitot projects using Treated Waste Water (TWW) in
STPs of Ladwa, Shahbad and Pehowa towns of Kurukshetra district are
operationatized successfutly.

d. &ticro irrigation projects on 11 overftowing viltage ponds using sotar
power to address twin purp*se of cleanlinesr in vitlages and water
conservation have been completed and another 55 overftorrying dttage
ponds in various districts of Haryana have been taken up on pilot
basis.

3, Treating l{aste Water lrrigation Project proposa[ for using atl spare treated
waste water cf 2CI? STPs in the State costing Rs.1098.00 cror€s far
implementing it in five years has been approved by the Government. This witt
hetp in conserving surface and ground water resources and wilt hetp in
addressing environment and river potlution issues,

4. Projects are atso in pipetine under lncentiyization Scherne For Brid$ng
lrrigation Gap (lSBlG) costing Rs.1232.00 crore covering about 2.0 takh ha
arga.
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7.

Ground Water Recharge Schemes were executed by instatlin'g 82 iniection wetts in

Sirsa, Fatehabad and liahindergarh district of the State to enhance avaitahitity of

ground water. $u ^':,,".,,...

Huryunu lrrigation Management and Research lnstitute is conducting capacity

buitding and mass awareness programs on water retated issues. These programs

have been very useful and more and more farmers are coming forward for using

micro irrigation.
Under the National Water Mrsston (NV{M), State Specific Action Plan is being

prepared and a'State Levet Steering Committee has been constituted under the

chairpersonship of Chief Sacretary to monitor the progress of the same,

Att the above steps taken by the State Government wiLl. go a tong way to

&^- y"-i, /

5h. U.P. Singh, IAS

Secretary
Govt. of lndia, Ministry of Jat shakti,
Department of Water Ressurces, RD&GR

Shram Shakti Bhawan, Rafi Marg,

New Delhi'l10001

Yourt sincerely
tw

(Keshni Anand Arora)

improve water conservation and yrater us* efficiency in t1e stltf:

{
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Action Taken by lrrigation & Water Resources Department, Haryana to

improve water conservation and water use efficiency in Haryana

It is intimated that lrrigation & Water Resources Department Haryana has

taken urgent steps to improve water conservation and water use efficiency in the

state and the same are described in brief as under:-

Govt. of Haryana has established "Haryana Pond and Waste Water

Management Authority (HPVv1NMA) in 2018 for the development, protection,

rejuvenation, conservation, construction & management of pond, utilization of

pond water & treatment and for management & utilization of treated effluent of

sewage effluent treatment plants for the purpose of irrigation. HPVWMA has

taken-up 18 Ponds on 1tt priority for their developmenU rejuvenation/

restoration in the 1't phase. Apartfrom this, during FY 2O2O-21, HP\ A/I/MAwill

take-up 200 Ponds under 3 categories i.e. Mahagram ponds, Religious/

Historical ponds & Ponds having their areas 25 acre and above. HP\ AIVMA

has initiated steps which go a long way in water conservation and improving

cleanliness in rural areas.

For conservation of water in the state Command Area Development Authority

(CADA) Haryana, has taken following projects/steps:

a) Pilot Project on Micro-lrrigation at different canal outlets

To meet the growing water requirements and to produce more food per

drop of water, it has become essential to adopt water efficient irrigation

methods instead of the conventional flood irrigation. To increase the field

application water use efficiency and to enhance crop productivity, a pilot

project has been undertaken by CADA costing Rs.30.60 crore with

provision for installation of community based micro-irrigation schemes in

commands of 14 different canal outlets spread over 13 different districts of

the state covering 2231 ha command area. ln this scheme, canal water is

othenruise being provided to the farmers will be use in micro irrigation

t-1



system. This scheme is first of its kind in which the solar power systems

have been installed and the project has also been connected to the utility

power grid for bidirectional flow of power. All the 14 schemes are in

operation and 2231ha area has been covered. ln July 2017, one scheme of

this project was inaugurated by Hon'ble Chief Minister at Pehowa. After the

successful implementation, this scheme is also being implemented in other

districts. These pilot projects will be helpful to encourage farmers to switch

to micro irrigation for water conservation and to use water efficiency.

b) Demonstration of micro-irrigation on paddy crop

Demonstration farm for using micro-irrigation on paddy crop had been

taken up at 25200-L Sandhola Minor to motivate the farmers for adopting

micro irrigation technology. One acre was irrigated through flood irrigation

methodology and two acres through micro irrigation.

A joint study was carried out by farmers, CADA, agronomists of JISL on

paddy crop of variety PR-126 by transplanting it in the three acres. Micro

irrigation was used for a specified period as and when required by fixing the

time. Constant monitoring was done by the farmers and the specialists.

Harvesting of crop was done in the presence of farmers and specialists on

dt. 11 .10.2017. After harvesting of paddy crop appreciable results were

obtained towards saving of water and increase in yield. Total 42.02% water

was Saved and there was increase of yield as 0.29 tonne per acre. On

getting successful results of this study, State Government had directed CCS

Agricultural University, Hisar to collaborate with CADA Haryana in the next

season to study the results of micro irrigation on paddy, so that the results

could be verified and implemented through farmers. Haryana government

directed CADA to run this experiment on at least 9 acres using different

irrigation methods and lransplanting techniques. ln view of this, the

experiment plot had been extended to 9 acres in which 3 acres were sown

by direct seeding rice (DSR), 3 acres by mechanical trans-planter and 3

acres by traditional manual methods. lrrigation was done in every three

t-2



c)

acres of plot by using methods of sprinkler irrigation, drip irrigation and flood

irrigation methods.

The results have shown that:-

There is appreciable amount of saving of water which is more than

50% and there is also marginar increase in yield in all types of
transplanting and irrigation methods. Therefore, it is concluded that

micro irrigation technology would be very helpful in extensive saving

water while maintaining the yield even in case of guzzling paddy

crop.

Pilot project for micro irrigation infrastructure on sewage treatment plants

(STP) for utilizing treated water foiirrigation

For augmenting irrigation water, a new intervention has been

proposed for reuse of treated waste water from the existing sewage

treatment plants for irrigation of agricultural crops. Working on these lines a
pilot project was prepared by CADA in the over exploited & critical blocks by

selecting STPs of Ladwa, Shahabad and pehowa towns of Kurukshetra

district for irrigation covering 290 ha area. Farmers have formed Water User

Associations and also given undertaking for using the treated waste water

for irrigation of their fields. All the sites have been completed and are

operational and CADA plans to replicate such projects in other small towns

and big villages.

lnstallation of solar powered micro irrigation infrastructure on overflowing

village ponds in various district of Haryana

Command Area Development Authority (CADA) has initiated a pitot

project for utilizing surplus water from overflowing ponds in the villages. lt
has been conceptualized that after testing of water and calculation of daily

available runoff, the area which can be irrigated from this surplus water will

be planned on the basis of crop water requirement. The farmers of the area
to be benefited from this water have formed Water User Associations for
taking benefits from this pilot project. The sedimentation chamber will be

d)
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A

constructed to separate the coarse sediments thereby providing clear water.

At the initial stage, 55 overflowing village ponds in various districts of
Haryana have been taken up on Pilot basis. Total cost of the project is
approximately Rs.7.15 crore and it will cover 1095 ha. ln the first instance,

work on 11 no. ponds in various districts of Haryana state covering 383 ha.

CCA has been completed.

3. Haryana Treated Waste Water lrrigation project:

There are 142 sewage Treatment Plants (srps) of pHED, HSVP, uLB, GMDA

and Panchayats and total treatment capacity of these existing STPs is 17gg.4

MLD. ln addition to this, there are 45 under construction and 53 proposed STps
of these departments with treatment capacity of 321.3 MLD and 675.5 MLD

respectively. Thus total availability of treated waste water from the existing,

under construction and planned STPs will be as2795.2 MLD or 1142 cusecs.

Treated water from these STPs is being discharged into nearby drains which

either join river Yamuna or river Ghaggar. ln this way, large network of drains in

the state get polluted in spite of best efforts of the state Government to install

STPs.

It is in this context that it has been proposed to use this treated waste water for
irrigation purpose through lrrigation and W.R. Department and CADA. Thus the
'Project Report for Haryana Treated Waste Water lrrigation project'

(Haryana T\ A// lP) has been prepared covering almost all the existing, under

construction and proposed STPs of the state. This is a gigantic work and will be

covered in phases, firstly covering those towns which are causing major
pollution to river Yamuna and Ghaggar. Firstly, treated waste water irrigation

schemes for Panipat, Yamuna Nagar and Karnal will be taken up. Thereafter

irrigation schemes for other towns in Yamuna basin such as Sonipat,

Faridabad, Palwal, Gurgaon, Jhajjar, Rohtak, Rewari and Jind can be taken up.

Thereafter smaller town can be taken up which are otherwise not major

contributors of treated waste water. Treated waste water irrigation schemes for
major towns in Ghaggar basin will include Ambala City, Ambata Cantonment,
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4.

Kurukshetra, Kaithal, Narwana, Fatehabad and Sirsa. Then in the second

phase, towns of Bhiwani, Hisar, Hansi and other nearby towns can be taken up.

fhe Haryana T\MIV IP proposes to include 207 STPs with treatment capacity of

1828 MLD or747 cusecs. This project will cover new and existing commands

with intensity of irrigation as 66% (21.0% in Kharif and 45.0o/o in Rabi) for new

commands and as 44o/o (14% in Kharif and 30% Rabi) for existing commands. lt

will provide actual irrigation to about 4.00 lakh acres (1.28lakh acres in Kharif

and 2.72lakh acres in Rabi). Total cost of the scheme has been estimated to be

Rs.1098.25 crores at current prices and its BC ratio has been worked out as

1.69:1. This project is being planned to be executed in 5 years with annual

outlay of about 220.0 crores at current prices. 
.

Projects under pipeline under ISBIG scheme:

ln the month of December, 2016, Gol, MoWR, RD&GR stopped the scheme of

"Command Area Development & Water Management (CADWM)" and decided

for taking up Command Area Development & Water Management (CADWM)

works / projects through lncentivisation Scheme for Bridging lrrigation Gap

(lSBlG). Government of lndia also advised the States to submit the project

proposals for approval and inclusion under lSBlG. Accordingly, Haryana state

has prepared and submitted 6 projects with an estimated cost of Rs. 374261.45

lakh pertaining to CADWM works to the concerned Ministry in GOI i.e. MOWR,

RD&GR vide letter dated 08.02.2018 for approval and inclusion under lSBlG.

The scheme of ISBIG is under the process of approval with Gol. The brief detail

of the projects submitted to Gol under ISBIG scheme is as under:-

Sr.No.
Name of
Projects

Physical
Target

(CCA in Ha.)

Estimated cost
of the Project
(Rs. in lakh)

Districts to be covered

A On-going Projects

1 BCC-II 1,07,675 72984.18
Hisar, Sirsa, Fatebahad,
Ambala, Kaithal, Kanal,

Kurukshetra & Jind

2 WJC-VI 73,144 49238.55
Hisar, Rohtak, Jhajjar, Sonepat,

Jind, Bhiwani & Panipat.
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3 JLN-II 88,704 59495.00 Jhajjar, Rewari, Mehandergarh,
Bhiwani & Gurgaon

B New Projects

4 BCC-1il 1,71,952 111141.06
Hisar, Sirsa, Fatebahad,
Ambala, Kaithal, Kanal,

Kurukshetra & Jind

5 WJC-VII 75,341 49567.71
Hisar, Rohtak, Jhajjar, Sonepat,
Jind, Bhiwani & Panipat.

6
Siwani
Project 49,899 31834.95 Bhiwani

Total 5,66,615 374261.45

5.

The above proposal also include about 2 lakh ha area with an estimated cost of
Rs.1232.37 crore has been proposed to cover under micro irrigation in Haryana.

ln addition to above, micro-irrigation project with on farm micro-irrigation system

are also proposed to be implemented with the financial assistance of NABARD.

For this purpose, CADA has prepared micro-irrigation project by making the

provision of on farm micro-irrigation system on the farmers field with an

estimated cost of Rs. 18946.20lakhs with physical target of g022 hectares, the

abstract of which is given as under:-

Sr. No. Particulars Details
1. Total cost of Proiect Rs. 189.46 Crore
2. CCA to be covered in Ha 9022
3. Rate per Ha with on farm Ml System Rs.2,10,000
4. Total Number of schemes 51
5. Number of Districts/ Blocks 13t27
6. Project period 2020-21 to 2Q22-23

The above project has been submitted to the Nodal Department i.e. Agriculture

and Farmers Welfare Department Haryana for getting approval from NABARD.

The work on this project shall be started after receiving approval from NABARD.

Ground water recharging injection wells:

82 lnjection wells were installed in 2017 (7 in Rewari, 14 in Sirsa, 16 in
Fatehabad & 45 in Mahindergarh- Hamidpur Bund - Krishnawati & Dohan) & all

are working successfully to replenish the groundwater.
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6. Capacity building and mars awareness programs:

Haryana lrrigation Management and Research lnstitute (HlRMl) are conducting

capacity building and mass awareness programs on the issues related to water'

The programs have proved to be great SucceSS as more and more farmers are

coming forward for adopting micro irrigation techniques.

state Specific Action Plan under National water Mission:

Under the National Water Mission (NWM) Haryana lrrigation Research &

Management lnstitute (HlRMl) has been entrusted to ensure security, safety,

sustainable development & management of water resources for the Haryana

state. Under State Specific Action Plan, State Level Steering Committee has

been constituted under the chairpersonship of Chief Secretary, Haryand to

oversee the preparation of SSAP for water sector'

7.

t7



Letter No.-2lPMC/vividtr/77g20lg l2-3 i Ranctri, Datect !fl\?lgro

From
Er. Rajendra Prasad,

Deputy Secretary (Eneg.)

To,
Sri Vinod Kumar,
Under Secretary,
National Water Mission,
2nd Floor, Block No. III,
CGO Complex Lodhi Road,
New Delhi-3
E-mail= usnv./m-mcwr@gcv. in

Sub.:- OA'No.- 59712019- Shri Rajendra Tyagi
NGT.

V/S UOI & Ors before

Ref.:- Your letter no. T-3901,11612019-GW Section/2651299 dt. 30.0I.2020

Sir,
With refbrence ,to subject mentioned above, Action Taken Report to

irnprclve water conservation has been submitted to Central Pollution Control Board,

New Delhi vide lettet no. 991 dated 14.11.2019 by Water Resources Department,

Jharkhand (Copy enclosed).

In case of O,A. No. 0597/2019 of Shri Rajenclra Tyagi & Anr, V/S

Union of India & ors before I-Ion'ble NGT, the regulation framewo[k to check

wastage of fresh grouncl water ifrom overflowing overhead tanks is to be enacted by

Urban Development and I-Iousing Departrflent, Govt. of Jharkhand.

Thanking You.

Encl.:- As mentioned.

Your's Fait/rfully
z---- )u t-.___-__L.--lrlorl>a>o

(Rajendra Prasad)
Deputy Secretary (Engg.),

e/

'a't(
:i. '*

:: -'' .iliti:l*!"{'l : j.s-l!l.{:. ;v,rr4n{s' ql#."^:;r*-*;

ftn rwx.n4< - e{ a

\'*o'tlffi,
\b'

Government of Jharl<hand
Water Resou rccs Dcltir rtlncnl: ,J
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sr.
No

Name of
division Name of Site

No. ofRechargc ?it/
Mbnitoring wells/Geo
Physicnl Survey Site

Name of Work Estimated Cost Renrnrks

I ) 3 4 5 6 7
41

Ground Water
Investigation

Division,
lazzartbag

Madhya Vidyalaya Kanlpuraa Giridih 1

42 Sariya Inter Coilege, Sariya, Girid.ih 1

4.3 Aadarsh Coilege Raj dhanwar, Giridih 1

44 Konar Nahar Pramaadal, Bagodar, Gfuidih i
45 Ramlrishna Vlveknad Mahavidyalaya, B ago dar, Giddih .1

4.6 Uchh Vidyalaya, Bagodar, Giridih
A1 . Ra"jkiya lr4ahila Polytechnic, Bokaro
tlato Path Nirman Vibhag, Path Pramandal Bokaro I
49 Awar Pfamandal Fashupatan Padadhikarl Chas, Bokaro 1

Construction of Iylonitoriag wells
of 57 No.. Sites50 BDO offi.ce, Gomiy4 Bokaro 1.

51 Gomiya College, Swaag, Gomiy4 Bokaro 1

J-/- Rajkiya P olytechni c, Khruri, Bermo, B okaro

53 BDO office, petarwar, Bokaro 1

54 Ground Water
lnv'estigation,

Division,
Hazaribag

Pariyojna Baiika Uchh Vidyalaya, I(oderma 1

55 Civil Surgeon, S adar Hospital, Koderina- 1

56 Raj kiya P olytechnic, Ko derma 1

)/ Jagannath Jain Mahavidyalay4 Jhumri Tilaiya 1

5'ub total (Ealariba-g):- 57 24 5.1 62

1

1 :

1
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dqa {fl{ ;4702-10r(osP)-24-T{ ctq:rTq}'Er t(-.'t-{ qa q{gq- ,z grr+ g{T{"r t'+'vE *{gsr-o7-se ffi u-wrft..o or{ ol iavyt :-

r(
(

-

st.
J\O

Name of .

division Name of Site
No. oiRccharge PiU

Mo n itoiing riiells/Geo
Physi-ciJ Suwey Site

Name of Worl< Estimated C6st IlenrarlcrI 2

2t
S lPudayik Sawasthya Kendr4 Vishnugarb, Hazarrbag.-

Ven Bhawan, Ra:nearh

4 5
I

22
I ltttl"l

I:.'l
I

Geo-Physical Survey, 
l

lonstructiou of Recharge pits andl
Construction of Monitoring wells 

I

of 57 No. Siies i

.2:

Ground Water

Minor Irrieation Division Rarnsnrh

I

t

i
24 . ' Ramgarh Collegg RamgarL

-

i
2) ZlIa U dy o e Kendra Ra m sarh

t::1
26 Sadar Hospital- Rampnrh . . : 1

na . Civil Surgeon, Ramgarh ; 1
I

28 $rishaa Vallebh Uchtr Vidvalava T.aii R em o",h
29 CCLI(ujjra Raogarh
30

Investigation
Division,
Hazaribag

31 I Gola p olytechaic, RarhEprh
)z 'samudayik Swasthya I(endra- GoIa_ Ramorrh , -1

a

33 Niyojnyalaya Bhawan, Sfuam Niyojan prashikchan Vibhag (La_bour
Employment n Tran in in g dept. ).Dhanbad

34 Mishiit Karyaiaya Bhawan, D-hatbad I-
35

/

*-

Jharkhand Khaniz Chetra pradhikar. Dhanbad i
36

- Polytechnic Dhanbad

ITI Dhi.nbad
l
1

37

38 Mnes Rescue Station, Dhaubad I
39 BDO office, Topchanchi, Dhanbad I
40 Samudayik S wasthya Kendr4 Top chanchi. Dhanb ad 1

l_.L\2, 
I v? S ez_ L9 -)-D.gc o, |frmA --l-gnof ' t1

l<:, ',c

(-4

6

:,1
Uti<ramit Uchh _Vidyalay, Morangi; Mandu Ram p-arh

",1
1

,l



(

,CI

.No
Name of
division Name of Site

No..of Recharge PiV
Monitoring rvelis/Geo
Physieal Survcy Site

Name of Work Estimated Cost Rernarls

I 2 3 4 5 6 7
i

I

Ground Water
Investigation

Division,
}-Iazat:rbaE

tt -"

Public High School I(ujju, Ramgarh 1

2
1

3
1

J

(jeo-Physlca.l Survey,
Construction of Recharge Pits and

4 .:,-

.5

t

6
.-_ ____:a ;:r' B.g,tit<q Qchch Vidyalay, Saria. ciddih : 't', I . ,':

8 A:nrit N?gar High Schooi Hazarlbag ' " 
'. I

9 Swawlambi,Inslilute of Dental Science, Block Sadar Hazaribag 1

10
I

11 Consh-uction ofMoritoring wells 
I

of 57 Nc..Sites I

i

I.l

I

I

I

t

l2 IGhitiz Ho sp ital, Hazaib agh

13

l4 t

15

I6 St Coirimbu! Cb-l lege, "H azaltbag 1

77 ExecutiveEngg. ,fr/atff ryays division, (Irrigatiou Colony) iFrazal;;bag.

18

19 1

20 1 I
wiq - g 

= I tf ->a5':'"$o, -ft#q - -a<' 8s' i? -

(o

I

qqe sfld : 4702-101(osp>za-.r=-{ tr}.rqra} 6r T-'r{ Td s{q"r ,/ EBq gt'qa,r Bq qa Scrq--oz-sg ff-a rrffie ord -t #n-'r-

I

.:
ii

t-2
1

;

Sub Divisional Hospital Bermo, Bokaro

B.D. O.- Offi.ce, P admaEazayrbag

Meru BSF Cahp,Block Sadar Hazaribag rl

Uchh Vidya lilri Meiherar4 B Io ck S adar:Hazarib ag 1

Indira Gandhi 6;1s $ch.toi, H:azau.]bag 1

I(B Womenls College, LTazaiba,g

1

I
i
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I
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I
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=b-T T-'rd qA gde-nr ,Z e
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(t+-c+< #-="**l
E-{6rt d Tig'm rt.H-+

ii-a r{ertr< frqfl, ergsw, tffr t

il

;{ o <5i o,

/=-td-\t

Name of TVork
Estimated

Cost
nrrl.t.]i

Name of Site

No. of Recharge Piti
Monitoring wells/Geo

Phvsical SurveY SiteSl. No No Name'of division
7 I

5'
I 3

District High School, Duuka' I
9

Grorind Water

Investigation
Division, Dumka

Gio-f hysical S grvey, Construction of

RechaigePits and Construction of

Monitoring wells of ?.4 No' Sites

i
10 offic.e of the Chief Enprneer, Minor krigation Durrka

water waYs circle office, Durrl<a 1

11
1

12 adiuaqi Kalvaan Chhatrawas National School dumka

1

13 District Control Roorrl Dumka

District Board office Dumka, .'., | |

Priinary School Mahuadangal Dumka
' i: - ' : : '

--Dii;tict Cow Development office' Godda

Disk-ict Agriculture office, Godda
::

High School Godda

Head Post offi.L Godda
:l'

BSNL office Godda

Total:'

14

15

16

tt

18

19

an

2l

".22
.23 82.248

344-i 86

t. e' ['/

d/
vran4

3

I

Ii
i
I
il
li;l
ii
rf
ll
!t

li
li



i:.

I

t
I

i

I

f

.i

(

.,E
ffiqgdzots_zot4qe{fi{:,,470?-796CI$P|24."r{qiiqrqlsTa_:r{qdgtE"r/FEqgirrr"rrqqdstgEI-07-59"€ffiIrRIfr-.T6rda1id-fi'n

Sl. No No Name of divisicin Name of Site
No. bf Recharge Pit/

Monitoring wells/Geo
Phvsical SurveY Site

Name of Work
Estimated

Cost

It' 7

Remarlts

5 7 8

2 3 I

;

.,

25

Ground Water

Lavestigation
Division, Ranchi

Agriculture College Kanke, District-Ranchi 4

26 Kanke Police Station, Disrict-Ranchi 1

27 Rinpas HosPital, D istrict-Ranchi a

28 Krishi Vibhag Diskict-Raochi 2

29 Utkramit Vidhyalaya I(arrke, District-Ranchi 7

30 GovL Teachers Training Distict-Ranchi

31 R4jkiya Ucch Vidhyalaya, Distict-Ranchi

32 Angara Biock offi ce; District-Ranchi

.33 GumlaBlock officc 1

34 SS High School Gumla
I

t

35 Lohardaga Block Office ')
j. 

:

36 Kisko Block offi ce, District-Lohardaga
j

262. Ii 8
Sub tota! (Rancli):-

z

.Survey, Constnrction of
Pits zmd Construction of

wells of24No. Sites

82.248
2

l

Ground Water

InvEstigation
Division- Dumka

Potytechaic College Dumka

2 Engineering College Dumka'
,1
I

3 Godda college Godda 1

4 Mahila college Godda i
1.

5 AS Co[cge" Deoghar

6 Court Campus Deoghar 1

7 Deoghar College Deoghar 1

1Panchayat Training Institulc, D eoghar

w;i4 - z9 [tot->c ]-,ogt^, '[e'r,tr -e6'Ds'11
--2/

I

t _'_"___-

G\r

I

1

7

63



{i
!l
li
1itit.

pl-t+ g;iur,r V{ vEI qtgTur-g7-ss"

qRRrE-l

a
em.la qwrfuo o-rd 6"I ftq-x-rl :-

{p
ffiq !"{ 2o1s-zo t eqe {ft{ :,,4702-7i6(Tsp)-24-q-{ q}_sqr+tt or a-q.f qa g{gor ,/
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sl. Nb No Name of, division Name of Site
Nri. of Rechaige Pit/

Monitoring wells/Geo
?hysical Suriey Site

Name. ofWorl< Estimated
Cost

Remarl<s

I 2 3 4 J o 7 6

1

1

Gror:.nd Water
Investigation

Diyision, Ranchi

Kanke B I o ct<, Distoict-Ranchi I

/,,,,,,I

tl
L

I

Geo-Physical Survey, Construction of
Recharge Pits and Construction of
Monitoring weils of 63 No. Sites

2 Nagri B lo ck, District-Ranchi

3 Ormarjhi B lo ch District-Ran chi :1

4 Itki Block, Dist'ict-Ranchi 1

5 Bero Bloclg District-Ranchi

6

7 Jagaraathpur Mahavidyalay4 District-Ranchi
0 Dorarida College ranchi

9 Sardar patel High School New Building Dhurwa,. District-Ranchi ..' i
10 District CenterKhurti, Opposite Khunti Block Office, Distict-I(huuti

1i 2

17 Senha B loclg Distict-Lohardaga 1

13 Sadar Hospital Gumla ?
14 IiO. College Gumla I ,. ,.|

15 JAC'ofEce, Ranchi ' 
,

16 JSSC Office, Ranchi

11 zuADA Namkur4 Ranchi a

18 P an chyat B hawan, I Ranchi 2

19 Kendriya vidjyalaya fliig5i 2

20 2

21 Law College, !.anchi 2

22 Bunyadi Madhya Vidhalay4 Ranchi 2'
23 Narnkum Police Station, Ranchi I

24 Palandu Agriculture Insititutg District-Ranchi 2

a:uL

I

I

;

1

,1

2

I(uru BIock, District-Lohardaga

..2
,-2

LAG Irrstitutg.Ranchi

a--=v
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Sub:-

Ref:-

Sir,

Encl:- As mentioned.

,:l - " ,trr,,_ ,, ,r,., , .,.,

, ..:",'' LettcrNo-2/PMC/Viviclh/736/Z0Lg-:-:j:--
- ., , Govcrnluent of Jharkhand' r' ; l i. :,i, WOt

Frofir, " 'l

Er. R.S. Tigga , .
Engineer-in-Chief-II

To,

FAX/ SriA. Sudhalcar

E;;u 
i*,,XH1;liJllffiirorBoard, MoEF& cc, Gor ,
Parivesh Bhawan, CBD cum office complex, 

' 
'

East Arjun Nagar, Delhi-110032. "
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11.

Fax No-033 -24418725,

Ho1., bre ISr, oldgr d ated-l 1.0e .zotspassed," tT:lff; T;'f#{r{,
matter of News It6m pubtishecl in .,Hindustan rimes" Dat#fi:6#,il;
Titled " Dirty flows your drintring *r;;;;' ;;thr*i'i, ntm*i;"#""

-c entrar polution con tror Board r eter n o-A- r 40 Lr t Jz5 -zo ts' liti tgt -wqna_

: ':":'i "- 
:'

letter mentioned

No. 32512015

Thanking You.

Letter No.2lPMCIVividh/73 6 nALg --ggt-
Copy to :- Deputy'secretary, office of the

enclosure for information and necessary action.
Encl:- As mentioned.

Chief Secretary, Ranchi with,;ra oopy of

LetterNo-2lPMC/Vividh/73etZOp-1!il-- Ranchi/,'dated:

Building, HEC, Po-Dhurwa, Ranchi-834004. FAX No.-0651-Z4O0BS01Z4008.5t/
240085212401847 with a copy of Action pran for inforuration ura'rl..rr;r;;.;t"#
Encl:- As mentionecl.

ii
DlE. E. I \Pnrc\2PI,tC\l-pMC-V-?16- I 9.doc

-'ffi,,y,
(R.S.Tigga)

Engineer-in-Chief-II
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Subject:

Ref:

--+-^dq,tq
f"*'*
/-

h*:
t'

Government of I(arnataka
Departrnent oflgrrcffie

No : DDA/FM&MI/MI/PMKSY/M v Gor/20 1 B Commissionerate of Agriculture,
Sheshadri Road, Bangalore.
Date: 2Z-AI-2020.

p9

"*

To,

Sri. U.P.Singh,

Secretary, Government of India,
Ministry of Jal Shakti,
Department of water Resources,
River Development & Ganga Rejuvenation,
Shram shakti Bhawan, Rafi Marg,
New Delhi - 1 10 001.

Respected Sir,

SPp: to improve water conservation / Water use
efficiency in the State reg.

Your D.o.Letrer No: T-390 ru6/z0rg-Gw/56-25Dated:07.01.2020. - <

****,F****
with reference to above subject, it is to bring to your kind notice that, Karnataka

state Department of Agriculture is irnplementing-pradhan Mantri Krishi sinchayee

ljjff,,l:fffl|:L.:P,:t *oT. .:, (ppvrc) prosriunme , in which both DripI ruvrl v\,!r[ L/rl lPand sprinkler Units are distributed to fanners by irovid ing 9}%subsidy upto 2.00hactarestoalICategoriesoffarmers(byprovidingtop,p;ffi""I

Aparl from PMI(sy"pDMc, the Department of Agriculture is also

in whiich thefarmefs are encouraged to construct f,'arm ponciffiiih-E
Eing to harvest therain water which is being utilized ro g ;ffileffi;

g:\micro irrigation\2019.20\tetters-mt_201 9-2O.docx

otu'N

subsidy)' wide publicity is being given to fanners through mass media andDepartmental Ifuushi Abhiyana programme and other Departmental FarmersTraining Programmes.

6\p



,l

during critical crop growth stages. For this , Karnataka state Government is providing

subsidy to farmers for construction of Farm Ponds, Polythene lining, Diesel Motors

and Sprinkler/ Drip irrigation units.

Thanking You,

Copy To:

Shri.Harit Kumar Shakya, Under Secretary (RFS), Ministry of Agriculture

and Farmers welfare, Department of Agriculfirre, co-operation &

Farmers welfare , shastri Bhawan, New Delhi - 110001 for kind

information.

dfvorasd duord

8\mlcro lrligation\2019'20\tettets'mi'2019'20'docx

)



,&
GOVERNMENT OF KARNA"TAKA

:

No. UDD 54 CSS 2020

To

Dated: &.A2.2020

The Under Secretary to Gol
Department of WR, RD&GR,
2"d Floor, Block no.03,
CGO Complex, Lorlhi Road,
New Delhi-3

Sir,

Sub: Submission of ATR with respect to OA no.
597 /zAD of Sri Rqiendra Tyag & Anr v/s
Union of India & Ors

Ref: Your oflice Letter no. 39011 /612019-
GWSection / 265-299 dated: gO-0 i -2020.

******

This is with reference to your letter cited above seeking Action
Taken Report (ATR) pertaining to OA No. 597 /2AI9. There are 2g1

Urban Local Bodies in the State including Bruhat Bengaluru

Mahanagarapalike. The relevant information has been collected

from the concerned Department/Organisation and the same is
submitted as Annexure-I, for further needful action.

Yours Faithfully,

\""&bo-
(Rakesh Singh|

Additional Chief Secretaqr to GOK
Urban Development Department



o*. 
'

Copy to:
l.TheAdditionalChiefSecretary,WaterResourceDepartment'

for information.
2. The Principal Secretary, Urban Development Department' for

information,
3. The Personal Secretary to Chief Secretary, GoK' requesting to

bring to the kind notice of Chief Secretary'



Annexuro -I

Qovq$qqp.S!-o f g"a{nat aka

til
rt{ Directlons

Action Txken Reporl
Directorate of Municipri Admioliirntion
..._(p8 munlripalities axeludins BBMp) Bengnluru \Yater $upply and Drainngo Borrrl

Preparation of
appropriate
nrechanism firr
Watcr Pricing
Policies

llhe Covemmen
given directions
belor,v:.

tti.ie e,offi,uoD oTIv
to frx ihe water rates f6r slJ

per water usage:-

is 201 I, d
I the urhan

ated 20.7,201 I har

local botlies as

'l'hc Water charges already in place at BWSSB and arrrund 9,90 lakhs
water suppl-v & UGD sonnections are billed ilronthly by handled devices
through SA.IALA onlinc applicatiorr baserl on the consunrption of water.
I'he category wisc & slab rvise tnriffdetails arc as below;

WAI'ERTA.RRIF

SL No. Slab-wise
Consurnption of
wotsr
fln titres)

TartlI
(in Rs.)
KI.,

Domcstic Water
(Sectinn-36ii)

Minimurn 56.00
8, 0-8,000 7.00
b. 8,001 -25,000 1r,00
c. 25.00 i -50,000 26.00
d. 50.001 & above 45.00

SANITARY CHANGES TOR. DOMESTIC CONNNCTION

Consunrei Every month rad iit be fN
usage

<ed as pcr Minimunr
charges for ever;
oonnectioni\,finimunr

KI.
Maxinrum
KL

Rs./KL,

Domestic 0 I 7.Ai

Rs.56/-
I l5 s.00
t5 ,< I r,00
More than 25 13,00

Non-Domestic 0 I t4.00

Rs.l l2l
8 l5 I8.00
l5 25 32,00

More than 25 26.00
Commereia[/ 0 8 :8.00

lts.Z24l-
I l5 36.00

1, fu.14.00 at Flat Rate lbr consttrnption of 0 to 8,000 litres.15 25 44,00
More than 25 52.00

2t Z}Ya ot wator supply olarges per month tor eoilsumptlon ol Bbovo
8"000 lltres.

I



4. Ssnitary chnrge"s : Iicction 2 (I&n)
-ffi. p.cmtGltting water suPPlY

& U.CI) mnnection but
supPt"*unf ing waler suPPlY bY

boteu'ells
a) Domestic per individual house r:r

per flat
b) Partial non-domestic, non'

domoslic and all other c&tcgories

perHP trf borewell

for
sl.
No.

Consumer
Catcgory

Minimum rate forevery connec.lion in
Rs.

City
Corporation

CMC TMCTIIPs

l) L)omcstic t'75 na 80

2) Non-Domestic 3i0 240 r60

1', Comnrercial/
Industrial

700 480 320

collsull]er to the water lneter. have

<lirecterl to impose penalty o l25o/o alter 6 mon(hs of notice and 50%

after I year in order to encourage the consumer lbr installing nteters'

The tJt,Ils are at liberty to lix lhe water rates as per the usage and hased

on the O&M cost of the wat€r supply system.

The ttLtss are directed tg revise lhe w&ler rates once in 3 years basprl on

the cost ollelectricity ond O&M cost.

A proposal for impnsing the tevised wrter rates poportionrilly to the

quantity of water consuttption is under process at the Govcrnmeht le

e-" tv, t''''- - ---ffi;ffi;;;; 
x"z"'r*eter supplvSanitary charges for non'dot

4

(



(.

centric EpplicBtion aml ir is dcsigrred in a financinlly, legally and
technologically srrstainahle manner.
As per the distribution network tlre Centralized bilting system
provides very importartt feed back as faras water demand
,n8nagemenLr/revenue losses nre concemed and hclps in decision
meking.
Resolving the issues / complaints registered by the public through
SAKAI.A & CPGRAMS.
Online Facility 1'or obtaining the new wnter & sanitary connection is
provided through the OWt-- Portal.

Quick MIS f.or on the spot attalysis of important parameters like
online Catogory rvise Consrunption pattern analysis, list ofdefaulters
and total worhing and Non-working meter* and Deruand collcction
BulBnce statements elc., can bc teken out orea wise / ward wise /
Constituency rvise / suh elivision lvise / Division rvise frir better
decision rnakittg,
Spot billing facility is implementLd.
Performance indicators for Monitoring and fixation oftargels for
billing and to irnprove Colleetion eflicieocy.
Total KlO$Ks for Revenue Collection : 74 Nos.
Onlino Paytnont can be made tlrrough 5 g{teWeys.
Six rrronths bill details can be vierved through ontine.
ECS option is available lor collection of payrtent.
Paymcnt con be m{de through Bangalofe One.centers,
Paynrent can be nrade tllrough BBPS.
Payment can tio madc through Karnauka inoblle apps i PayTM.
835 Bulk flow nreters arc fixed in tJre dishibution network for Water
accounling.

l"urther. BWSSB has submited the proposal for revision of tariffto the
(iovcrnntent and the approval is awaited. The details are as below;

c.
h.

i.
j
k.
L

m.
n.
o.
p.
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SANITARY CHAITGIS FOR DOME,STIC COI\iNECTION

3, Rs. 14,00 at f lat Rats for consumption of 0 to 8,000 litres.
4, 259lo of rvater supply charges por rnontli for consulnption of obove

8,000 litres.

b) Flatr Group
ho*sing multl-
storied
rlomes(ic
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crores.'fhe work oflayhrg pipcs is under progress. Work ofConqtruction
of New'l wo Tier RCC GI,B, of 25 ML, Capacity has been taken up at CJF,
Malleshrvuram st an evaluated cost of Rs.24.02 Crores and work is
scheduled to be completed by July 2021.

I ) ln order to reduce unaccounted flow of water the hulk flolv meters arg
fixed at inlets & outlets of every division / sub division. Tho receipl of
water and billed consumption are continuously monitored for each
division / sub division.

2) All the w{tcr meters are rnaintained in working condition and the
Defective mgters atd 7 ycars old meters are b€ing rcplaced in order to
record the water consumption accurately.

3) Randorn Check readings of water meters are beirrg taken at different
lcvel to watch t[e correckless olrccording ofthe water lneters.

4) '[wo vigilauce team has been formed, to inspect and identify
unauthorized / illegal water supply connection. The tqlnr has
conducted sever*l inspections & netion have been taken either to
regularize the sonnection or to lodge crirninal oa.ie against the defuultsr.
Old PSC / CI pipelines are boing replocerl.
Pipelines running in tlre middlo ofthe road are shifted to footprths ro
avoid leakages I dantages due to vehicle morrement.
Old Gruund Level Reservoirs are being iaken up for rejuvenation.

s)
5)

7)

Intbrmation !o
public for
cfiigient use of
water and
avoiding un-
necessary use
olld ilastage of
water ill ofder
t0 irnpmve the
watet lrse
efliciency

W.ide publ ic ity and arvareness campn@frogrn lr,ri: ttrrou gh f gC - --
activities arc made regarding proper uiag" oiruut"r. Th" pirbtic **
encouraged to usB treated waste water foi toilet flushing purpose,
gardening, vehicle waslring etc.
The Model Code of Building Bye-laws 20l i nmndates Rain Woter
tlanestlng sy$rern in all the buildings in the urban limits exceeriing lhe
arca.of.l200 sq.1l., thereby er.ourngi,,gJ reuse anrl recycling ofnatiral
availablo rnin water.
Under 'Jal Shakti Abhiyan', 56 ULBs have deliberately conducted
puDt,c awarcness progf{rmule on lvater conservation and elficient usage
olwatBr.

I) To avoirl wasinge of watcr by overltowing from over hend
tankr B\{SSB has propored to io$tell rutonutlc ryxter corlrol
systcm. To .rfiend the followllg BWSSR regulrtion pr:oposal
ha.s been submitlad to the Governmenf for approval.

l) Insertion o! Regutarion 4i(B):-
It is obligstory on the part of overy owrer or occupier of lhe
building to inslall Autornotic wutor control system or any other
suitable devices lo prevent the over flow of water aulomatically
irom overhead tanks, The punishrnent for breaching $e
I{egulation pnalty shall lrc imposed ns per Begulation 55. Fu*her,
ifthe breach is continued action shrll bs takeu as pcr Regulation



,t

4. Snnitary chargt's ; Section 2 (I&I!

l. I:ror prernises havirrg rvater supply
& UGD connection brr
supplementing water supply tty
borewells

c) Domestio per individual house or
per IIat

d) Partial non-domestic, non-
dornestic and all othor sategofies

To reducc the non-iiv
plugged, public taps are being dismantletl and citiz_ens rvho are
dependent on public.taps are bcing encourage.J to take wfltr,1t supply

Undcr l4th FC, Service l,ovel Benohmarking (SLB) is adopred in eoch
city- Rcducing non-revenue water is one ofihe agcnda under SLB. Th
ULBs are constantly reducing non-revenue water using the available
funds.
The nctions are being taken to install water rneters to all rhe household
connections in order to bill the water supplicd os per the volunrctric use.
There arc initiatives takrn up to di&itizstite mcteiing systenr and

'I'he UFW pmject is already been implemented in Soulh, West
divisions ol BWSSB jurisdiction for {rn area covedhg 154.50 sq.km at n
cost ofRs 557.45 Cmres. The total UFW duringthe yenr 2013 rvos 49,570.
With the implernentation of this pmject the contmercial nnd technical
Iosses is rcduced to 36%. lt is estirnaled thnt approximotely 167 MLD of
unaccounted watcr has beeu accounted.

Presently the new UFW Project has been takon up in High Crounds. Coles
Par\ Indiranagar 2nd Stage, Jeevan Bhecrua Nagar, IIAL, 2nd Stage,

Yelahanka Old town, BEL Layout, I{MT L*you! Sahakaranagar for tn
area covering 26.00 sq. knr. along with Rejuvenation and Reconstruction



imen,lment kt Regntatioi SS :-
P.unishmentlor breach ofcertain regulurions - In Regulation SS,
rltetigute U3(B), shall be adtled qfterfigure ,l7.os*shgwt
hehu';

ID Inrtall+"tion of llain Water Harvestins (RWH) svstcnrs

in Bangnlore city, BWSSB has already nrade mandatiry m adopt Rain
Water Llarvestiug Systcm in the existing buiklingr con$tfucted on a sital
dinrension.measuring 2400 sqft, and a-bove anj also lor new building
constructed on a site nreasuring 1200 sqft and ahovc vide Oovemmerrl
Order No, UDD 19 MNI 2009, dated 2Tth August 2009 by Anrendment of
BWSS Act 72(A).
Capacity designing of rafu raler storage sfttrdttrre

( l ) While designing the roof based rain water harvcsting the capacig of a
st{)ragc structure or for artificial rechargc structures to ground water; a
provision at the rate of2ll ltrs or moreiapacity per Sqlnrtr. ofthe mof
area sholl be xtopted.

(?) While designirrg the Land based rain rrater harvesting fie capncityofa
$torage sbucfure or for artificial rechnrge structure io sroond wutu. u
provision st the rate of I0 ltrs. o. *o.i capacity per s'q. mfrs. of the
land surlace shall bo adopted.

Further BWSSB is proposed to incrcase the Capacity <lesigning ofuain
wstor stomge stn qture. and lmplemenlation of Rain water Hnrvertiig in the
huildiug as below which wasplaoed before the Boord ur""iing an-d afl"r
obtaining the clearance, the proposal is subnritted to Govemment for
approval.
I ) While designing the roof based rain ryater han esting the capocity ofs

storoge structute or for artificisl rccharge structures to ground wator, a
provisiorr nt the rate of60 liters or more capacir.v per Sq.mtr. ofthe roof

{,



tZ) Wtrite Oe

storBge structure or for anificial recharge. strucrure ; dffi;il;provision at thc rate of 30 ltrs. or nrore Jpacity per sq. #rs. of the land

lT.::..T1:l,llf{,tionat 
otrarges or ilo,/o;i i;i;;r waieJ ono sanirury

cnarges rtil tne rarn water harvesting structure is provided b tho building i,sbeint levied.

surface shqll be adopted.
(3) Every owner who propose to consfi.ucl a building on a shal area of nol

[:r":T:..lr,l! :luare 
rber shotr provitte rain *utE, r,uiroring.or.t;r.

Ior storage lbr use or ground rvater reoharge in such msnner a;d subjectto such conditions as mav be provided in ihe rcgulati.., *a grid"ii,;
issued by the Boanl

];veq ow1q1 
lvho propose to construct a building on sital area of not

f::!'y 2400 square feet^shoil provide duat prp"J JV"_i and rainwaler narvegttng slttrcture for storage for reuse based on nrofarea andgrrrund water rgghnrge based on lavecl arrd ,upr"U **L in ,u"t,manner and subjecr to such condltions * *ny' i" p.Jjed in theregularions and guidolincs issued by the Bosrd
{5) In case eny ownir or nc"upi", .,f o-fuiiaL!-'Jho has nor implemcnted

rain water hurvesting as per Bangalore W"t-. Srp6l;rrri Seu.qagc(ame*dmerrt) Act, 20ll sha[ hereinafter imptcniJni the rain *ater
harvesring as per above condirions (a) and (b) ofiiri. .r""tion.

Pcnrlty cleuse for nol.implenrentation of Raln water llarvestingstrtcturr

_,.. ...^.Jf-,Oy,]er 
or Occupier of a r.esidential building fails to provide

yll.y::::,n"r"."rting.srrucrure in rhe buildingthe additional charges of 50%

:l 1L:,,:.r, \vater &nd sa-nitgry- gharses forfie first 3 monrhs andtherealter
an aodluonat charges of l00Zo ofthe total water and ssnitary oharges tiU!he.rain.-uater harvesting shucture ls proviAea to'rtru trila*S is being

fy*^llp:y:or occupierofa non-rcria.nrar Luiiaiigii ir. to p.u,ia*
lX1,,*li:,l"L".lrng.srrucrure in the building rhe addirirrnsl charges ofruu"/o or the torat water and sanitaq, charges for the lirst 3 monti, unJ



Source: DIVIA & BWSSB

*"::j,3::'"".:r*li:ryi"i",1,"r,,',"i[iii,"'rj,c..rw,,_pu,duru purpose-sucn Bs toilot llushing. gardening. cleaning

|t;i,lii:fllilil,'f:,lj:j^Tj.-:"tlcres. air chi[ers an,r'ri?Jnl,ting p,,.po..,therehy re<lucing the defendcncy crn pure water.

lj4o \tl;o.seryue is senerared in rheBatrgalore city. I'he ll'ard is.at pr"r"n, r,rriug iT_Si:rffi:[[i;i,#MLD capaciry, The construction' *orr.. oi s"i"r.;, Ji iJra]'.uno"ir, arc
MLD capacity, The construct. 

r'------'iq'!!'6 '' r'rr) ar ISIBI l ll2')
MLD a.. rrnrr.r n.n-.,,.n . .,,,::,: -T:$:f 

g STIPs of total capaci y 4?5ML,D are unrter progress. 2 s:rts ril, idD;ffi;:;:Til:ll.13J,i;
Ll*.i,}.: ::.r:rp^ :il Ltl:: c.* to, r s s 7 s 0 ffi u,r,, ioj ir o,a u, eoz I
stage. The capaoity wiil rre enhr 

vsPs! lrJ sr G uriu.r renq

rrrc c,rn,.ir. r,i, k- ^.^,.--r , ""ti1*::.l:87 
50 MLD bv 2020 nnd hyrhe cupnciry will be aronntl f iZ:.SO frAf-p,

At present BWSSB is supplying tertiary trcated woter to an exterrof arnund t0 MLD to r.ario.,, cou"*,niJi;;;tffi;A#:ourses, BIALetc., snorher 80 l\t l,D has been comrniue<t ," i.i"ri.l,ifi...i and I S Ml.,Dtu. Ki,:l,j!,lpow.cr corporatio,, pla,,iu; iffi;il."ffhcr than this

il:'iljJ",fl H:?JJ ::ni:f *"t;a *ur". i. *n ilii'.a i,, ri r r ius u; J,
0f llarort.r. rrrheri a r --,"^-l'::::: :fxolar, chikkaballapur ond Parts
Xl?J:y,:l:'. 

urba,. Ar pre,ent +:oso ilfi'il,","i;;i:ffit fil,i,iiT;
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lotal l, 26,lr3E no of buildings have implernented RI,VH in the
Bangalore city and for 62,261 No. of c,jnnections for which penalry i5
raising for non-implementation of RWI{.
Helpdesk - Rnln Wntcr Hnnestlng Theme P*rk

IIWSSB has established Rain Water l{arvesting theme park at
Jayangara, Bangalore. demonstrating 26 different tlpes ol. Rsin Water
Harvesting models along lvith the Water conservation tips. The Theme
Park has an auditorium rvherch thc video clips about the RWH and
conservotion of lvoter displayed to educate the Student.s as rvell as general
public. Karnataka State Council for Science and Technology and BWSSB
have iointly established RWL.I lrelpdesk al Indian lnstitute of Science and
RWll therne pnrk ol:BWSSB, for providing information obout RWI-I and
conselation of r*ater.

RWI{ helpdesk is also providing technical training to thc stake
holders such as architects, engincers, contrectorc, plurntrerri, mason$ etc
through several Trainirrg Progranrmes. Arvareness Camps are arrangcd to
bring in Bwareness amorrg the goneral publio rcgardirrg Rainwater
l'larvesting. lnformation on technicsl details of RWI{ and ground water
reehalge are being pnrvided at RW!.{ helpdesks for those who visit
personally or contact through tolephone. wetr or ernnil.

tlWSSl, har niade mandatory for installalion of STp and Dual
Piping System for the following buihlings vide notification
No.BWSSBiC/CAO-S/41 3S/?01 5-16. Bengalunr Dated 25.0?.2016 forthe
following building;

i) lluilding having 20 and sbovo rcsidential apartments or
residential buildings measuring 2.000 sq,llttrs. and above
whiehover is lowert
ii) Commorcial building measurilrg 2,000sqmtrs and above; ond
iii) Buildings of educational institutions nroasuring 5,000 sqmhs

(

IID
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GOVERNMENT OF MEGHALAYA
WATER RESOURCES :: DEPARTMENT

No. WR(G)57120191336 D ate d S hillo n g\'tse25th-F eb ru ary, 2 A20.

From:

To,

Subjeci:

Ref:

Sir,
With reference to the subject cited above, I am directed to fumish herewith the following

information with regard to the steps being taken by the Department on the above subject matter.

1. Water conservation- The Department implements Water Harvesting Schemes by construotion of ponds

in the agriculture field of farmers in rural areas where harvested water is used during dry season. Some

rooftop rainwater harvesting projects was also implemented in some schools and govemment building
for direct use of the stored water.

2. (i) Water use efftciency in irrigation sector- The Department undertakes improvement of existing
irrigation projects whereby earlhen canal are being lined to prevent iosses of water due to seepage in
the conveyance system
(ii) New Schemes in places where traditional bamboo drip inigation is being used are replaced by pipe
system to prevent loss of water due to spillage from bamboo channel, evaporation losses and
uncontrolled distribution o f water.
(iii) Public a'-.vareness ip some pac cf the State has beqn conducteC. sensitizing water use eff;cienc;., in
irrigation sector.

3. Water pricing in inigation sector has not been implemented in the State at present.
4. Regarding underground water efficiency use, the Department has made wide publication for

installation of electronic tank aiarm system to prevent wastage of water from overflow of the overhead
tank.

5. The Department has also taken up with all the Deputy Commissioner in the State to take necessary
action/steps on the matter.

. This is for favour of your kind information and necessary action.
Yours faithfully,

Joint Secretary to the Govt. of Meghaiaya,
Water Resources Department.

Shri.W.Nongsiej
Joint Secretary to the Govt. of Meghalaya.

The Secretary to the Govt. of India
Ministry of Jal Shakti
Department of Water Resources
River Development & Ganga Rejuvenation
Shram Shakti Bhawan, Rafi Marg, New Delhi-110001.

Initiation oi urgent steps to improve water conservation/water use efliciency iu the

country.
1. D.O. No.T-3901L1612019-GW Section Dated 2L.8.2019,
2. D.O. No.T-3901 1l 6 12019 -GW56-95 Dated 7 .1.2020.

lrl Drccu rult

Dated Shiltong, the 25th February, 2020.Memo No. WR(G)57 120t9 1336-A
Copy forwarded to:

^/The 
Under Secretary to the Govt. of india, Ministry of Jal Shakti, Department of Water Resources- RD & GR, National Water Mission 2nd Floor Block No IIi, CGO Complex, Lo.dhi Road, New Delhi-3.

2. TheAdministr?tg{,CentralGroundiWaterAuthority,GalleryNo. 1g/11,Jamnagarl{ouse,Mansing
Road, New Delhi-l10011. V/ith reference to Letter No.Z2-436/CGWA/O A-Sgi/zolg Dated
16.8.2019.
The Superintending Hydrogeologist, Central Ground Water Board, Ministry of Jal Shakti, Department
of water Resources, RD & GR, NH-IV, Faridabad-121001(Haryana).
The Chief EnlineerJB-&BBO_), 

!e1tr.al Water.Comy:.^t^o1 Govt of india, Rebeka Vitle, Near Barik

3.

4.

^'(,){



(r\JYt'-Kr\lYlf i\ I Uf VtlltrbIALAYA

or;I,-l(:E ( )t'l' t't [- (. [Il;F] i'r t ; rx u un WAI'EI{ RESOURCI']S

Af"nr,.ruru
r.r,,. 1 |i/\\1 l{- lilsl (i248120 I 9-2()/2 5t}

ir;:lt Shrr\\ r'l \'l lau'
( ltrt'l ['rirlritccl r \\il{t
\'lc.f l rlr ll'r lr' \li I I I \)l r'r'

' I '' 
l ltc Jorrll :iu(:l'Lrtill')- Io thc ( iovct-tltttcltt of'N4oglrala;'a

\Vatcrr l{r-rsr tttt'ucS I )c[)artnlclll'

(irrlrjtlt:(: lrritialitlrr ()l.tll.[eIlt 5tc[Js t() tnrllr]ove r-r,Htcr conscl'vr(ittrr l,u,iller trse cl'llcierrcY irl tlrtl

c0tlntl'\"

itri: No' D'O No' I'-J901 1l6l7l\lL) GW Section Datecl 21" Aug' 2019'

\rt.

lnc.,ontiltLratic)lltotheotllcel,-erterNo.CE,iWR/EStt.248/2-0|9-2ol257DatedShillongthe

... 1g,,, lretr -1010. I lrave t'e lrtruour to lirrrrish herewith the lollowirrg inlorntaliort rvith regar'cl to the steps

.L,crrrgtar(en by the Dcparrrner'll orr the above subjeot lriatter' 
._,^-ri,.r, (nrrp.req hv c

lWaterCotrservatioll.,l.heL)cpartnlenti|nplementswatelHarvestingSc,herrresbyconslrrrctionof

polrclsintheagriculttrr.eflelcloffarnrersinrtrl.alareadwhelelrarvestecli:,::':::.dduringdry

soason. Sorne rooftop rainwater lrarvesting proiects was also irnplernerrCed in some schools and

govel'lllilen( builcling frLr clirecl ttsc ol'the storecl water by tlre School'

".(i)Watcr.tlsee[1]ciencyirrir.rigalionscctol-.|'lrecle;16'rtrrrenturrr]crtalicsinrproveltrerrtofexisting

irtigatir.lnprtlectswlier.ebyealthenCanalal.ebeinglinedtoPrcvelltlossesofwatercluetosccpagein

l) EP A l{'I'M ll5*'l'

Daletl Slrillorrg, the

the cortveYattce sYstcnl

(ii) Nerv St:hetlcs in 1'rlat;t:s where traditional barnboo drip

piptl sysrcnr 1o plcvcllt loss of'watcr clue to spillage liont

ttnconttolletl clistribtrtitlr r of water'

(iii) pLrbric awar.elress in sorre par,t of the state rras been corrclrrctecr ser.rsitizing, wate'use efficiency irr

ilrrgatiorr scctot'

,WaterPrrcingltlirt.tgattctttsectotltasllotbeellirrrplenterrtedintheStaleatpreselll.

/l . llegarclrng Lrndergr outlcl water efficiency use, the department has made wicle publication for

installation of electronic tanl< alarnr systern to prevetrt wastage of water fionr overflow of the

overhead tanl< 
Yorrrs fait,fltrlly'

m--
Ctiier e ngilneler (WR)

Meghalaia' Shillong'

d
Eated Sliillong' the !'D trelt'zaiaO

W
cr'l"ry'n[in"er (WIl)

irrigation is being Lrsed arc replaced by

banrboo channel, evaPoration losses and

N{ c tr r o' No. C [/WR' t']stt/2 48/20 I 9-20l258- A

(.op1' ttl:-
l l'1c Prirrcipal Secretary lo the Covt. ol Meglralaya' Water l{esources Departnrent lor lavOLrr Of

irt lilrrna t iorr.
.)..l.heofficerirrchar.ge,CentralGLottrrdWaterl]oardStateUnitof,fice,shillclrrg,l(eatirrglloadlbr

favor.rr of infornrat iotr,

ft t"r\t*
-"'--

l

I
t.

,}-"-*fr;
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To,
L. Sh.A. Sudhakar,

DI-I, WQM-I Division, CpCB
East Arjun Nagar, Delhi-11OOS2

V Sin. Sunccl l(umar- Al-ora,
Adviser (C&M)
Ministry of Jal Shakti,
2"d lrloor, Block -III. CGO Complex
Lodhi Road, N.Delhi_1 10003

subj: sfatts of imptementatiort and. Action Tqrcen plan on RainwaterHarvesting in the Hon'bre NGT ord.er dqted rr..og.rg passed. in o.A No496/20L6 i1. the rnqtter o;f .l\Ieus ltem Pubtished" in,,Hindustqn Times,,d.qted. t9.O6.2OtS
$ir,

With reference to the above subject, the following are Action Taken plan inthe state of Mizoram:-

i' Under SIPMIU, Rainwater Harvesting Tanks have been constlrcte,jat 11 locations undel ADB funde.d NERCCDIP project namely Construction of WaterReservoirs at Aizawl for a combinecl total capaciiy oi to tukrr* iitr.". ryr"-"o***".*.rrt
of theworkbegan on 09.05.2016 ancl cornpleted on 08.11.2018.

2. Provisions of Rainwater Harvesting facility and discharge ofrainwater ale incorporated in AMC Building Reguratioi zotz, No.S (6) ,11J iv?. sz
respectively and are stringently followed for issuing of building permission. It may alsobe kindly noted that 14 palameters of MBBL-i016 is adopted in AMC BuildingRegulation 2ol2 whicll was a milestone_for Reform Implementation (ZOtO-tZ1 una",
AMRUT and incentive was awarded to the State.

I Y: -! ! y, Dhinadhag atan, Aduis er (\HDE) T et: 0 1 1 _2 3 0 6 1 9i 2 6, MoHUA
(cPHEDo).

"l?U\LNN E)

9
?g'

Under Secretary to the Govt. of Mizoram
Urban Development & Poverty Alleviation Department

Rnnrr,xur.<- A\ tt

No.C.L8O1516LI2OL3-UD&PA /' -i,', > ;"

GOVDRNIVIENT OF MIZORAM
URBAN DDVELOPMDNT & POVERTY ALLDVIATION DEPARTMENT

MIZORAM NDW CAPITAL COMPLDX {MTNECO)Oflice No. 0389-2323252 
**:k** 

E_mail_udpamizoram@gmail.com

Dated Aizawl, the 16th January, 2020

.o" 9!-ffi*,o

t,2-P'
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Date.

GOVERNMEI,IT OF ODISHA
DEPARTMENT OF WATER RESOURCES

*******

Al/R Bhubsn€sw?r-;

rt
No.

From

Shri Surendra Kumar, IAS

To

Principal Secretary to Government.
Department of Water Resources
Rajiv Bhawan, Odisha

-"/
-"lAne Secretary,

Sir,

ln inviting a reference to your above D.o. Ietter under reference, the action

/ 
taren report regarding urgent steps taken in the state of odisha to improve waier

/ 
conservation/ water use efficiency in the tountry with reference to oA No.

I 
0597120'19 - shri Rajendra Tyagi v/s union of India & others in the Honjbl" NGT ist here\qufmitted for necessary action at your end. <.-
,,r.,*\br-'

Y>Mthiesards'

Sub:

h D, *rnr.',

,-r m)
^ ar,'O

",lelr
td cdvt

oare *Q24412t_D
to OSD to Chief Secretary, Odisha for kind

U,lr,. q\""r
Special Secretary to Govt.

Copy with enclosure fonvarded

$r*3--Wrrmation of C h ief Secretary.

fi17

Bnn^r v^'. -41-

e-off. N0.6.?

{torl

Government of lndia, Ministry of Jal Shakti,
Department of Water Resources, RD & GR,
Shram Shakti Bhawan
Rafi Marg, New Delhi-110 001

Action taken report on steps to improve water consenration/,l,,atcr useefr-iciency in the country with reference to oA No. sg1jlolg - shri RajendraTyagiV/s Union of India & Others in the Hon,ble NGT

D.O. No. T-3901 1 !612A19-GWNWM/501

Memo N, 617?- MR Bhubaneswar,

Principal

4.
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STATE- ODISHA

MEASURES TAKEN BY DEPARTMENT OF WATER RESOURCES

ODISHA FOR WATER CONSERVATION & IMPROVEMENT OF

WATER USE EFFICIENCY IN IRRIGATION SECTOR:

1. Mukshyamantri Adibandha TiariYojana (MATY)

This scheme was started during 2010-11. Under this scheme.. Check dams are

being constructed in small stueams & naltahs for conservation of water to meet the

d.omestic need of people of nearby villages, recharging ground water and for

providing incidental irrigation to the crops in the nearby agriculture land. Priority is

being given to Blocks having less ilrigation coverage, eueas where farmers are using

traditional method of irrigation by constructing temporary cross bunds on strearu

and where farmers are willing to take up operation & maintenance of the structure.

Minor Irrigation Organisation & Drainage Organisation are implementing the

sdreme.

During current furancial year (2019-20), there is a target to complete 2000

Check ciarru for which an outlay of (333.84 crore has been made in the budget. Out

of this, 343 Check dams have been completed &, 738 Check dams are under

construction up to end of January 2020 with an expmditure of 7287,93 crore. Since

inception of this sdreme, 1,4931, Check dams (Major & Medium sector -1391nos. &

Minor Irrigation Sector-13,540 nos) have been completed up.to end of January 2020.

For the financial year 2020-21, prograrnme has been made to complete the ongoing

Check dams for which an outlay of t70.00 crore ( Maj & Med- <38.00 cr,Minor Irr.-

<32.00 cr) has been proposed in the budget

2. Odisha Integrated Irrigation Project for Climate Resilient Agriculture

(orrPCRA)

OECRA aims at increasing farmer's yield by diversifying and improving

agricultural production, fostering climate-resilient agricultule practices and

improving.water productivif and access to reliable irrigation. The project will be

implemented by three fine-departnlents, i.e., (1) Depalhrent of Water Resources, (2)
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Departunent of Agriculture and Farmers Empowermen! and (3) Departnnent of

Fishery and Animal Resource Development.

Under this scheme, it is plarured to renovate 538 MIPs with designed kharif

commarrd of 56,293 hectares and designed rabi command area of 6,543 hectares in

15 districts namely Bolangir; Balasore, Bargarh, Bhadrak, Boudh, Gajapati, Ganjam,

Iujpw, Kalahandi, Kandhamal, Keonjhar; Mayurbhanj, Nabarangpur; Nuapada &

Subamapur. The estimated cost of the project is US $ 235.00 million (INR 1,640.10

crore approx.) of which US $ 165 millionwillbe funded by World Bank & US $ 70.00

million will be borne out of state fund . The project will be implemented over a

period of six years trom20L9 to 2025.The Loan agleement has been signed with the

Donor Agency during 24tt' Octob er 2019.

From the above, tender process has been initiated in respect of 1.63 MIPs for

an estimated cost of 7241,.84 crore of which agreement has been signed for 36 MIPs

and work started. Budgetary outlay of t150.00 crore has been made during 2020-2L

for implementation of this project.

3- Renovation of Fanchayat Tanks in KEI( DisLrict

There is a long standing demand from Public Representatives for renovation

of large tanks and ponds located mostly in KBK disficts which are not under the

control of Department of Water Resources. Majonty of the tanks are not providing

irrigation and a few tanks have irrigation potential below 40 hectares. Tliose tanks

come under the purview of Panchayati Raj & Drinking Water Deparhnent. h 1.
Pre-Budget Scrutiny review meeting, it is decided. that DOWR to formulate a new

scheme and renovate the large tarks of PR&DW Depalbnent to atigment their

storage capacity which will cater to the domestic needs and to provide irrigation

wherever feasible. PR&DW departrnent will identdy the tanks for renovation in-

consultation with Mi organization of DOWR. The olvnership & maintenance wili

remain with PR&DW deparhlent. Budgetary outlay of t130.00 crole has been made

during 2020-21, for impiementation of this scheme.

4. Improvement to Minor Irrigation Tanks & MIPs
i' The storage capacity of many tanks and MIPs are silted up above the DSL

during course of its use. These projects are now operating beiow theil designed

i
I



caPacity' Therefore, de-silting of these reservoirs is necessary to restore designed live
storage. Department of Water Resources have taken up renovation of some MIps

under OIIPCRA, RRR & other Schemes. Due to li*itutioo of fund., de-silting of some

taxks/MlPs could not be taken up in these schemes. To ad.dress the problem in
holistic manner/ a new scheme namely " Improvement to Tanks &MIps,, have been

taken up. 451 tarr-ks with an outlay of T245 crore have been icientified for

implementation over a period of. 4 years i.e. from 2018-19 to Z0Zl-22. Out of the

above, work of 188 MIPs have been taken up under this scheme. Budgetary outlay oi

fl0.00 crore has been made during 2020-27for implementation of this scheme.

5. Rooftop Rainwater harvesting & Groundwater recharge in urban areas

This scherne has been formulated during 2014-L5 to sensitize urban people to

adopt rooftop rainwater harvesting and #ound water recharge practice to meet their

domestic water needs. The scheme is presently implemented in lL rrrban local bodies

(IJLBs) namely Bhubaneswar, Berhampur, Titilagarlr, |harsupda, Bolangir, puri,

Ctittack, Aog"t, Taldrer, Sambaipur & Rourke1a. Private buitdings up'to three

storied with roof area less than 200 square meters are eligible und.er this scheme.

Lrcentives to the extent of t45000 /- (Rupees Forty Five thousand) and technical

assistance are being provided to private buildings owners interested to implement

the sdreme. Besides, Government buildings are also being taken up under this

scheme. As of January-2019, Roof Top rain Watei Harvesting sh'ucture has been

insta-lled in 358 Goverrmrent building 9,438 priv ate buildings

. During2019-20, an ouflay of 124J9 crore has been made with a target

to construct roof top rainwater harvesting structure in 5500. private buildings and 65

Government buildings. Besides, deparhrret have prepared one new schej.ne to take

up ground water redtarge in 49 water str'essed block for which an outlay of t20.00

crore has been made dwtng 2019-20. Since the objective of two schemes ur" siorilur,

it was decided to dub up both the schemes and formulate one new scheme namely

'?oof Top,.Rain Water Harvesting and ground water recharge in 27 TJrban Local

Bodies &. 49 water sfressed blocks". Accordingly, the new scheme has been

formulated with an estimated outlay of t246.00 crore to be implemented. over a
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period of five years fuom 2019-20 to 2,2g'24.Budgerary ouflay of {J7.,,crore hasbeen proposed during 2020-27under the new scheme.

6' Cornmand Area Developrnent & water Management (cAD&wM)
Cornmand Area Development Progra*me is being implemented in the statesince 1976-77 with an aim of optimum use of water to enhance agriculfuralproduction and productivify' The main activities under cAD&wM uru .oortrrr.tiooof field channels & field drai

recramation or water,"rr., 
",1",,0"r;#ry:::l'T:l 

and investigation'

formarion of pani Ranctuyu.tu (wuAs) etc are *ffi; rJ:, [i;Tk:Area D evelopment Organisation.

Total3g major & mediur
prosramme out 

"; 
;;;; ;;.T:ilTJffi J;il::: *1 ffil1Hbeen compreted and field channe t of 938.609 Th. hectare, ;r;;.;Iorrt u.tud ,rpto end of Janualy 2020' From 2076-77,frrnding from MowR has been ceased and

;I:,3:;JT:.ffi::ff;T:: :F ; pr.jec,s ;;;;;;;
;:.:::: :: ;li";mt ;,.Tffi;,,illiT ffi:,J:",,H );H
7. Ground Water Renho*-^ ^- r n

,,#i;:$::I""Jlmr.:;:,fr ,IH:'1,eH;:",:HH,:..,".;:ffi,y,il1

o*.r"I*ffi;[":,T:-mented through odisha Comnruniry rank

recharge structures in 10000 tanks 

rciety (oc'rDMs)' Construction of ground water

I 5 water stressed disriicts * o*n"l1lT:;:::;:##;ffi T"*l;Rayagada' Gajapati, N'ialkanagiri, sambalpur, Bargarh, Bolangir., Boud"', sonepur,Naba'angpur; Mayurbha,j a,d Keonjhar shalr be taken up under this scheme. Thefinancial ouflay of this p.oj""t is 'r,41.63mil1ion 
usD out of which 31.63 million usDis proposed as a grant from Green C

wirr be 
"o-fi,,u,,."d by D;;;";ff:Hffi #;ffi:r##;::from MGNREGS. The tank renovations shall be done' ri,itlr {urrding from MGNREGS. 500 JEs / ,\Es / Ofh** ,, ,Trffiil ffiJffi:



working at Block Ievei will be trained to consto"uct/ maintain/ monitor the proposed
10'000 Ground Water Recharge Systems (GWRS) including preparation of DpRs.
Directorate of Ground Water Survey and Investigation (GWS&I) will be responsible
for geo-physical tests, monitor ground water table and water quality. NABARD has

bee, requested to move GCF for acceptin$ the change in the Implementing Agenqy
from Ground Water Directorate to OCTDMS. A11 required clarification have been
co[ununicated to NABARD for facilitating the decision at GCF/GoI level.
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No: 111631t4-PJ(3)l

Government of Punjab

Department of Water Resource

(Project Branch)

lnitiation of urgent steps to improve water

efficiency in the country-regarding.

ft]^T^x.^v\e- - {{ JtS-

\*r,ffi,
, '..,,,,(t

To

Dated, Chandigarh:

Sh. U.P. Singh,

Secretary to Government of lndia,

Ministry of Jal Shakti,

Department of Water Resources, River Development

and Ganga Rejuvenation,

Shram Shakti Bhawan, Rafi Marg,

New Delhi.

E-Mail lD. secY-mowr@nic.in

Subject:- conservation/water use

Sir,

I am directed to refer to your letter No:-T-390tU6l2Ot9-GW176,

Dated:7,h January,ZoZo on the subject cited above and to enclose herewith the Action

Taken Report elaborating initiatives tal<en by the State of Punjab to improve water

conservation/water use efficiency in the State for your kind penusal and further necessary

action please.

Your SinceralY

*Ll-
DePutY SecretarY Water Resources

Endst. No. L tI 63 I }}L4-PJ (3) / )a3 Dated chandigarn 3,4 t lrr-*c-o

^"4 Copy alogwith enclosures as above is forwarded to the Under Secretary to the

Government of lndia (Email-usnwm-mowr(Ogov.in), Ministry of Jal Shalcti, Department of Water

Resources, National Water Mission, 2nd floor Blocl< No. 1Ll-, CGO Complex, Lodhi Road, New

Delhi-3, w.r,t. their letter No. T-3gO1.tl6/201"9-GW Section/265-299, Dated: 30.01.2020 for

information and necessary action'

Your Sinceraly

Deputy Secretary, Water Resources
1k
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jnc-". No. L t/63IZOL4-PJ(3)/ Dated Chandigarh:

A Copy alogwith ,enclosures as above is forwarded to the Chief Secretary to
Government of Punjab w.r.t. their D.O. No. CSO/202O/L67230512, Dated 27,OL.2020 and letter

No. C5O/2020/L620664/1,, Dated 15.1Q.2Q20 for information please.

Your Sinceraly

lcL-
Deputy Secretary, Water Resources

E ndst. N o, 1 Ll 64 / 2017 -P J(31 I Dated Chandigarh:
A Copy alogwith enclosures as above is forwarded to Superintendent

Bhawan, Sec-68,Engineer/Policy, Department of water Resources, Punjab, water Resources
Mohali w.r.t. their u.o. No.azlsElPE &EC, Dated 24.0L.2020 for information.

ao! f "--
Deputy Secretary, Water Resources

,, l
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, i,a ' 'ACTION TAI(EN ITEPORT BY GOVERNMENT oF PUNJAB To IMPROVE WaTEr(

CONSERVATION/WATER USE EFFICIENCY IN THE STATE

Punjab's water needs for agriculture have been assessed as 52 MAF out of which contribution of
river waters is to the extent of 27oh only whileT3o/o of its water needs are met through ground

water. Lirnited allocated surface water resources to the State, which are turther reducing .with
clinratic variations are further aggravating the problem. Out of 34,34 MAF availability of Sutlej,

Beas and Ravi waters (inclusive of 0.26 MAF losses) assessed on the basis of 192l-60 flow series,

a total of 14.22 MAF Water was allocated in favour of Punjab, ll.l4 MAF to Rajastha\,7,83 MAF
to I-laryana 0.69 MAF to J&.I( ancl 0,2 MAF of Delhi. The trvailability of surplus Ravi-Beas waters

based on 1921-60 series i.e. 17.17 MAF has reduced to 14.37 MAF and 13.38 MAF, based on

1981-2002 and 1981-2013, flow series respectively.

As a result, water scarcity in the State is causing a great strain on ground water resources, which

trre being over-exploited. 1. he extraction of such grouncl water has come to be more than the net

availability of ground water recharge resulting in a sharp decline of underground water levels in
gearly 859i, area of the State of Punjab. Of the 138 blocks under study for ground water, 109 of
such blocks have becorne over exploited. Therefore, water is the life line of the Punjab'specially

fanners.

Punjab is extremely conscious of the limited water resources in the State and has taken numerous

steps to reduce extraction of groundwator in Punjab, as uncler;-

1. CREATION OF NEW DIRECTORATE OF GROUND WATER MANAGEMENT:

Punjab Government has set up a new Directorate as approved by the Council of Ministers in

its rneeting Oatea 04.08.2017 in the Department of Water Resources (formerly Department of
Igigation). fn. Directorate was formulated keeping in view the need to focus on designing policies,

programs, and strategies tbr the conservation, utilization and management of ground water resources

of t5e state in a jud-icious, equitable and sustainable manner and to ensure optimal utilization of
surt-ace water resources with the objective of consen'ring ground water.

The main functions to be perfonned by the Directorate of Ground Water Management shall

include the tbllowing:

A) Strategy, policy, plans for Ground Water Management:

l. Strategy, visrion & mission of the Directorate is to conserye and manage

Grbund Water, including innovations.
II, To devise strategies and methods to increase water use efficiency of

surtace water resources in order to decrease the stress on Ground Water.

III. Design policies and plans to conserve, utilize and manage ground water

in a judicious equitable and sustainable manner.

B) lnrplementing plans, programs and schemes for Ground Water Management:

I. Planning and implementation of Schemes/Projects for Ground Water

improvement including recharge of Ground Water.

il. To implernent Canal Sector Schemes of National Hydrology Project, 1o

upgrade hydrological data collection system, to real tirne data collection
systern and creation of water Resources Information System.

C) Studies surueys and estimations:
To soientifically collect and analyse Hydrological data and to monitor distribution/use of

Canal water by applying suitable information technology tools for coherent, scientific planning and

optimurn utilization o1' water.
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o,E), !{irnation of Ground Water Resources and preparation of Isohyetal,' rd rise-rall Maps.
Ground Wafer depth

F) To create awareness and provide training to the farrners and other.stake-holders and staff for
conservation of water in co-ordination with various Government departments including Departments
o1'Agriculturre, Soil Conservation, Local Government and Ilousing & Urban Development.

G) To coordinate with Departments of Agriculture and Soil Conservation and other departments
ibr better management of Ground Water Resources.

Il) Perlbrm any other lunctions necessary for achieving the objectives of the Directorate.

2. PRBPBRATION OI] WATBR CONSIIRV'ATION Ai{D MANAGEMENT MASTER
PLAN (WCMMP) roR TI{E STATE OF pUNJAB:

In order to deal with the problems of falling water table, increasing surface water pollution
and water logging in the south-west Punjab etc., an MoU between PWRMDC, Punjab a1d Mekorot,
National Water Company, lsrael was signed during the visit of Flon'ble Chief Minister to Israei on
23'd October,2Ol8 to fbnlulate Water Conservation and Managemgnt Master.plan (WCMMp) for
the State of Puniab.,-Subsequently, a Consulting Agreement was sigled on 14th March Z0lg, which
is ef}-ective fiorn l5'r'April 2019.

Mekorot, National Water Company, Israel. will carry out the necessaly study and analysis for
preparation of tlie WCMMP for mitigation of water scarcity i1 the State.

l'lre llnal l'ecollllllcllclations by M/s Mekorot are to be subrnittecl by Decenrber;,2020.The
various reports to be submitted and their objectives are as uncler:

lleport
Nurnber

Nzrme of Report
Objective

Paft-l

Part-2

Study ofcurrent
situation of the
Water Sector

The main objective of the first part of the study is to clepply
understand the magnitude of the water ghortage and depletion
of ground water level. understanding the c-ause of the,current,
situation with emphasis on ths availability and demand of,
diverse type.s of water. It will be a key to understand.'for'
regional water shortage. All types of resources wilr be
considered and be analyzed to . their potential fgr futur.e
sustainable water balance

Water-based
economy
regulations

lntroducing water economy concept and", iegulation
Recommend the necessary' regulation steps' nEedecl ,io
underlake in order to accomplistr- and rnaintain a sustainable
supply and demand uater economy, Also, recommefld,the
stcps in which such regqlgliql should be implemented.

Part-3

Pafi-4

Projections of the
Water Resources

For any future l',g-terrn planning ,th@
resources is a crucial stage in building a long-term sustainable
r,vater balance. ln order to regulate future water demand, an
allocation system must'be defined. That will be done after the
true potential of the cument water resources will be olear and

Projection of water
demand (Urban,
rural, livestoclt and
irigation)

The water demand ohapter is of high impm
intense use of water, The idea is to create an allocation system
that will enable decision makers to regulate water dernand anrl
to prioritize use of water according needs, sectots and
irnportance.The current chapter will deal not only with a
volumetric calculation ol'the demand but rather witt creail i
system of sectors, priorities, use pattern e[c,, in orcler to create
a whole new approach in water use, as a funotio11,,of"!he, ., :;



,a_

2040 and 2050.Focus ir be on iruigation

Part-5

3. SUMMAIIY OF ..THE PUNJAB WATER RESOURCES (MANAGEMENT AND
REGULATION) ACT 2020"

Punjab is brining Punjab Water Resources (Management and Regulation) Act,20ffi"soon. The
objective of the Act is:-

"to provide tbr the management and regulation of i,vater resources of the State for ensuring
the judicious, eqLritable and sustainable utilization ancl management thereof and for matters
connected therewith or incidental thereto.l'

Main provisions of the Act are as follows:-

There shall be Punjab Water Regulation and Development Authority (PWRDA).
The Authority shall consist of a Chairperson, with experience i1 the field of water and its
management and possessing sound understanding of law and economics, and two Members
with ability and demonstrable experienoe in dealing with management of Water Resources or
are experts in the fields of Water Resources Engineering, Envirorunent, Agriculfure, Law,
Finarrce, Management, Public Adrninistration or Economics.

I
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There shall be ar Advisory cpnrmittee ou water Resources
Government, consisting of up to five experts.
The Authority shall consr.rlt the Advisory committee on rnajor
regarding regulatory directions.

to be nolified by the

questions of polioy and

'the Authority may, if required, seek advice 0n any matter under its consideration from any
expert body or set up such committees of experts io be norninated by the Auttrority, ry may
be considered necessary.

' STATB wATEIt COUNCIL; ifhe Act provicles tbr a State Water Council headed by CM
who rvill approve the State Watei Plan to be usecl by the Authority as base for regulati;;i
water. The state is working on State Water Ptan. The Draft is likely to come in sli months.
Exercise being done by Mekorot will arso help in this regard.

POWERS OF TIIE AUTI_IORITY:
' I'he State Covetnment rnay, clivicle the State into ciilferent oategories based on the stage of

groundwater development, the trend o1'groundlvater level depletion, the level of water {able,
quality o1'groundwater, availability of surflnce water or other ielevant criteria, as it rnay cleem
appropriate in view of'the local conditious,

;t"'

i:i

Alternative Water
Supply Schemss

Economic
Analysis, Master
Plan, Summary and
Recommendations

For the given water
suppf.igs option for the BWS (Bulk Water Supply) will .be
possible. Engineering skills combined with financial and
techno-economic considerations will be implemented in order
to lind the least cost nrost advanced solution for the sustainable
system to convey the water frorn the sources to the area of
clemand. The alternatives will be for the Bulk water system
(BWS). Planning ot the Local secopdary and tertiary water
distribution systems is not a part of this study.'Based on the
t'easible options to sustain the water balance, several options
will be created and as the proiect key altematives.
Financial study will be needed in order to look roitrre water
cost as results frorn the project. All infrastructures component
requires massive and significant investment as well as
operation and maintenance cost for smooth operation. All
those will be calculated regarding the water ruppiy to evaluate
the economic and finanoial valtre of the proi

ffi:r:ff.y,f,lrtJrilan 
mav be reviewed every three years ti'om the date ot its apployal b y'!!e ''.

Part-6
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': To implement the State Water Plan, the Authority nay issue directions regarding the

Dlflnagelnent of water.
'r ne Authority shall ensure the rnanagement and conservation of water resourcos of the State
in accordance rvith the State Water Plan, as specified.
Evaluates availability of water regularly; works out its cost; and will help conserve water: a
collu'non and lirnited iesource by bringing in professionalism in its management.

POIVNN TO ISSUE TARIFF OITDtrRS:
r The Authority will perioclically issue taritf orders, as prescribed for industrial and

commercitrl use. For drinking, domestic and agricultural use tariff will be prescribed by

a

Government policy,
Tarilf shall be based on volumetric measurement of water consumption and shall be designed
to convey the scarcity value of water and ensure economy in its use.

The Authority will also have the power to penalize the otl-enders.

4. ALTERATION OF CROP CALENDAR FOR PADDY- Punjab Preservation of Sub-
soil Water Act, 2009 :-

The Department of Agriculture, Punjab enacted "Punjab Preseryation of Subsoil Water Act,
2009" to alter the crop calendar fbr transplantation of paddy. Delaying paddy transplantation has

hc:lped in arresting the alarming decline of Groundwater Level. As per studies conducted by Punjab
Agricultural University (PAU), Ludhiana, the annual rate of decline before 2009 was 7Scm, which
was arested due to alteration of crop calendar of paddy and the same decrease to 45 cm from 2008
to 201 3. This period was ibllowed by erratic and deficient Monsoon years. The monsoon rainfall in
Punjab was deficient by 50oh,3l% and 29Yo inthe years 2014,2015 and 2016, respectively. Due to
this the rate of'groundwater decline again has been cornputed as 55 cm per year for the period 2013
to 2016. The PAU, Ludhiana has recommended that the transplantation of paddy rnay further be
delayed by a rveek, so as to commensurate with on setting of monsoon period. This would further
decrease the evapo-transpirati.on, thus resulting in saving of precious imigation watqr resources and
rest of decline in groundwater level.

5. MEDIUM/SHORT DURATION RICE CUTTIYARS (PR YARIETIES):-

MediunVshort dulation rice curltivars are pret-erecl over long duration ones, thereby saving
rrore than l0% water. The Department of Agriculture, Punjab is propagating adoption of
mediurn/short duration rice cultivars for conserving imigation r,vater. Information regarding the same
is being disseminated at district, block and village level camps..Moreover, these varieties are being
popularized through denonstration plots etc. Now about 80 % area under paddy is under these
vafieties.

6. Crop Divcrsilication Plan (CI)P):

Departrnent of Agricultural & Farmers Welfare, Punjab is promoting diversification by
shit'ting area li'om paddy to alternate less water consuming crops like Cotton, Basmati, Maize ancl

Pulses etc. The increase in areas undet these crops during 2019 viz-a-viz2018 is as under :

Sr. No. Crop Areas
(in lac ha)
2018 2019

I Cotton 2.68 4.00
2. Basmati 5.11 6.29
3. Maize r.09 1.60

4. Pulses 0.314 0.570

.,,ii
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a , Effon zuc being mads to wean alyay farmors frorn paddy to less water oonsuming oroiiuE-d*,
' s' cp Diversification Programme (CDP), by incentivising alternate crops in 27 blocks having

withdralval of groundwater in excess of 200o/o than that of percolation (Annexure-Ill). An area of
about 6.46 ha in these blocks needs to be brought under alternate less water consuming crops like
maize, cotton and basmati etc. For success of this program, support from GoI is required for
providing equivalent economic returns to the farmers @ Rr. 5000/acre for which the funds of Rs.

B l0 crore will be required.

7. RESOUIICECONSERVATIONTE-CHNOLOG{(IITC):-.

RCT technologies for Direct Seeder Rice (DSR) like Zero till rice, Bed Planting, Paddy
'fransplanter etc. are being used in the State. Implements like I{appy seeder, Super SMS etc. are also

being used to conserve water in addition to tackling rvith Paddy straw burning problern.

q. ..PANNI BACHO, PAISA I(AMAO" DIRECT BENEFIT TRANSFER F'OR
ELECTRICITY (DBTE);

Pr"rniab is fircing a serious challenge of depleting groundwater.level and growing electricity
consurnption by the t'anners. Ahnost, 850 of the blocks o1' Punjab are considered to have fallen
under the dark zone due to over-exploitation of groundr,vater. To address this issue, a scheme for
Direct Benei'rt Transfer of Electricity (DBTE) to Agriculture has been designed. This scheme is

centered on the larmer. Under this scheme, farmers are provided with incentives to reduce water and

electricity consumption coupled with various agro-economic practices to reduce water consumption
while keerripg the economic potential intact. The Government of Punjab has decided to field test
DBTE scheme in six pilot fi:eders across Punjab. A scheme design of 'oPaani Bachao Paisa Kamao"
u,as notifled on l4th June 2018. Governrnent of Punjab has set up a Steering Comrnittee under the
Chairmanship o1' Chief Secretary with Principal Secretary (Power), Principal Secretary Water
Resources, Principal Secretary Planning and Finance, CMD PSPCL, Punjab Agticulture University
and Punjab State Farmers Comrnission as members. hnplernentation teams comprising of distict
officials, ag-extension workers and PSPCL officials have also been constituted. Support from the
World Bank and Jameel Poverty Action Lab.(JPAL) has also been requested. The Government of
Punjab allocated three t-eeders to each entity, to provicle support during thsir DBTE irnplementation.

ln phase 2 of PBPI(, scheme has been extended to 250 more f-eeders. f/ys J-PAL has been

allocated I 50 lteders out of total250 feeders to provide support during DBTE implementation.

District Fecders

Bathinda l2

Fatehgarh Sahib 28

Firozpur 26

Hoshiarpur 4

Jalandhar 4\

Ludhiana 2T

I(apurthala 15

Moga 39

Patiala 25

Rupnagar 15

SBS Nagar 24

2s0
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; As'ihis is a rioluntary schen're, PSPCL otllcials launchecl the program of customer conta; ,#

,-have beery4uccessfirl in enrolliug a total of 283 consumers in tlie phase 1 and 1548 consurners inn '1i1 2 ot r.lre pilot of PBPI( till Ist Jan2020.

For calculation of subsidy payable to farmers, a fixed entitlement of energy has been worked
out for each month. If the fann'er consumes less energy than entitlernent they are eligible for subsidy
paytnent, Till date, about Rs. 15 Lac have been paid to farmers for saving water and electricity.
Anotlrer 21 Lac is pending fbr want of funds from Punjab Govt.

9. EFFORTS BEING MADE BY PAU FOR JUDICIOUS USE OT WATER FOR
HIGHBR WATER USE EFFICIENCY

The Punitrb Agricultural University has been rnaking consistent efforts to develop
technologies fbr higher water use efticiency in the agriculture. Recently, PAU established
"North Zone Water Technology Centre" with support from Departrnent of Science &
Technology (GOI). This Centre in collaboration with other departments in the university is
working lbr:

Refinement of existing and development of new technologies for optirnal and economic
utilizatiori of on-tarm and regional water resources.
Identification and prioritization of the r.vater balance components to be managed for rational
use of surlace and ground waters.
Developrnent and pertbrmance evaluation of composite radial filter for artificial rechafge

Development ancl performance evaluation of filter for desalination of water for micro-
irrigation. -

Aparl tiorn this, the university has been popularizing the existing water saving teohnigpbs
through demonstrations at Ifuishi Vigyan Kendras, : | 

,

The techniques of laser leveling, rnicro-imigation, intermittent irrigation in paddy,,mulching;,
with crop residues, etc. are being popularized at a large scale by Directorate of Extgnsiori
EdLrcation of PAU.
The technique of conjunctive use of poor quality groundwater in southwest Punjab with goo{,
Qualitl, canal r,vater is being popularized in the region. ".'f

a.

b.

d.

I
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Government of ftajasthan
Public Hearth Engineering Department

s.No"r JIff
Member Secretary
Rajasthan State pollution control Board
Jaipur

oatei J8.oL.?az.

subr Action taken Report in NGT oA No. tz4/za:15 and LZI/2016 srnt. sumitra Deviv/s cpcB & ors and Dr Laxman Raghav v/s State of Rajasthan & ors.Refi Your letter no. 686 dated zt.oi.iiia;;il;;;il." earrier re*er no. zt66-61dated t7/a2/2gza

with reference to above cited subject, the revised action taken report on the ordergiven by Hon'bre NGT on 72r12/2al7 in NGT OA No. 124/2015 and 727/?015 smt.

ilil::" 
Devi v/s CPCB & ors and Dr Laxman Raghav v/s state of Rajasthan & ors. is as

Directions given by NGT Action taken by PHED upto 13.02 ,?OZA

The potable water shall
be provided to all
villagers is the prime
responsibility of the state
through tankers or by
fixation of RO systems,

Depafiment issued necessary sanction for
installation of ROs in the B nos. villages namely
Rampura, Mundana Meq Milkpur Gujar, sahadod,
Khijuribas, Harchandpur, Nagaliya and Kharani and
also started supptying of potable water through
tankers in identified villages.

RO plants were installed at 7 locations namely

mH1 ,_rnd.ana.Meo, Milkpur Gujar, sahadod,
Harchandpur, Nagaliya & Kharani. ;,o il;;-ilvillage Khijuribas was not installed due to sitedispute.

The money paid by the
industry would be utilired
for installation of RO
systerns in all the villages
at Bhiwadi surrounded by
industrial complex, to
maintain them shall be

After installation of flOs, the firrn did not perform
the O&M work, due to thls presenUy these RO,sare non functional. Therefore, under clause 2&3action against firm M/s Fontus has been taken andwork has been rescinded from this firm. Newtenders have been floated to execute balance work
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Details of Tanker frrnrpor,ation in Bhiwadi

GEerql J\
ACE PHED ALWAR \

S,No. Name of ViHalf
I
:

No. of Tanker (q000
Itr. Capacity)

LPCD I Re;a*s

1 Ghatal
3

z 10
Alampur

2
3 10

MUndana Mpn t
4 Godhan

10
1

5 10
Bilahedi

1
5 10

Amlaki
1

7 1.0
Nansalirr:

LI 10
Harchandnr rr"

1I 10
Kahrani

1
10 10

Rqmpura I
11.

10
Shadod

1
t2 10

Milakpur Guriar 1 10
13 Khiiurihaq

1
14

10
Santhalka

Potable15 KhUarpur
Potable
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Frorn
Sri.C. Muralidhar,
Engineer-In-Chi ef (In igation),
2nd floor, Jalasoudha Buildings,
Erumanzil, Hyderabad 500 082.

Tlre Secretary,Gol, €-
Ministry of Jalshakti,
Department of Water Resources, RD&GR,
Sluam Shakti Bhavan,
Rafi Marg, New Delhi-l10 001.

tp{+
Government of Telangana u I *:::r't I l+ lOr[rWr, , 

',

rqrigation and cAD Departme"X 

;*:::_S 
__ I

To $"*-

Lr. No. COM/CAD/EE/WC/2020 Date: 03 -02-2020

Sir, 
!

Sub: I&CAD deparfinent-Initiation of urgent steps to improve water
conservatiot/water use efficiency in the country-Reg.

Ref: Flom the Secy, MoJS, Dept of WR,RD&GR,GOI,New Delhi,
Lr.No.T- 3901 I I 6 I 201 9-GW8 0S ection, Dt:07 -01 -2020.

&os&&

In the Governrnent of India letter cited, it is requested to submit urgent steps to be

taken for water conservation/ water use efficiency in the country. In response to the above a

report on water conservation measures of Telangana state is here with submitted for

infonnation and further necessary action.

Encl: As above.

Yours faithfully,
Sd/- Dt:03-02-2019

Engineer-In-Chief(I)

../ Copy submitted to the Special Chief Secretary to Government, I&CAD Departrnent with
ref.to Memo No: I&CAD(WRG-GRC)DepIMemoNo:6096MRG/2019, Dated:13-01-2020.

tn.c.F.B.oll

*_*)*i!ffi#.,V
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Letter No. 6096MRG;G,B,C,/29 1 9-5,.

From
The Principal Secretary to Govt'
l&CAD Department; TS Secretariat,
BRKR Bhavan, HYderabad.

To
The Secretary,
Deptt of Water Resources,
RD & GR, MinistrY of JalShakthi,
Govt. of lndia,
Shram Shakthi Bhavan,
Rafi Marg, New Delhi - 110 001.(w.e)

,ffie Under SecretarY to GOl,
r' Nutionul Water Mission,

Deptt of Water Resources,
RD & GR, MinistrY of JalShakthi,
Govt. of lndia
2nd Floor, Block No.3,
CGO complex, Lodhi Road,
New Delhi - 3. (w.e)

Sir,

GOVERNMENT OF TELANGANA
IRRIGATION & CAp (WRG-GRC) DEPARTMENT

funi^^x^"r- A) \f-

Dated:22-05-2020

I
I

I

I

I

I
I

Sub: lrrigation & C.A.D Department - Telangana - lnitiatiolt of urgent

stelps to improve water conservationi water use efficiency in the

countrY - RePort - submitted - Reg'

Ref: 1. From the Secretary, MoJS, Deptt of WR, RD & GR' GOI' New

Delhi, Lr.No, T-3901 1 t6t2o19-Gw Section, D1.21.08.201 9.

2. Government Memo 60964/VRG-GRC/2019,Dt.18-09-2019,
Dt.13.01 .2020, 07 .02.2020, 02.03'2020,

3. From the Secy, MoJS, Deptt of WR, RD & GR' GOI' New

Delhi,Lr'No.t-sgot 1 t6t2o19.Gw/B0section, Dt.07.01,2020,

4. From the Under Secretary, MoJS, Deptt of WR' RD & GR'

GOl, New Delhi, Lr.No.T-390111612019-GWSectiorS/265-299,

D1.30.01 .2020. i

5. From the Secy, MoJS, Deptt of WR, RD & GR' pOl' New- 
o"ir'l li.t{o.r-ggo 11t6t2019-GWSection/NWM, Dt.1 b'oz.zozo'

6. From the Engineer-in-Chief (lrrg), I & CAD Dept'' Ht'derabad'

Lr No, COMlCnOlrriw clzo\o, Dt: 03. 02. 2020 add ressed to

theSecy,GOl,DoWR,RD&GR,MinistryofJalshakthi'
7. From the Secy, MoJS, Deptt of WR, RD & GR, GOI' New

Delhi,Lr.No.T-3901116I2019-GWNWM,Dt'22'04'2020'
B' From the Under Secy, NWM, DoWR, RD &GR, Ministry of

Jalshakthi, Mail Dated:27.0 4.2020'

@@@

I am to invite your attention to the subject and references cited and to

inform that a report on initiation of urgent steps to improve water

(P.r.o)

.;iJ...:!
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conservation/ water use efficiency in respect of Telangana State was already
furnished in the reference 6th cited. However a copy of tne same is herewith
enclosed for taking furlher action in the matter.

Yours faithfully,

For pri ncioafSffia',fto oor" rnmpnt,D^%- -'-- --.- 
|
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5. Dynamic rainfall level and monthly ground water levels in command areas are being
monitored by integrating 857 AWS stations and 850 peizometer stations on a single GIS
platform to prornote coujunctive use.

."tkfu
1ril:rr'r)!!1,' 1.,-*r r-.!l Ln\,f),{rnid t

6. Daily reservoir levels, inflows and outflows ale being monitored online with the help of a

rnobile app which is useful for better water management.

JilH-illhdll'dlilnJllill
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govenlment in forest areas in the past 3 years. Some of them are:

o Waterholes were created for the benefit of wild

animals during the pinch period by dividing

entire state forest area into 4krnz grids.

Mapping of 1234 Natural water bodies and

1821 arlificial water bodies is done to facilitate

planning of artificial water bodies for animals.

. 5960 Km of continuous peripheral trenches is

dug all around the reserve forest which helps

to impound 2.0 Crore cubic metres of rain

water. The CPT will also protect the forest

area from encroachment, prevent cattle entry,

minimise human disturbances, and encourage

regeneration growth aparl from conserving

Soil and Moisture more efficiently.

10.2Geo tagging (Telangana Water Resources
Information System):

o I&CAD, Govetnment of Telangana has entered into an MoU with "National Remote

Sensing Centre (NRSC)" to develop a comprehensive geo-spatial database "Tetangana

Water Resources Information Systern (TWRIS)" to better manage the water resources of the

state.

o An exhaustive database is created in the past 2 years, with the following components :

''1. 45000 tanks and other,lvater bodies are geo-tagged with their attribute information and
geo-tagged photos and their water spread areas are being monitored through satellite
imagery.

,

::it" -{. tt:
, ; ,t. ,l\i

1:
*;Jf,t.*;;JJi
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2. All the major, medium andminorirrigationprojectcommandareaboundariesaredigitised.

3. The entire project canal network (23000 I(m) is digitized up to lm level accuracY on GIS'

4. Satellite

identilYiug

imagerY based cropPlnging pattern analysis is being aole f11 every season for

_:ilffiJ#;*;;., ;ol.n,iur cr.eated and utitized on a broad basis'

'' I rirer l(esources llliornlatic'|l SYstelr

nrg.r,un.sneirprorerrcca'6{0!11!'r'(t, e).$$itOX>J,:.-11"6 $S5blbB.rrutr. SnenI prorN! : CCA 6{0Bl{ !(r'lt)
Annrlrl trbp Arc. Slrl$tl<t lltr 

'cretl
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9,3.1 Hydcrabad:
' About22O0O Rainwater Harvesting Structures are constmcted by different departments like
\ 

HMWSSB, GHMC, TSIIC, CDMA, HMRL, ORR and citizens after fonnation of Telangana

State frour 2Ol4 to 2Ol9 creatrng a volume of about 206138 Cubic meters. The Volume of

about 660.66 Million Gallons of Rainwater can be recharged per Annum through the above

constructed Rainwater Harvesting Structures in Hyderabad.

In addition to Hyderabad, 17034 rain water harvesting sttuctures are constructed in 73 ULBS

creating a volume of 136272 Cum with an annual rainwater recharge capacity of 1,09,018 cum.

014 to 201 8

Ground Water Scenario in ULBs:
It is observed that the average ground water levels in 73 ULBs in May 2014 is

whereas it is 1 1.033mbgl in May 2017 indicating an average raise of 0.6m in glound

which could be attributed to the water conservation initiatives.

,;,r;.^";;; ;;;nawr,.. i"r", in meters due to construction of RWH pits in 73

U LBS
7.4

1.2

1

0.8

0.6

0.4

0.2

0

2014Year Change in Ground level (AH) meters 2017 Year Change in Ground level (AH) meters

m Totalthange in Ground Water level in meters due to construction of RWH pits in 73 ULBS

1.31

1 1.63mbgl

water table

No. of Rainwater Harvesti Structures constructed by the ULBs fromZ to

Period
No.of R\YII
Structures
constructed

Volume created to
recharge the

rainwater (Cum)

Volume of
Rainwater to be
recharged per
Annum (Cum)

CDMA(Jalam jeevam) t230 9840 7872

CDMA (73 ulbs before
jalamjeevam)

I 5804 t26432 101145.6

Total 17,034 1,36,272 1,09,018

@er level il meters due to construction of RWH pits in 73 ULBS

ZOl4Year Change in Ground level (AH) meters 2017 Year Change in Ground level (AH) I!919IS

0.707402207 t.301402

Water Conservation Measures 16ll)agc
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isions for rain water harvestine i
Govemment issued comprehensive Building Rules and other related rules in G.o.rvrs.Nc;oa
MA'' dt'7'4'2012, which are applicable to Municipal corporations, Municipalities, Nagar
Panchayats and areas covered by urban Development Authorities in the State.
under Rule 3 of the above said mles, restrictions are imposed for building activities for
protection of water bodies like river, nala and FTL of any lake, pond, cheruvu or kunta / shikam
larrds.

Ur-rder Rule 22 of said rules, incentives provicled in terms of lo%rebate in property Tax by
local autliority for owners or their successors who "undertake both recycling of waste water
and rain water haruestingstructures,,.

In compliance to National Building code, provision is made in the rules making RWI{S
mandatory in all categories of buildings and also Temace water collection and open grounds.

Restrictions are imposed for building activities for protection of water bodies like river, nala
and FTL of a,y lake, pond, cheruvu or kunta / shikam lands.

Accordingly, encroachment on water bodies are identified and issued directions to all uLBs for
removal of the same.

No. of encroachments identified within FTL lirrits : 9gl
No. of encroachments removed within FTL limits : 236

l0.Haritha Haram :

Government of Telangana has taken up a flagship

programme under ,.Telangana ku Haritha Haaram,,

which proposes to increase tlie tree cover i, trie

state to 33o/o which includes planting 130 Crore

seedlings outside the Reserve forest and nufturing

100 Crore plants / rootstock to trees inside notified
forests.

During the past 3 years over g 1 Crore seedlings have

beer-r planted under TKHH involving all stakeholders.

10.1 Water Conservation Measures in Forest
Areas:

' Many soil conservation

conservation activities were taken

Water Conservation Measures
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water
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Sources in the State in phased manner under Mission Kakatiya'

decentralized manner and also increasing the water holding capacity of Minor Irrigation

tanks by desilting.

Impact of Mission Kakatiya :

Mission Kakatiya works so far created an additional storage capacity of 8'42 TMC and

stabilized an ayacut of 15.05 lack acles

In order to assess its impact on groundwater fegime, Ground water Department has taken up

pilot study in 9 over-exploited basins in 9 districts by establishing 567 monitoring wells

(influence zone of tank:406 and non-influence zone:161)' From these tanks -1'32 MCM of silt

is removed and this created additional surface storage of water.

9.2 Construction of water harvesting structures :

A nutnber of water conservation activities like

consttuction of new water harvesting structures,

renovation of existing structures, de-silting atid waste

water mallagement structures are being taken up under

MGNREGS& PMKSY-WDC. PMKSY-WDC is

implanted in 2914 Gram Panchayats where as

MGNREGS scheme is implemented in entire state

except Hyderabad. Under PMKSY-WDC works, wage

incentive is being from MGNREGS bY

convergence of the 2 schemes.

The following works are being taken up for rain water

conservation:

Farm ponds

Percolation Tanks / Mini Percolation Tanks

(MPr)

Check Dams/Check Walls

Continuous Contour Trenches (CCT) I

Staggered Contour Trenches (SCT)

Gabion Structures

)>

Water Conservation Measures
14ll)agc
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other Water bodies.

a) Magic Soak Pits for Individual Households.

b) Community Soak Pit '

So far 619337 water harvesting structures are constructed benefiting 10,52,005 farmers and

creating a pounding capacity of 600.5M.cum

9.3 Water Conservation Measures In l{yderabad and 73 Urban Local Bodies:

Government has initiated a new programme called Jalam-Jeevam in the month of

January, 2018 aimed at raising tlie level of ground water by tapping the rain water and

routing it to Rain Water Harvesting pits.

Some of the initiatives are :

o Construction of rain water harvesting structures in common places.

. Insisting RWHS while giving building permissions and water supply connections
under GHMC

e Levying 3 times more tariff for plots over 200sqm without RWHS.

o Removal of encroachments.

o Trainings to municipal cornmissioners of ULBs

. Awareness campaigns and door to door campaigns to promote impofiance of water
conservation.

o Incentives like l0o/o rebate in property tax for those who under take waste water re-
cycling.

Water Conservation Measures . 15lI'agc



Irrtal<e lr/ell (i30.75 x 36m) at Yellore

90 MLD WTP @ Jeellacheruvu at Palair segment

25 MLD at Borupatla
Narsapur segment-NABAIU)

Water Conservation Measures

70 MLD WTP @Batlapally-AKBR
segment

Intalie well (55m x l?m x 14m) at Palair
Yellore Segment

12ll'agc



9. Short Term Measures:

9.1 Mission l(akatiya: !*

Telangana state is traditionally served with rninor tanks in every village which is traditional way

of conservation and efficient use of water dating back to several centuries during the reign of

Sathavahanas and Kakatiyas.

Tanks are located in hydrologically favourable sites, some of them in sequential chains or

cascades, effectively capturing the rainfall and serving different functions like irigation, soil

and water conservation, flood control, drought mitigation, livestock, domestic uses, recharge of

ground water, microclimate and protection of environment of surroundings. The entire rural

economy was based rnostly on the tanks systems.

Mission I(akatiya aims at restoration and

reirabilitatiou of all the tanks in the state in a

phased manner.

The following components are taken up in the

program:

' De-silting
. Restoration of Feeder Channels

.' Re-sectioning of Irrigation Channels

' Repairs to cross mason-ry and cross

drainage strucfures.

' Repairs to Bund, Weir & Sluices

' Rising of Full Tank Level, wherever
possible to increase tank capacity.

Water Conscrvation Measttres 13ll'a11c



i"g the area under puaay-"ultivation, raising the

groundwater levels, increasing the area under pulses'

Use of micro irrigation etc'

ID crops and horticultural croPs'

Impact/Observations:

. The hydrograph of the average water level in the pilot area indicates a rise of

groundwater level by 8.25 meters during the period of August-September 2016 out of

which 7.19 mof sharp rise took place within a shorl period of 30 days from 1"-30th

September ,2[l6where as the rise in previous year with similar rainfall was only 2'15

meters.Risingtrendcontinuesbeyonclpostmonsoonperiodof20lT,whereasthe

previous year before intervention raise in ground water sustained for a very shorl time'

Decrease in ground water draft of 10 % is observed during the study period (i'e., from 93%-
vvvrv*e- --^ o' 

I

ffiChandur Basin Average Rainfall(in mm) 
I

iz'o I
I'ir

qoo L_ _ __--.--1----. i 4.0 
I

' 
$s$[;g! r'$:.$]i ]$$ s]! $= , s ;i t; , ,?E iE E 5 ]

Month And Year

.Jri"J""r*"rv io slt/rsemi-critical category. Figure 4 Hydrograph from Chanudr Basin'

Water Conservation Measures
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8.4 Mission Bhagiratha : Safe Treated Drinking Water:
Normally only about 18% of total drinking water demand was being met from surface water

sources ar-rd tl-re balarrce 82o/owas n-rainly from grouncl water sources in the state of Telangd,la.

The gouncl water is contaminated with fluoricle and other pollutants making it unsafe for

citizens. Government of Telangana has takeu up Telangana Drinking Water Supply Project

named "Mission Bhagiratha" as one of the flagship programmes of the State with a commitment

to provide safe, adequate, sustainable and treated drinking water for the entire rural and urban

areas of the State by 2019.

It is a unique and most comprehensive project to cover all households on a safuration mode. It

envisages treated drinking water to every household at their door step at the rate of i00 LPCD in

mral ar.eas, 13-. I.,PCD in Municipalit'iesi Nagar Panchayats and 150 LPCD in Municipal

Corporatiorrs. 10% of total water is earmarked to meet the Industrial needs which in turn will

create eurployment ancl catalyse economic growth.it contemplates to draw about 59.94 TMC of

water in 2018 (86.11 TMC @ year 2048) from rivers Krishna and Godavari and rnajor

reseruoirs fed by these rivers.

The scheme is completed to a maximum extent'

Proiect Sta{us:

o Intatte arrangements: Out of total (19) intake stmctures, all (19) are completed.

o water treatment plants: Out of 50 WTPs, all (50) Water treatment plants are completed.

o Major Structures: Out of (1171) Major Sttuctures, (1171) are completed and balance are

nearing completion

o pipetine: total pipeline of length 5l 141I(m is laid out of 52005Km.

r 
. 
The overall Physical progress of works (98% cornp) is in line with advanced action plan.

. Value of work done is about Rs 31114-16 crores.

. Till date about 23968rura1 habitations and 1 l8 ULBs are covered with Bulk supply.

. Till clate intravillage system is completecl in 5530 habitations and 3866 rural habitations

are covered with household supply.

o Out of 18921 new OIISRS,5514 completed and out of 54480 I(ms of Intra pipeline,

l97ll Kms laid.

Watcl Couscrvation Measures 11 ll' a g e



ffi?"pisensuredbysystematicp1anningandmonitoringofoN/oFFsysten.rof
water releases.The water use efficiency increased fro,r i'rigating on an average of 6000 acres

per TMC (tbr wet crop) to iffigating an avefage of 10000 acres pef TMC of water' All the large

projects of NSP, sRsP, Nizamsagar etc are being operated with on /off rotation resulting in

bettel yields and large saving in water'

7.5 Tail to Head Releases:

in majority of distributaries in all projects ensuring water

Tail to Head release is followed

supplY to tail end flelds'

7'6 coniunctive use: 
r ^ rr - ^+^-+i^r ^ educing the gap

Itisofrttmostimportancetoutilizethefullpotentialoftlreprojectsbyr

between the i*igatio, potential created vis-d-vis i*igation potentiar utilized' rn order to reduce

the gap it is important to supplement the crop witrr rainfall and groundwater in addition to water

releases fiom canal waters'

For Klrar.if 2or7_rg, onry g7.62TMC of water was avairable in the reservoirs which had an

irrigatio, potentiar of onry ro.3z Lakh acres o't of trre totar 36.gi lakh acres of ir:rigation

potential created (under major and medium projects) leavi,g a gap ayacut of lzoh' However by

encouraging conjunctive use of rainfall, ground water and project canal waters it is estimated

from satellite analysis that the actual gap ayacut (ccA - cropped area) under the projects is

only around 12.5 %'

Similarly, for Rabi 2017-18' 183'15 TMC of water was

17.8iakh acres of ayacut leaving a gap of 5|,6,^, where as

use is found to be onlY 4l't4%'

available with a potential to irrigate

the actual crop gap with conjunctive

in Rabi ale below :

sults of 25 projects in Kharif and 38 projects

) ---- ^--r-,cic tr'nr flre Year 2017-18
Total

Kh".if f-R'bt
Medi m

S.No Titte

No ofProiects

Kharif Rabi
Kharif Rabi

3B20 25
9 18 16

i 229,399 2,255,544 3,676,239

IPC
2,096,003 3,446,840 159,54I

2 1,973,588 2,163,983
1,853,799 2,023,226 1 19,789 140,151

3 IPU Satellite 123,222 109,451 1,779,601
63 8,89 5 1,656,379 70,550

4
tPU as Per reservoir water

^.,^i1^hilitv 1,512,256
39,152 88,642 281,9)b

242,204 1,423,614
5

6

GAP as Per Satellite

- 

^^,-^.. eofpllitP in Yn

41.740h
24.92Yo 38.64',/, 12.5U"/o

11.56',/, 41.}U"/o
1,546,093 1,896,638Pv

1 ,457,108 1,790,461 98,985 IUb,l i i

7
Gap As Per reservolr

water availabilitY 68.55',h 51.590/,
69.52o/o 51.940h 55.180h 46.28"/o

8
GAP as Per reservolr

, -,--:1^L:l:+,, in o/^
15.261 4s.64 183.149waler

37.39 166.882 8.25
9 Water Util.-TMC2017
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8. Medium'ferm measures:

8.1. New tanl<s and New Checkclams: *{

Taking rainfall into co,sideration Govemment of Telangana is constructing lot of MI tanks andcheck dams especially in Asifabad, Jayashankar Bhupalpally, Kothagudem and KhammamDistricts' After 2014' 67 new check dams were sa,ctioned for an amount of 2lLgl crores, ofwhich 35 check dams are already constmctecl. Additional 551 check dams 
"r. ;;";consideration of trre Government for an amount of 1677 .S2crores.

8.2. AIBP:

,ll::r_"1'r 1,?,0 
are proposed to be completed by Decemb er 2020i, all aspects. At present,

llead worl(s o1'all projects are completed and water is irnpounded in all tlie Reservoirs. L.A.
bottlenecks ancr derays are affecting the completion of trre projects.

8.3. Aquifer Level Ground Water Management plan :

After successful results of Pilot studies, Grouncl water Depaftment has taken up constmction
I 8l Recha'ge shafts o, tlte upstream side of existing check clams in 65 over Exploited villagesin (5 oE Mandals) fiom 5 districts Siddipet, sanga,eddy, Karimnagar, Jangaon andNagarkumool districts' so fot 42 structures are completed in siddipet and Nagarakurnool

mandals.

{

Water Conservation Measures

g.:. t Cus" Siu{vl ChanOuEiffi

world Ba,k funded Aquifer level groundwater management pran has been successfully
impleme,ted in 14 villages fiom chandur basin of Nalgonda district with an objective todevelop an i,stifutional model with processes and procedures for the sustainabre use andmanagement of ground water resources for va.ious purposes by the community at the aquiferIevel, and test its acceptability by tlre comrnunity.

Salient features of ilre stuclyo Both s,pply side and demand side management strategies were adopted.

' The supply side inclucles construction of 23 check dams with recharge shafts.

' Local communities are invorved i, planni,g and managi,g the resources.

' comnru,ities are rnotivated througrr various IEC activities.

9lt'lgc



Enhancernent of productivitv:

Micro inigation has generated benefits to the farmers in terms of enhancement of the

Production & Productivity. The average productivity of fruits and vegetables has increased

about 42oh and l00o respectively due to crop spacing, judicious use of water and other inputs.

T.3.Modernization of Maior & Medium Irrigation Proiects:

The existing major inigation projects like a) Nizamsagar b) Sriram Sagar and c) Nagarjuna

Sagar were taken up for modernization. Nizarnsagar Project was cornpleted in tl-re year 1931

witlranayacut of 2,75,000 acres. NagarjunaSagarprojectintheyear1967 andSriramSagar

Project in the year 1977. The canal system of all these projects are old and due to insufficient

O&M funds not able to carry the designed d,ischarge. [n many cases, the canals and bunds are

either damaged or breached. The strucfures and gates on these canal system are damaged

leading to a lot of leakages and seepages, Hence, these projects are not able to serve the

designed localized ayacut resulting in to large gap ayacuts. The canal couveyance efficiency

Water Conservation Measures 6 | l' . r.' ,r

S.

No.
Name of the Crop

Area in
acres

Average
Production

kgs/per acre

Additional
production
with M.I
(kgs/acre)

(4-s)

Per(%) of
increase of

productivity
with Drip

Average
Rate per

Kg

Total addl.
Income

generated
with M.l
(Rs. in
lakhs)

Flood Drip

I 2 3 4 5 6 7 8 9

I Vegetables 333791 6000 12000 6000 100 J 60082.35

') Fruits 426809 3000 6000 3000 100 7 89629.81

3 Chillies 114378 2500 3 500 I 000 40 45 s1470.1

4 Sugarcane tt2s54 25000 50000 25000 100 23 647 t86.79

5 Spices 199s43 2000 4000 2000 100 60 239451.63

6 Agriculture 78784 22000 35000 1 3000 s9 22 225322.r

7 Oil Pahn t6445 8000 12000 4000 50 7 4604.52

8
Medicinal &
Aromatic Plants

1321 60 85 25 42 25 8.26

9 Flowers t407 2000 3200 1200 60 5 84.41

10 Sprinklers (Pluses) 469086 1200 I 630 430 36 40 80682.8

Total t7s4ll8 1398s22.8



has been reduced because of rack of regurar maintenance and the

farmers.

damages caused by the

4

To overcome this problem and to reduce the gap ayacut, the modernization of above three

projects were taken up by the Government. The major works taken up includes strengthening of
the canal system by way of bund strengthening, lining of canals, re-constructio, of strucfures

and sluices, repair to gates and drops. This helped in increasing the canal conveyance efficiency

and reduction in the seepage and leakages thereby resulting in reduction of gap ayacut to a
significant extent.

The modernization of these projects increased the water use efficiency not only by way of
reduction in seepages and leekages but also by way of proper 'on farm application of water,

and change in the cropping pattern from water intensive crops to ID crops.

Nagarjuna sagar project Minor canal before Modernization

Nr?.rnrsagdr Ldual tselot e lvlodeil)ttdtlon
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*6.0 Challenges and Water Conservation Measures :

Telangana state, in spite of the advantage of having most of the east flowing rivers in the lieart

of the state bringing in copious supplies, is in a disadvantageous position to be provided with

Irrigation in view of the undulating terrain. Godavari river flows below 100m but imigable

areas are at levels ranging.from *150m to +600m.Ifuishna flows at 100 to 300m but irrigable

areas are at +150 to f600p-r. Further, located in rain-shadow region of deccan plataue, a large

extent of the state is drought prone.

To cope with the geo-graphical challenges and lop-sided planning prior to fonnatiou of

Telangana, the state adopted a rnuiti-pronged approach to collserve and utiiize tire lirnited water

resources like accelerated completion of Major Lift Irrigation projects ancl ongoing Major &

Medium inigation projects, revival of tank imigation system, modemizati6n of existing projects,

construction of water harvesting structures like clieck dams, farm pondg, rain water harvesting

structures, increasing tree cover through Haritha I-laram, Mission Bhagiratha to provide safe

drilking water, promoting conjunctive use of surface and ground water, construction of

artificial recharge structures, building a GIS basecl master data base for the etrtire in'igation

system etc;.

7. Long term Measures:

7.1 Construction of New reservoirs / Projects:

At the formation of Telangana, the state had 50 reser-voirs with a capacity to store 260.47 TMC

of water and additional 3 reserroirs are shared between Telangana and A.P with a capacity of

573.57 TMC. After fonnation of Telangana, the government accorded highest priority to

Irrigation & accelerated the completion of many ongoing projects including re-engineering the

projects wherever llecessary.

7.1.1 Ayacut Added under the new projects:

As on 2014, Telalgana had a1 imigation potential of 51.9 Lakh acres of ayacut frorn its Major,

Medium and Minor irrigation sources inclusive of

IDC. An additional ayacut of 13.12 Lal'h acres is

added from 2014 to 2019 and an additional 17.36

lakh acres is stabilized under the existing projects-

Through various ongoing and contemplated

projects, an additional53.71Lakh acres is proposed

Water Conservation Measures



to be added by 2022 to create a total irrigation potentiar of 1.25 cr acres in the state. An
additional 32'79laldr acres is proposed to be stabilized under the existing projects in the next 4years. {

7.2 Increasing Water Use Efficiency:

7.2.1 Micro Irrigation project (pMKSy):

Govertlt]lent of India has been implementing centrally Sponsored Scrreme on Micro Irrigatio, with the
objective to enhance water use efficiency i, the agriculture sector by promoting appropriate
tech,ological i.terventions like drip & spri,kler irrigation technorogies and encouraging the fa,ners to
use watcr saving and conservation technologies / activities,

'l'ypical water use efficiency for different irrigation application systems are shown here under:

Type of Irrigation System Efficiency (%o)

Drip Irrigation 90

Micro Sprinkler Irrigation 80

Semi-Permanent Sprinkler
Irrigation 75

Portable Sprinklers Irrigation 70

Flood Irrigation (piped supply) 80

Flood Irrigation (earth charurel

-q!Pplv)
60

Telangana State is implementing Micro Irrigation programme as a flag ship progr";-. ;,
providing 100% subsidy to SC,ST, and' 9o%o Subsicly to BCs. The programme is being
implemented under PMI(SY - Per Drop More clop with a funding pattern of 60:40. The
irrigated area in the state under wells & Bor"ervells is 20.4g lakh ha, out of which the, area
covered under micro inigation is 7.02lakh ha (17.'S|lakh acres) i.e., (>35%).

1 Impact of Micro-Irrigation:

Water Conservation:

Installation of drip and sprinkler systems accountecl

TMC so far in the state.

for an estimated water savings of 279.4g

Particulars Area covered with M.I (in Iahh acrei Financial outlay (Rs. inBefore fornution of T.S
2014.72After formation of T.S

Water Conservation Measures 5ll,rge

f

rfli$*qi. ,"-#r



,.

Telangana Mean Annual Preclpitatlon (1960'2013)
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2.2 Surface Water Resources:

State's temitory is covered by the basins of two major rivers - Godavari in the north and

Krishna in the south.46.6o/oof the state is covered by Krishna river and 52.64% by Godavari

river & 0.76%by other minor basins (Yeffakalva & Tammileru).Apart from the major rivets'

there ate other tributaries as Bhima, Dindi, Kinnerasani, Manjeera, Manair, Penganga,

Praanahita, Musi, TaliPeru etc.

Figure 2 Showing River network and Basin coverage of 'Ielangana State
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tion

S.

No
Name of the Basin Area in Ha

% in the
Geographical

area

7s%
dependable

Yield in TMC
(Basin/state)

Planned UtiIisation Sl'
Telangana TMC

I Godavari 58,99.713 52.64 32161485 9s4.23

2 Krishna 52,23,258 46.60 21301224
118.32 (Inclusive of envisaged

Irrigation potential)
a
J Minor Basins (Part) 84,839 0.16

While majority of water is planned to be utilized for irrigation, considerable share has been

allocated to industries and drinking water.
Sector wise planned utilization

S. No Description Godavari I(rishna Total
I N{aior 689.90 s64.9t t2s4.8r
2 Medium 55.45 22.60 78.05

3 Minor 165.35 89.1 s 254.5

4 DW & Indust. 43.53 41.66 8s.19

State Total 9s4.23 718.32 1672.55

3.0 Topography: The Deccan Plateau, norlh of river Krishna is an extensive plateau with

elevation of 237' _- 680'_ above MSL.

4.0 Agro-clirnatic features: The cropped area in Telangana state is divicled into three distinct

agro-climatic zones. The classification mainly concentrates on the range of rainfall received,

type and topography of the soils. The three agro-climatic zones are as follows:

I . Nofthern Telangana Zone '. Adilabad, Nizamabad and Karimnagar districts.

2. Cer-rtral Telangana Zone'. Khammam, Warangal and Medak districts.

3. Southern Telangana Zone: Nalgonda, Ranga Reddy and Mahabubnagar districts.

5.0 Crops: The state has widely diversified fanning base with large variety of crops, which

include food, horticulture and cash crops. About 60% of the cultivated area of the state is

under food crops. Paddy is the predominant food crop and is sown over about 25o/o of the

cultivated area. Other important food crops ale sorghum and maize accounting for about

14o/o of tl"re cultivated area. Pulses are grown over about 18% of the area. Oil seeds like

groundnut, castor, sunflower and sesamum etc are sown over about 9oh of the cultivated

area. Among the commercial crops most important are cotton, chillies, tutmeric and

sugarcalle.
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1' Background : r 1:^.^ .-'i+L an orFz ..,f 114.840 sq. 
' 

*

Telangana is the 12tl'largest state in tetms of area and population with an area of 114'840 sq'

km and a population of 3, 52,86,757 (2011 census)' out of the total geographic al area' 6,'2gy{

oftheareaiscu}tivableareawitlr55,T%ofpopulatiorrclepenclentonagriculture.620/oof

cultivable area is rain fed. water security, therefore, is intimately tiecl with food security'

rivelihood, health, environment, economic development and overarl well-being of the society'

Telangana is semi-arid and is characterized by higrr variability in rainfall and nrn-off both in

space and time. Presence of hard rock aquifier in large areas limits the scope of ground water

exproitation and thus rarge extent of relangana is dro,ght prone putti,g stress on economy of

the state. Rapid incl,strialization and urbanization resulted in further increase in demand for

limited water resources. The water challenges for the state are, therefore, manifold - improving

and safeguarding the existing clrinking water suppries, preventing water pollution' managing

waterforinigation,industry,powelsupplyandensuringenvironmentalsustainability.

2. Water Resources of Telangana: : r n ^+l.or -erlirrm

Terangana state is endowed two major river systems of Godavari, Krishna and 19 other medium

and minor river systems. The water potentiar in al1 these 
.basins is substantiar' The abundant

river flows arso herp in substantial ground water recharge. However, the available water

resources are unevenly distributed, both in time and space. Buik of the flows in the rivers takes

prace during the months of June to october under the influence of south west monsoon' Most of

the water flows in these rivers are due to rain falr in the upper riparian states like Maharashtra'

Kamataka, chhattisgarh and orissa. Largeparts of the Southem Terangana state are subjected

to frequent droughts'

ir;r gets rainfall both from soutrrwest ancr norrheast monsoons' The average'annual

rainfarl in the state is g27.sgmm and ranges from 604 mm in semi-arid belt in Mahabubnagar

district to 1 157 mm in the north of the state. About eighty percent of annual monsoon rainfall in

the state is from south western monsoon'

,,/
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Report in connection with oA No. sgl lzotg- sh Rajendra Tyagi vs UoI &
others in the Hon'ble NGT from WRI&D Department GowB

From : Engineer-in-Chief, WRI&DD
<eicdwrid@gmail,com>

Subject : Report in connection with OA No. 597/2019- Sh
Rajendra Tyagi vs UoI & Others in the Hon'ble NGT
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I am directed to submit herewith the report sought in connection with OA No.
59712019- Sh Rajendra Tyagi vs UoI & Others in ttre Hon'ble NGT in respect of Water
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Yours faithfuliy,
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Intervention on rain water harvesting is being made by this Department in the State

through various Programmes besidesJalatirtha. Reference may be made to Ann.exufe-l

which depicts the Assets [Water Bodies in terms of number by Panchayat&Rural

Development Department [P&RD) and Equivalent Tank of Standard Size (40m x30mx3mJ

Created by WRI&D Department under various programmes] created till 31.01.2020 since

?011,-LZ along with approximate Culturable Command Area (CCAJ/ Irrigation Potential

(lPJ in Hectare.

All these interventions towards surface water conservation is part of programme

'falDharo-lalBharo'which was launched during T\LL-LZ with the objective for

conservation of rain water in all kinds of water bodies viz. tanks, ponds, reservoirs, canals

etc. for sustainable development of water resources and its convergence with agriculture

and allied activities. In addition, there has been a unique convergence with agriculture and

pisciculture.

Action Taken for Improving water use Efficiency by wRI&D Department

This Department provides minor irrigation to small and marginal farmers of West

Bengal through construction of various Wpes of minor irrigation schemes implemented

under different programmes, utilizing both surface as well as ground water resources.

Simultaneously, increasing Water Use Efficiency in Minor Irrigation Sector is being given

special importance by this Department. Since 2OLL-12,692 Sprinkler lrrigation System

have been installed by this Department having Irrigation Potential of 3,496 Ha. In addition,
143.6 KM masonry field channel have been constructed in the command area of different
Minor Irrigation Schemes for reduction of water loss during conveyance of Irrigation
Water& proper distribution in the Agricultural Field with an aim to enhance irrigation
efficiency which has about z,BTz Hectare of Irrigation potential.

Bengal

In connection with the subject cited above under references the following actions
have been taking as indirect measures for improvement groundwater conservation and its
efficient use in irrigation, domestic and industrial sector in the state of West Bengal:
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No.
Action Taken Remarks

1. Implemented GW Resources [regulation,
control and management) Act and measures
have been taking by the end of State Water
Investigation Directorate ISWID) under
WRI&DD, GoWB since 2006.

GW Resources (regulation, control and
management) Act,2OL6z
Blocks fin whole state) - 341 nos.

2. GW withdrawal has been restricted in semi-
critical and critical category blocks in West
Bengal to arrest declining GW Table to some
extent as indirect measures of GW reserve
in sub-surface.

GW Resources Estimation (2016 -2017):
(approved in SLGWREC, WB and yet to be
notified )
Blocks (Semi-CriticalJ- 42 nos.
Blocks (Critical)- 30 nos.

3. GW withdrawal has been controlled in
blocks where GW is Arsenic (As) and
Fluoride tF) affected, and also salinity
infested as indirect measures of fresh GW
reserve in sub-surface.

GW Contamination:
Blocks [As affected GW)- 8L nos.
Blocks (F affected GW)- 49 nos.
Blocks (Salinity infested GW)- 59 nos.

4. Roof-Top rainwater harvesting cum
artificial recharge to GW (RTRWH&ARGVVJ
in urban areas have been implementing
preferably in GW stressed blocks w.r.t.
quantity & quality to augment GW
resources and reduce geogenic
contamination e.g. concentration of As, F
and salinity of GW in localized pockets as
indirect measures of fresh GW conservation
in sub-surface.

RTRWH&ARGW schemes:
Blocks (semi-critical category)- 3 no.
Blocks (semi-critical category & As
affectedJ-3
Blocks (critical category)- 7 nos.
Blocks (critical category & As affected)- 4
nos.
Blocks [As affected GW)-B nos,
Blocks (F affected GW)-B nos.

5. More attention has Ueen aiawn to gr*
clearance for Surface Flow Minor Irrigation
Schemes [SFMIS), River/Water Tank Lift
Irrigation Schemes in lieu of GW irrigation
schemes in GW stressed blocks as indirect
measures of GW preservation thereof.

GW Resources Estimation (2016 -ZOIZ):
(approved in SLGWREC, WB and yet to be
notified)
BIocks [Semi-Critical)- 42 nos.
Blocks [CriticalJ- 30 nos.
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Implemented GW Resources (regulation,
control and management) Act and measures
have been tal<ing by the end of State Water
Investigation Directorate (SWIDJ under
WRI&DD, GoWB since 2006.

GW Resources fregulation, control and
management) Act, 2016:.
Blocks (in whole state) - 341 nos,

GW withdrawal has been restricted in semi-
critical and critical category blocks in West
Bengal to arrest declining GW Table to some
extent as indirect measures of GW reserve
in sub-surface.

GW Resources Estimation (2016 -ZOLZ),:

{approved in SLGWREC, WB and yet to be
notified )
Blocks [Semi-Critical)- 42 nos.
Blocks fCritical)- 30 nos.

GW withdrawal has been controlled in
blocks where GW is Arsenic [As) and
Fluoride (F) affected, and also salinity
infested as indirect measures of fresh GW
reserve in sub-surface.

GW Contamination:
Blocks (As affected GW)- 81 nos.
Blocks (F affected GW)- 49 nos.
Blocks (Salinity infested GW)- 59 nos.

Roof-Top rainwater ha.'uesting crrm
artificial recharge to GW IRTRWH&ARGWJin urban areas have been implementing
preferably in GW stressed blocks w.r.t.
quantity & quality to augment GW
resources and reduce geogenic
contamination e.g. concentration of As, F
and salinity of GW in localized pockets as
indirect measures of fresh GW conservation
in sub-surface.

RTRWH&ARGW schemes:
Blocks fsemi-critical category)- 3 no.
Blocks (semi-critical category & As
affected)-3
Blocks [critical category)- 7 nos.
Blocks fcritical category & As affected)_ 4
nos.
Blocks [As affected GW)-B nos.
Blocks [F affecred GW)-B nos.

More attention has been draw, to gire
clearance for Surface Flow Minor Irrigation
Schemes [SFMIS), River/Water tank Llft
Irrigation Schemes in lieu of GW irrigation
schemes in GW stressed blocks as indirect
measures of GW preservation thereof,

GW Resources Estimation (2016 -ZOl?),
(approved in SLGWREC, WB and yet to be
notified)
Blocks [Semi-Critical)- 42 nos.
Blocks (CriticalJ- 30 nos. ;

Action Taken Remarks



lnlomatiu in respect of OA No. sg7no19 in the 
"as. 

C/ii Raiei7? Uniq ol lndia & OB. (WRI&D Department, GoWB)

REG

d 15-

CCA (Hi)

lchemes compreted upto March. 2017 at paschim Burdwan Jhargram,Karimpong have been incorporatedpurba Burdwan,paschim [,ledinipur & Darleelrng respectively

NOTE:- P&RO Report prepared on 03/02 DO2O trom
MGNREGA Website ( i)For 19 districts report obtained from

MGNREGA WEB sile>t tS REPORT>ASSET CREATED Here
re fig, oJ emaining 4 djstricts is shown nil . So(ii) For remaining

4 dislricts i.e. Purba- Burdwan,Kalimpong,Jhargram &
Alipurduar MGNREGA Web Sile> State>Districts >ASSET

CREATED This is done in consultalion with p&RD deptt on
16/10/19

ASSETS CREATED UNDER "JAL DHARO JAL BHARO' 8Y WROD & lJNDFR TI{F C6NT/FPGFN'E ME UIITI{ P&RD OEPTT. GOVT OF WEST BENGAL AS ON 31.01.2020.,-._--wRlrnD I

Distnct

Convergence with P&RD

FY 12-13 FY-l }
11

FYI 4.
,5

FY-1 8-
19

20
(Upto

EquiEle
nt tank
11- 12

663

EquiElenl
tank 19-
20(Upto
January)

Total
Equivalent

MGNR
EGA

e (Ha-
rvl)

't't-'l

Bodies
nl tank
12-13

MGNF
EGA

Pondl
1 -12

EC

18
l9

EGA

tank 1 3-1,
tank 1+

15
lank 15-1( tank 16-1

nt tank
17-18 M)

EGA EGA EA MGNR
EGA
Totalv) tank

13 14
Pono
14-11 17 18

;
1 24 Paroanas(N 3736 2110

2654

3940 4016 2116 3714 4900 58/2 2568 32942
2

-q
4

24 Pan na.ls' 704
0 0 45

399 957

411 'll19 246 0 0 02294 302 c60b 2642 4264

394

3773 1640 24139 6786 4649 0 360 743 1001
0

0

0
Aliourdlrar 3S4

17134 3769 0 4 2 0 6 1;86 149) 0 0 0 0 0 0Bankura '1859 995 2288 103 63 282 29A 548 217 m53
0 0 o 0

5
2807 420 943

o

3653

654

3322

390

1497 4831 20554 4522Birbhum 6123 6414 3909 1680 '1860 2597 2505 617 28724 0 0 224
0 0 0 0 0 0 0

6 Coochbehar 54 100 99 50 215 135 545 444
336 67 1310 2981

264

656 0 4 12 2 0 0 18 417e6

641

9
0

9
0

0 264
7 Dargeeling

rNGH'\ 6 0 30 3 400 146 56
58 0 0 0 0 26 6

0 0 0 0 0 188 50 0 120 120 0 08 Dakshin
Dineinrrr 291 366 263 67 121 u 537 920 286

240 53

0

0

2935 I
0

0 0 0 0 0 0 0 0 0 0I

I
11

Uttar Dinajpur 324 378 55 7 20 206 374 798 387 2558 0

o

0 0 0 0 0 0 0 0 0Hooghly 736 942 196 440 157 364 324 100 379'l 0
Howrah JJ 156 51 30

0 7 7 2 0 0 0 0 0258 3'11

1024

285 '1681 1 989 0 0 90 621 134 891 482
0 0

!
14

G

Jalpaiguri 1201 745 314 200 127 276
4451 979 0 0 0 2 1 0 0 3 1I /5J 614 6254 o

o

0

o

0
Jharqram

0

423

0

1074 1840 411
0 0 0 0 0 0 0 0 0

Kalimponq 0 0
0 0 0 0 224 83

111

605 912 2010 0 16 62 'l 79 0 0 0 0 0 0
0 0 0 9

0Malda 274 89 43 48 101
155 59 0 0 0 0 0 0 0 0 0554 0 0 0 0Murshidabad 1328 1835 321 113 298 758 1 396

718

558 103 6710 0 0
0 0 c 0 0 0 0

o

0
1 Nadia 212 57 348 343 223
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11,
Governnrent of Jan-rnrr.r & Kashmir

PHE, I&FC Departntent
Civil Secret-ariat. Jammu.

Under Secretary to GoI,
(National Water Mission),
Ministry of Jal Shakti, DoWR, RD&GR,

Shram Shakti Bhawan, Rafi Marg, New Delhi,

No: PWPHET / 129 /20 19-wP Dated: 13.02.2020

Sub: O,A No. 597/2019 titled Rajinder Tyagi & Anr Vs U.O.I & Ors.

Sir,

Kindly refer to your letter No, T-390111612019-GW Section/265-299 dated
30-01-2020 regarding the above subject, In this connection, the undersigned is

directed to intimate that the Government of UT of J&K has taken the following steps
to improve water conservation/water use efficiency:-

(i) An Act known as "State Water Resources (Regulation & Management)

Act, 2010" has been enacted to consolidate the laws related to the use

of water, measurement, construction, control and management of works

with respect to water storage, conservation and protection, irrigation,

water supply, flood control and prevention, improvement in the flow of
water, protection and improvement in the physical integrity of water
courses, lakes and springs and safefi and surveillance of dams etc.

(ii) Besides, the UT has also constituted Jammu and Kashmir State Water
Resources Regulatory Authorily (JKSWRRA) in the year 2072 which is

essentially responsible for regulating water resources, ensuring
judicious, equitable and sustainable management, allocation and

utilization of these resources, fixing the rates for use of water and all

matters connected therewith or incidental thereto;
(iii) Under irrigation sector, modernization of irrigation canals & khuls is

being undertaken as a regular actiVity to prevent seepages and
leakages, To strengthen the embankments of canals, lining walls are

, being constructed to prevent wastage of water, l-he J&K UT is spending
about Rs. 280,00 crore annually for construction, modernization,
strengthening of irrigation canals and khuls with a view to ensure
judicious utilization of irrigation water;

(iv) As regards utilization of Ground Water Resources, the whole of the UT of
l&K has been categorized as "Safe" as per the recently released Ground
Water Resources Assessment, 2077 report of the Central Ground Water
Board. The report inter-alia mentions that:-
(a) There is no notified block of ground water in J&K;
(b) There is no significant variation in quality of ground water since last

survey;
(c) For all usage, the J&K is not drawing more than 3Ao/o of ground

water and there is further scope of drawal of ground water to
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another 50o/o;
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(d) Even arterian conditions exists in some parts of the UT and
(e) There is no depleting trend of ground water and it does not show

any alarming or over-exploitation stage.
(v) All the District have been asked to prepare District Water Conseruation

Plans for efficient and judicious use of water;
(vi) Installation of water meters for commercial users has already been

started and most of the commercial installations are getting metered
water supply. Moreover, the UT Government is contemplating to get
100% water meter system for domestic users in due course;

(vii) standard operating Procedures (soP) has been issued by the chief
Engineers of PHE Jammu/Kashmir for leak water detection system and
its immediate rectification, All concerned PHE functionaries have been
advised to adhere to the SOP.

(viii) Extensive awareness campaigns to sensitise the general public about
judicious use of water and preventing its wastage are being carried out
through Communication & Capacity Development Unit (CCDU) of pHE,

I&FC Department J&K via media sources like mass communication, social
media and through NGOs, field functionaries, District Administration etc.(ix) Rural Development and Housing & Urban Development Department have
been requested to sensitise the PRIs/Urban Local Bodies about judicious
use of water.

Directd
PHE, I

Copy to the:
1. Special Secretary to Chief Secretary, J&K for information,
2, Public Law Officer, PHE/I&FC Department for information.
3. Pvt, Secy, to Comm./Secy. to Govt, PHE, I&FC Department for information of

Comm"/Secy.
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office of the Divisional commissioner fRevenue)
(Coordination Branch)
Govt. of NCT of Delhi

r.ro lrt+)/Loord./Drv. Uomm, /20L9/ )4, dared l*t la/l>o >a('f
'l'o,

Sh. Vinocl I(umar,
Under Secletary,
National Water Mission,
Depatrtment of Watc:r llesource, RD & GR,
ivl inistry o i' ial Sirai<ti,
Shram shakti Bhawiln,
Rafi Marg, New Delhi-1110001.

sulr: - o.A. No. o59U20L9 of Shri Rajendra Tyagi & Anr. Vs Union of India &
0rs.

Sec

(indly refer to the email along with its enclosures received from the Under
ry, National water Mission, Department of water Resource, RD & GR,

Mini of Jal Shakti on the above cited subject.

\

)
:-
I

\

Irl this regard, tinle bound action pians and monitoring is desired by Hon,ble
NGT regarcling urcventing water wastage and misuse of ground water.

lrr tl'ri,: r.ac,el-.-.! ;t- i,: -F^r.),| ra ^,r^i-l ,^^;^,. -^ ^E ---- - -t I t t ,r:! Lr::i !':-i;.:i u, iL ,r J.q',:u ru; ciVJiii tliisUSe Oi i.:i'OtiriG /Vatgt'i;he Deihi jai BaOfd
has provided list of illegal borev,rells in all 11 Revenue District of NCT of Delhi for
sealiug, prosecutiot-t under Ilnvironment Protection Act ancl Penalty as per polluters
Pay Priciple' lrl this regard I-lon'ble NGT has passed its orcler in matter of Abdul
Iraruklr vs GNC'I'of Delhi [0A NO. 25/2019) regarding illegal installation of Tube-
well or borewells. In this matter an action plan hai been prepared which was
reviewed itr a tneetir-rg held by the Chief Secretary, Deliri with theofficials of DpCC,
Delhi Jai Board atld lleventre Department, l'he action is being taken by District Level
Officials of llevenue Department and Delhi Jal Boarcl.

Yours faithfully,

/'\Q4@
sDM-rv (HQ)/LrNr( oFFrcER

*,-"lt

F.36 U24)/Coord./Div. Comm, /201,9/ )4,,

>-r\rlil 
r



4 % th Floor Deluxe Buildina u.T. secretariat sector 9-D Chondiaorh - 760009--D.ffi 9l- s -4" 4'
To

The Under Secretary,
Govt. of lndia, M/o Jal Shakti,
Department of WR, RD & GR,
NationalWater Mission, 2nd Floor Block No. lll,
CGO Complex, Lodhi Road,
New Delhi - 110011.

)ft*_
,r")q

-/

Subject: o.A. No. sglizotg- sh. Rajendra Tyagi Vs. uor and ors. Before
NGT.

******

Sir,

I am directed to refer f you, letter no. T-3g01 1t6t2019-GW

Section/265-299 dated 30.01 .2020 and to state that the reply received from the
Commissioner, Municipal Corporation, Chandigarh vide Memo no. CE/MC t1736
dated 17.03.2020 along with its enclosures are sent herewith, which is self-
explanatory.

Yours faithfully,

For Principal Secretary Loca! Govt.,
Chandigarh Administration.

Q,

mru-x*,r. A\tq
\,oo 3f



From

To

Subjoct:

,it. ,, r,..*r\r ;" DEFTl,.
;",;i:..k\tS...

The Commissioner,
Municipal Corporation,
Chandigarh.

The Principal Secretary,
Local Government DePartment,
Chandigarh,
U.T., Chandigarh,

Memo No.CE/MC t l'rts d
Dated: t-rlol,udt=u' l'll3l9-"2-e
oA No. sgzn619- Sh, Rajendra Tyagi Vs. Uol and ors. before NGT'

prease refer your tetter no. c-300e9/D tzzs-Ftt(sl z{z}fio\ dated

19.OZ.ZC;2O vide which a copy of letter no. T-39011t6t2019/GW Section/265/299 dated

1]0.01.2020 recevied from Ministry of Jal Shakti, GOI has been to this office to send

the action taken report in the matter cited in subject'

I have been directed to intimate that the reply in the matter has been

aiready been sent to the Secretary, Ministry of Jal shakti, Department of "water

ttesourrces, River Development and Ganga Rejuventation, Government of lndia vide

this otfice memo no. 497 dated 29.01 .2020 (copy enclosed).

This is for your kind information and necessary action please.

W DH,AsAbove =.04
'"f 

DH/As Above Exifftive Engineeflw&E)'
ror 

fi,:lfX'jii?J ;^,n TtBt'n\4,^,
?rht Encist irto. Dated.
ll' I r ' t- -. -^ :- r^^.,^-.J^J +^ DQ +n t-l\/lfv t'l

-wwc;",,mi-=,"1;"fi1J,:,#,"J:;'",:",H;3;:.:1r:,t^ 
li":$t 

ror kind inrormation

.-A v

Werryffi{"t' &-
Executive Engineer(W&E),

ruI@ [ri\i Nii for commissioner,
M.C., Chandigarh.

"-r(r\
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The Commissioner
Municipal Corporation
Chandigarh

The Secretar5r
GOI Ministry of JaI Shakti
Department of Water Resources
River Development & Ganga Rejuvenation
New Delhi

Memo No. !Q,F
Dated: I I)4 f lro,-,..-
Regarding urgent steps to improve water conservation/ water use efficiency
in the country- regarding

Please refer to vour D.o. No T'890j. 1.l6l2otg-Gw86 dated 07.01.2019 on the

lo

@

ffi

Subject:

z\goro;,,c,;i.,.

"\,hit,

subject.

4.

' Municipal Corporation Chandigarh is taking all the necessary steps anri
measures to improve water conservation/ water use efficiently in the city. The following
measures are being taken in this regard:

1. For improvement of ground water level: There are approximately 300 number
deep bore tubewells in the city, which are being used for extraction of ground
water to be used for drinking purpose in the city. Recently, a scheme of bringing
29 MGD of canal water has been commissioned. Now, all the tubewells shail be
phased out in a time bound manner to stop withdrawai of ground water, which
will eventually help in improving the ground water level.
Rain water harvestingr Rain water ha-r.,'esting r's being instailecl in all Govi
Buildings, Private Institutes. As per Builcling Bye Laws, it is mandatory for all'houses having area 500 square yard are required to install rain water harvesting
in their premises before NOC is issued to it.
Reduction in NRWi leakages: To stop wastage of water, all the wate:: connections
in the city are metered and i,n case of non replacer-nent of deI'ective water rneter
by the occupant of premises, penal rate is charged in the water supply bill. At
present, Chandigarh is having approximately 26% NRw. A Project for 24xt
Water Supply Scheme in the city is heing undertaken t.nder Chandigarh Smart
City Private Limited with an aim to reduce the NRW less than Lb%.
Public awareness: Public awareness meetings, rallies, route march,
poster/slogar:/essay/debate competitions, nukkad nataks for public and students
in Schoois are conducted regularly to sensitize all to use water efficiently in their
daily use and to stop wastage of water. Recently during "Jal Shakti Abhiyan",
1450 number of such mass awareness rallies as above was held with the heip of
Resident Welfare Association/ Market Welfare Association and in aII Schools with
total participation of nearly 1.8 Lakh number of residents.
Use of waste water: Approximately 60 MLD of waste water (tertiary treated) is
being used in all the Green Belts. P:r.rks, CoIf Club and SchooV Colleges grouncLi
for irrigation purpose. As per: Water SuppJy Bye l,urwsj, is mandator5, for alt the
houses having area more than 500 square yard 1;o have terbiary treated watel
connection in their premises.
Use of DuaI Piping System: Dual piping system is being usecl in newly
constructed Govt buildings to save precious potable water.

I

3.

5.

6.

A

Vff4
co**ii#*",

,,Ir., Municipal. Corporation'trt' Chandigarir
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dtR ff. Ti*, qr. s. vl
CHETAN B. SANGHI, Ias
EqEq r{rdq
A

.IEF SECRETARY

. ftnrurxr..rt-tm-\z-
s)q r pnon" : 031 91-2331 r o-r reil'daz- -

_tffi vi.r rax uo.: olrrzrlizeso
{-ta I E-mait : ct-and"man6rr,".,.
ofircrrn ae;1 ftaF'ttr{ fqrg{q

ANDAMAN AND NrcoBAR ADMrnrstnhrtorv
wkqtFrqtsBcnnr.inrar

\

\
\

(\\

iD :94o.No.2-2(e6) /rech/ sEtp)/ c E I 20 Ls -2a

5*"^/ S:r,

Port,Qlair, dated the l2trr March, 2A2A
ri

ll
This has reference to your letter o.o.!vo.T-39or r/6/zoLg-GW Sectiondated 21.8.2a'g and D.o.No.T-3901 11612019_cw/N WMl4g2 datedL9'6'2020 regarding urgent steps to impro-ve water conservationfwater useefficiency with reference to OA No.59 Z /2Aftg _ St. Rejendra ,llagi Vs Ors inthe Honhle NGT. :

A&N Islands receive a fairry high rainfail of about s100 mm annua[ydistributed over 7-g months from May to November/December. The majorityof the water, however remains untapped ali. to very limited ground waterrecharge potentiai on account of local geological conditions. Further there areno mqior rivers or streams in the istand anir the water requirements of theislands throughout the year are met by smalr !"*", check weirs and corectionwells near small springs. There is thus an is$ue of round the year availability 
,of water in the islands, particularly in the dry months.

uT Administration has taken a nur'ber of steps and initiatives to

;::::-::::*:.tion/water use ef,ciency in the islands. Rain waterharvesting svstems orappropriate capaciries t;;.;;ffi ffio.."for all neu/ constructions in both the rurar and the urban areas of the Islands.Further' the Port Blair Municipal counqil (where around 4oa/o of thepopulation of the islands resides) has made it mandatory for alr househotds

:#:::::::::'^t::: ","der 
the smart citv initiative rhe same wilr arso be

ii
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South Andaman district of the U? actively participated in the recently
concluded Jal Shakti Abhiyan and achieved a National rank of 2 (two)

amongst the districts UT/NB and Hilly states category.

The Nodal departrnent for water, Andaman Public Works Department
has formulated an Action Plan to improve water conservation/promotion of
water use efficiency which is enclosed for reference. Further, the
Administration has been regularly corresponding with the CGWB to expedite
the preparation of iJ.e Ground Water Conservation Action plan which is yet to
be submitted by them (references enciosed).

A&N Adntinistration is fully committed towards water conservation
and to enhance water use efliciency in the Islands. The Ground Water
Conservation Action Plan will be submitted to the Ministry immediately on
receipt from the CGWB.

l*ix n!&,

(Chetan

Shri U.P. Singh, tAS
Secretary, Ministry of Jal Shakti
Department of Water Resource, Govt. of India
Jal Shakti Bhawan
Rali Marg, New Deihi - 110001

Yours sincerely

lLl.



Domestic water use efficiency

a. Minimlzation of transmlssion - Installation of SCADA
(Supervisory Control and Data ition) for identifying daily losses
along the transmission as well as

Auto Over flow control system is
domestic level.

ibution route of main pipe line.
planned to reduce wastages at

Action plan:

ilBeing implemented in pBMC area

distribution and losses.

ii) APWD undertaking in,

transmission losses from
plan.

of SCADA to monitor water

Dam to Port Blair treatment

iii) System is planned to be replicated
and Middle Andaman and Nicobar"

b. Dual lllater Supply System;-
be improved by adopting clual wa
Harvesting. It shall allow use of
for flushing of toilets and
combination of Rain water
be utilised to meet all other
household need.

Action planl

il Made mandatory in all new
government building.

ii) Retrofitring in exisring buiid
manner.

Smart City for monitoring

water supply scheme in North
bsequently

Water $upply efficiency can
ply system with Rain Water
ic Waste from KitchenlBath

precious drinking water. In
dual water supply system can
except drinking, cooking and

tial and Non-residentiat

rlp in phased'*'ill be taken

I



Treatment and re-usei- About g5% of water supplied to house hold.
became part of sewage. Therefore through integrated^ approach of
collection, transportation and treatment a large amount of sewage
water can be treated and reused in various sectors like irrigation,
agriculture and construction work saving huge quantum of potable
water being used in seconclary sector.
Action Plan

i) sewerage system for port Blair is being taken up und.er smart
city with total install capacity of about 2g MLD.

ii) sewerage system in coastal area has been proposed under
Integrated coastar zone management pran of Ministry of Forest
and Environment.

iii) In Rurar area Department of RD has taken up grey water
managernent.

d. Ralnwater Hanresting: - Rain water Harvesting is important in A & N
Island. Due to limited river system most of water supply system is
focusecl on rainwater Harvesting. But due to Lithorogical
characteristics of ground there is limited potential for ground water
recharge. Hence option for more rain water harvesting in increasing
quantum of storage capacity in house hold as werl as promote
community rain water harvesting to ensure availability of water for
local requirement from balance rain water reserve.
Action Plan:

ii Rain water harvesting made compulsory in all residential and
Nonresidential building.

ii) A1l New Buildings (Residential/Non-Resid.entia]) are planned to
have in-built rain water harvesting storage tank with capacity to
meet water demancl ol4-5 Months.

iiii Instailation of additional rain water storage tanks has beenpranned in iine vr.ith a, single v,iage rural water suppry scheme.



Construction of check weir results in
storage capacity. A better option ir

Development of rlver lSprtng ; In A&N Island river valley are
shallow and short with heavy load during rainy season.

rapid sedimentation and loss of

construction of barrage type
structure will allow sediment flow

storage capacity of spring and river
Actlon plan:

ring rainy season and improve

i)Central Island Agriculture

preparation of state specific action
from national water Mission.

evaluation of such structure and
sustainable water supply.

Institute has taken up

for A&N Island with funding
.RI has been suggested for

potential site for ensuring

I
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11:48

From: Shri Arun Kumar 
AM

To: AMLANJYOTI KAR
Attachmentsca,O0 03, pdf (s g 4 . r KB) Do-w'loacr I Briefcase

Sir,
Kindry find attached_!::rryim a copy of D.o. letrer on Reporr on Ground waterExtraction with the request to immediilt;;;#ilff;

With Regardsl

Arun Kumar



GOYERNMENT OT INDIAI}TNITTSSTT

L AKSHAD1V EEP AD MTNISTRA Tl0NffiS{ffqr$rg.r
(LAKSHADwEEP PUBLIC woRKS DEPARTMEN@

\trnwtxrnnr ^^(1,l
04896262262(o)

263ir57(rsx)
Email :retpudCgmuil. com

Em&il: tk.pxd&dc.h

CIRCLE OrnC Efi sfi hirrrqtdrq
, I(AVARATTI- 6E2555

F.No.:t01/0i/201e-SZ /ASS frrr*ianTDate:-St.03.2020

Tol ffqr*

"/The 
Secretary

Separtment of Water Resources,
River DEvelopment & Sanga Reiwenation
lVlinistry of Jal Shakti
Shram Shaktl Bhawan, Rafi Atarg
New Dethi - 110 001
secv-mowrelnic..i{t

Sub I Bqq: OA No.597 ftAtg - shri. Rajendra Tyagi Vs Ors before NGT - Reg.

Ref l {iTst : No. T- 390 1 1 I 6 t 201 }-GW/ NWA{/490 dated $ .A?.20?:9.

Sirl rTfrtffi,

Kindly refer to the reference cited on subJect menttoned. The action taken report
on OA h1o.59712019 - 5h. Rjendra Tyagl V/s Ors regarding the steps to improve water
conservationl water use efficiency in the country has atready been subrnitt*d vide
tetter even number dated 07.0?.2020 (coy enclosed for :'eady reference). Thls is for
kind information.

trrct: .{s above

Yours faithfutl,y/ mtl;m3{nfft

*\trfi^G f
O.P. ifiishrat g*.*. fi{r

Secretary (Works)/ gfr{ 1ffiy

Copy toi+t*t*
PA to the Hon'bte Administrator for kind information



.l*\

0189676226?{al

20il367(Prx!
gmatl:rctprdegrnrii, rori

Irnrlk lkgrrdlenic.tnffi*qqqt
GOYERNMENT Or INDrAlrrtrM?rrT

LAKf, HANWEET ADMII{rSTRATTSNffifiqfrqMrNrT
(LAKSHADWEET PUBLIC woRI(S DE PARTMExTtffi

CMCI.,E OtrICEffifiMIr{r
r(AvaIrA?Tt_ 682555

Lilo.t0-1/*3/7Ql e:".53

To/ffi
The Secretary
Oepartment of Water Resources,
Rlver. Deirelopment & Ganga Rejuvenation
ittinistry of Jat Shakti
Shram Shakti Bhawan, Rafi tutarg
New Delhi - 110 00i
Usnwfil:fnawr@*ov.in

sub / ftqq; oA No.597 t20lg - shri. RaJendra ryag!,vs uot & ors befom NGT - Reg.
Ref I li(et : No. T-390 1 1 t 6 rzffiq-Gw ssctio n t 263-zqtq dated 10. 0t .20?s.

5ir1 fr$I{T,

ln lnvlttng reference to the subject mentioned, the action taken report in thlsregard is hereby submitted.
1' rhe Regionat .Dlrector, central Ground Water Board requested the UIAdrninistration to prcvide inputsl action taken on the representa$on lburt' wastage of precfoul ground water $/ith respect to the NGT case vlde tetterNo'11lT36ll*-701-10u dated 18.08,2.019. The reply tn this regard has atreadybeen provlded to the c6lt3 vlde F.ruo.lrstoz/zalt-s4 dated iao*.zotg tcopyenclo:ed).

Lakhadrveep istands have a delicate ecocystem \#ith tirntrcd fresh waterresourcss' The onty source of freshwater is groundwater whlch is very [imited,even though istands receive high ralnfatt the tack of surface storage and thetirnited groundwater stor&ge capacity, where fresh water occurri*g as smatl lensftoating over salt water, rnake fresh water a precious commodtty.
open dug wetls are the traditlonal methods used by the t$tanders [o obtain freshwater for their bas'tc nee*. Att the househord, ui* hrving a dug ,uJiruticr, r,mainty used for domesfic purposes. usage of yz fi? pumps car* in practice in theislands.
rhere is no rnfnor or maJor rrrigation proJects in ur of Lakhadweep.

Page L of tr

,.": L
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4.

kaiq'lDatE: sT .02, 2020



5. ln Govt. buitdlngs adtrcate rnaasures have bean taken to prorent tln wastage of
groundreter from overfloring overheed tanks, ln the pnv*te bultdings,the
Administratlon has made a\rrare the ptrbtfc cn the scarcity *nd awfut usage or
preclotts grcundrater by means of publ,ic &nffiruncements and distrlbutions af
leaftets (copy enctosedl. Ho such wasting of groundwater from over8owing
owrheads tanlr is being noficed nor receired arry conpl,aint regardlng srrch
wastages.

6. State Ground Water *rthrrtty has baen csnstftuted and notifiEd for tre
reguLation of grurndwater extrecticn.

Encl,: As abore

Yours

ViJendra Singh Rarat tA5/Bfrrfif ffi6 faA res
Secretary iWorkslr flfu {frxtlqf

Page 2 of 2
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(88e626225zic)

263367.(Fax)
Emai t.,selpqdQ gm a i t. co r n

:, E4di!: tk:Dwd@nic.in
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Encl: as above.

To,
Ministry of Jai Shakti' 

Rejuvenation,
D/o Water Resources,River Development & Ganga

ifi"a Attn: Shri Vinod l(umar' Under Secretaryl

ilational Water Mission' CGO Complex'

zno Floor, BlockNo'IIl, Lodhi Road'

New Delhi - 3'

ffi,"
v

FnnA-*\^^\- 
A\>Z

\,do.Klb+ut- _\ qWLo2D
'" 

,)

N o.I(-1 60 1 | t 09 t2020 -AMRUT- 1 A
Government of India

Ministry of Housing & Urban Affairs
(AMRUT Division)

Nirman Bhawan, New Delhi,

the 19tl' February, 2020'

OFFICE MEMEORANDUM

sub: o.A. No. 597t201g- shri Rajenrlra Tyagi vs uol & Others before NGT - Initiation of

urgentstepstoimprovewater"on,"*ution/wateruseefficiencyinthecountry-Reg.

The undersigned is dir.ecte(l to refer to Secretary, Deparlment of Water Resources,

River Development-& GangaRejuvellli"';t p'O' letterNo'T 'igOfitAtZ,19-GW of2l'8'2019

and 07.01 .2020 ando.ira. ri".r .zgotttiiioiq-cw dated 30.01 .2ozo on the subject mentioned

above and to send herewith requisite action taken report on improving water conservation /

water use efficiency in the urban area'

fur"^__
(Raiesh l(umar)

Uucler Secretary to the Govt' of India- 
Tel. No'011-23061407
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MINISTRY OF I{OUSING AND URBAN AFFAIRS -
innpnovlNc wATER coNSERYATToN / wATER

URBAN AREA:

ACTION TAI(EN NOTE ON

USE EFFICIENCY IN THE

Ministry of Flousiug and urban Affairs lunched Atal Mission for Rejuvenation and

urban Transformati* inr:frnur) on Jule 25, 2015 in selected 500 cities and towns across

India cover inguaoui'z2i0 .ror" p"prrxio, fao'l,of the U1:'Population) T P"l 
census 2011'

The Mission period is 5 years i.e. from Fi iots-zototo Fy 2org-2020. The Mission focuses

on, inter aliu, d"relo|*lri"f basic u.ban infrastructure in the Missio, cities' such as water

supply, sewerage & septage manageme"i, rtor* waler drainage, green spaces & parks, non-

motorized urban ,rr*p"o out or"totul iiate Annual Action Plans (sAAPs) of {77,640 crore

approved for the 
"niii" 

*irrion period, iigpil crore has been allocated for water supply

sector. water suppry component of thl Mirrion a[ows states/urs to taken water supply

systems including u,jg*oiO*ion of existing *ut"' supply, w.ater treatment plants and universal

metering; rehabilitati-on of old water td;i, t,ti"*ii""f"ding treatment plants; rejuvenation

of water bodies specifically for drinking *",tti supply and recharging of ground water'

2.Inordertopromoterechargeofgroundl'ater'Ministry"olry::l:g.-l,UrbanAffairs
(MoHUA) t u, foi*.tiated g*idelin", io' the States to aclopt measures suitable to local

conditions. Aa"qrut. iorrr, liu, been given on requireme,t of iai,water harvesting and water

conserratio, *"urrrr., i, urin"a B"ildfi d; Luws qJIBL) of Delhi, 2016, Model Building

Bye Laws (MBBL):"iq" i;g urban inil Regional D-evelopme,t Plan Formulation and

Implementati"n ruibpni; Cuia.U*t, ZOi+. At"ptt MB.BL' "ull b"ildittgs having a plot size

of 100 sq.m. or *o.|e; *ii[ ,ru*ir,ine it. urlaire..n$s for sanction, shall mandatorilv

include the cornplete proposal of rainwiet f'*"tti'["' fnit feature has been adopted by 33

States/ UTs'

3. Ministry of Housing & urban Affairs (MoHUA) also participated in Jal Shakti Abhiyan

(JSA) launched by ilili;iry of Jal qfr4<ti (tvtolS) in two pt'u'i" Phase 1 from 
'l't Julv 2019 to 15tr'

September zors una ph;r"'I r** soi,, s;;i;;;-io'lg * 3b* November 2019, for tr.re states whictr

receive retreating ;;;"* to spread awarelless among masses about compelling need of water

conservation. B*trrriu. rnrormation, Ed-;i;;;d comriu,ication (IEC) drive was launched in water

stressed cities across the country. f, o'a"'-to tn'urt doo,. to door outreach of the campaign' Ministry

has engaged RWAs, schools, Civil.Society Otgrri,"it" (9S,Ot)'Nehru Yuva I(endras (NYI3)' NCC

cadets, sHGs etc. I;;;iti";, leading p.r'roiruliti.s in fihn indutiry uro spoftshave also beeir roped in'

The activities undeftaken for water 
"orrr"rJ*io, 

,""irrv include Iiain Water Flarvesting (RWH)' reuse

of treated waste water, rejuvenatio, of ;;i;; u.Ji"i and intensive pla,tation for whic' detailed

guidelines *u, irruJ-uv rta'"rrue and available at mohua'gov'in/ amrut'gov'in'

4.JSAguidelinesstatesthatRWHne'edstobeimplementedaspertheprovisionsofModel
Building Bye-Laws (MBBL) 2016 shared *itt' utt StateslUTs t:.1*,Oii"':.Tl:t:ut"t' att effective

enforcement mechanisrn should rr" p* i,r'p;;; f;F;riding RwFl',slu.ctyes.in all buildings as

stipulated unoer gBi of the city or s,*Jr-ff. urban Local giai.s (ULBs) sho{{ constitute a Rain

water Harvesting ce, which w,l be *ffir*.for effective mo,itoring of RWH i, the city' Urba,

Local Bodies (ULBs) shoulcl clieck mat air puurio buildings, Sroup housing. societies etc have got RwH

structures. If they are found nor-rrr"tiorioil"rirg u* orii", trr",, ihey shoulcl be made functio,al' uLBs

should ensure that i, future all buildi,g ;;trril granted ,rust liave RWH structures incorporated'

as pef BBLs, "r;',;; should u, 
"l',"ik.o 

before 
*issuing 

occupancy-cum-completion cerlificate

(occ). Also, ULBs ,iroura una"fiake de-concretizing of pavements around trees'



,.i
e

5.Asperguidelines,toensure-optimumuseofwater,itiSimportanttoundertaltetreatmentof
waste water and r"ur.'ii-for toilei fl.rriri*-, agricultuie/horticulture, fire hydrants' industries'

construction activities, power pld!: *". p,"'i'?fn Jf Ouat piping under Buildi*g Bye-Laws should be

crrecked in all governml,t (central/state/ui/ulB) builcrings, commerciar complexes, public buildings

like educational institutioni, hospitals, 
"'O 

Ci'ilp il""ti'gi"cieties' whether the same is available' so

that the treated *urt" *ui"r'"u, t" ,rr"a. r"il'"i ;; ;;' dlrectio,s oi tutinitt'y of Power' Tariff Policy

circular dated 2g January, 2016, it is rnanJatory ihut po*", plants within 50 kms from sewage

Treatment pla,ts hur" to j"u"lop a system for conveya,ce a,d use treated waste water'

6,Moreover,guidelirresurgeseverycitytoinitiateactiorrtoreviveatleastonewaterbodyduring
JSA. As p"r guid"lin;i;ilffi{ rrrouro-u" 

"r*anecr 
trirough bio-remecriation measures, de-silting,

aeration, removal "f 
il";i;; 

",ra 
ot 

", 
i"*'i'" aquatic.plani-tptti"t or any other technology suiting

l0cal conditions. shore_li,J of the water*ioai"r'rhoukl be properly fenced.to protect trrem from

encroachment, inroJo-rJ"**i"/ i,-,arrtriuir"*uge i,to trre wateibojy should be arrested, watorfront

development and catc'ment area t "ut*""t'ia 
af-iorestation' storm water drainage management' silt

traPs, etc. rnaY be undeftaken'

7. Ministry has published Manual on- storm water Drainage systems' 2019 to provide necessaly

guida,ce towuds "ffi;;q;i 
r,,rtri*Urt ["'ig', planning.and rT"a,uger, ent of 

:1:m 
water drainage

systems in urban ur"o, of the Country. 
"ii"" 

ft'iun'at iso propo-ses- various methods of water

conservation, control of flooding una r..J,"V ''"o'u"' 
to be,takel for flood response in urban areas'

The various options / techniques ro, ,oin*ul# n"*.rtirrg urra"t""r.,otge, suitable fo-r integrzition with

storm water drainage system design, *" "it" iitied iri thJ Manual' Central Public Works Department

has also bought ""rt;tffi; ",r 
""rliii, wx* Harvesti,g & Conservation" in June2072'

MinistrylrasalsopublislredMu,,YulonsewerageandSewageTreatmentSystems,2013,whereina
separate chapter "ffirvrrirrano 

n"*Joi;;;;g" i,dicates ihe or"rui"* of the curre,t practices in

India & world "riljii;;iise 
studies iu recyoling anci reuse of sewage'
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File No.T-39075/3/201 9-BP'l DTE-Part(1 )
(i
t/

SII{d {l-{ffi Government of lndia

*-f'I{r il-oi yrqtfi Central Watet (--ornmission

4ft"4 Jil?A-'ffi ,rq c-{r}f,-f, {rrr,ta Basrn Plannrng & Managentent Orgalllsalloll

dft-a Jrulda-t thitttorT Basrrr Plannrrrg-l Dtrectorale

q;m ira r4fifol). tgl srd-, 5'h FlooI Sewa Bhar',/an

irrotrs4 qrp" il{ Eadl 66 Ran'}aknshna Puran}, I'ls', Delhl-l1006G

q|t{N:011-26100802

fi-m opclte@nic.in

Date 07,02.2020

To
Shri Vimal I(unrar
Untlcr Sccretary
National Watcr Mission
Departtnettt of Water Resources, RD&GR
Ministry of Jal Shahti
Ernail- usrl\Ym-mowr@gov'itt

Subjec{: NGT Orcler in OA No 597/2019 in the nratters of Rajendra Tyagi & AnL

versus [Jnion o[ lndia cQ, others- Reg

Rcf: L Email lrom NWM on 09.0l,2OZ0

Z. CWC Letter No T,57078lllz}lg-'t'lP&P- Coordination dated 15.01.2020

3.DOLetterNoT-3901116120t9-CW/91-95dated07'01'7020
4.DO Letter No T-390Il1612019-GW Section 2l '8'2019

Sir.

Kincl referelce is ilivited 'to your nrail clatrrcl 09.01 .2020 on the subjecl mentioned nbove,

Desirecl information does not pefiain to CWC, I-lowever, a gist of the initiatives and

interventions in this regard is enclosed herewith,

This is issuecl with the approval of chief Engineer. BPMO, CIWC,

Enclo: As nrentionecl above

Copy lbr itrformation to:

i. PPS to CE, BPMO, CWC, Serva Bharvnn. Neu' Delhi

ii. Director WP&P- Coorclination Dte, CWC. Serva l3hawan, New Delhi

iii. Dir-ector, Ecotrotnic Dte, CWCI, Sewa Bhzrwan, Nerv Delhi

iv. DiLector, WM Dte, CWC, Serva Bharvan, New Delhi

v. Director IPO Dte, CWC, Sewa Bhawan, New Delhi

1. Improving Wzrter Use Ellicicncy

3l-,i,',.*, t, *to/oouro rorurrr.
oaie: /ozd.oz.tq't t:azf,z tst

(A.Majumde0
Deputy Director
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India has about lSYo of the worlcl's population. lrul has only 4o/oof worlcl,s renewablewater resources' with ever increasing population to suppolt fooc[ requirement of more thanl'2 billion people irrigation water demancl is increaslrg. rne concomitant rapid urba'isationand i,dustrialisation are also taki,g a heavy toll on tlie overail water demaqd scenario. In theresult' the gap between water demand and availability has been progr.essively increasi,g,Achieving high water use el'ficiency is thus the first step along the path towards sustainablewatei developnrertt and nranagernent. The National water policy.20l2 also lays stress onconservatiotr of water' one way to etrsure Lapirl sustainable clevelopment is to atternpt higheststandards of efficiency in water use besides clerrancl sic'le optimal management through nrassawareness' lt slrould be our encleavour to achieve the low demand scenario for which it isinrperative tliat considerably higher level of efficiency is brought about i, water use i, all the.three sectors namely lrrigation, Dornestic and Inclustrial sector. Measures of increasing water
use efficiency in irrigatiolt, clonrestic ancl inrlustrial sector is errclosecl at Annexure-I.

2' Provisions untter Nationll watel Policy 20I2 r'clatcrl lo Demantl Ma,agemeit antlWater-use Efliciency

Para 6' l A system to evolve benchrnarks for water uses for clifferent purposes, i.e., waterfootprints, and water auditing should be developeo to promoie and incentivize efficie,t use ofwater' The'project'and the'basin'water uie efficiencies neecl to be improved throughcontinuous water balance ancl water accounting stuclies. An institutional arrangement forpromotion, regulatio.n and evolving rnechanisrrr"l'o, .iti.'i.ri',,r, ofl water at basin/sub-basinlevel will lre estabrisrrecr lbr this p.,ipos. at the 
'atiorrar 

rever,

Para6'2 The project appraisal ancl environrnent impact assessrnent lbr water uses, particularlyfor indust.ial projects, sltoulcl, inter-alia, irrclucle ir; ";;ril'oru.,. water footprints for theuse.

Para 6' 3 Recycle and rettse of water, incltrcling return f]ows, should be the ge,eral norm,

Para 6'4 Pro.iect financing shoulc'l be structurecl to incenlivize el'trcie,t & economic use oflwater and facilitate early cornpletion of ongoing projects,

Paru 6'5 watel saving in irrigation use is of paramount importanoe. Methods lilte aligni,gcropping pattern with naturaf resource endowrnentr, ,ri"ro'i,rigation (drip, sprinhler,etc.),automated irrigation 
. 
opetation, evaporation-transpiration reauction. etc., should beencouraged and incentivized' Recycling of canal seepug, *ut". thr.ough conjulctive groundwater use nlay also be considered.

Par.a6'6Use o1'very small local level irrigation through snrall buncls, field ponds, agriculturaland engineering methods ancl practici for wate]'shecr clevelopnient, etc, need to beencouraged' However' their externalities, both positive and negative, lile reduction ofsedime'ts and reduction of water availabirity, downstream, nray be kept ir: vier,v.

Para 6'7 There should be concurrent nrechanism involving users for monitorilg if the wateruse pattern is causing problems Iike unacceptable depletioir or builcling up of gr.ouncl waters,

;il::i?;f,,ifliniry 
or sinrilar quatiry probferns, etc.. witn a view ro ptanning appropriate
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File No.T-3 9o7StgtZO1g-Bp-t DTE-part(1 )

campaign was carried out between october 0l to Novenrber 30.2019. During the canrpaign.officers' water expefis ancl scientists froni the covernment of Inclia have worlcecltogether withstate and district officials in India's water-stressed clistricts for water conservation ancl waterresource management' Jal Shakti Abhiyan made water conservation a Jan Andolan through
asset creation and extensive cornnrunication.

5. RRR of water bodies

5'l Ministry ol'Jal Shakti (erstwhile Ministry of water Resources, RD & GR),coverument of lrrclia is implementing the schenre "Repair, Renovation & Restoration
(RRR) of water bodies". This scheme is a continuing scheme since X plan. Under this
Schenie RRR of water bodies, one of the main scope of work is de-silting of ta,l< bed
along with other multillle objectives lil<e conrprehensive improvemelt and restoratio, of
water bodies thereby increasing tanl< storage capacity. crou,rcl water Recharge, increasedavailability of drinl<ing water, lmprovenrelrt in agriculture/horticulture procluctivity,
Improvenrent of catchntent areas ol'tanl< conrmancls Ly provicling cerrtr.al crant to state
covernments' At present, the scheme RRR of water boclies is clirectly linked to ir.rigation,
Thtrs irrigation is the main conrponent and water bodies eligible as por guideliges shall beilcluded in the scrreme, The scheme ,.RRR of water bodjes,, is now part of pMKSy (Har
I(het I(o Pani,FIl(KP). Urban water troclies having water spreacl area fronr 2 hectares toI0 hectares are eligible to be incluclecl uncler the soheme. Rural water boclies having
mininrum water spread area of 5 hectares will be incluclecl uncler the sclrenre,

5'2 So far, since XII Plan'2219 (Anclhra Praclesh: 100, Bilrar:93, Gujarat:61, Madhya
Pradesh:125'Ma,ipur:4,Megrraraya:g,oclisrra:g63,Rajastrrar:6g,Tarnir 

Nadu:242,
Telangana:575' Uttar Pradesh:74, Uttarakhand:S) number of water boclies have been
included under the sclrenre of RRR of water bodies for central assistance. out of which,
works olt 1262 (Madlrya Praclesh;121, Meghalaya:4,odisha:734, RajastSan:52,Tarnil
Naciu: 104, Telangana:239,Uttar Praclesh-8) water boclies have been conrpleted. Further,
an lrrigation potential of 0.89 lac ha has been restoreclout of target lrrigation potential of
L82 lac lra.

{ ,)

-"-,.__:
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Steps taken bv National Water Mission to improve Water Co4servationl

Watef Use Efficiencv in th,e countrv

The Government of lndia had launched National Action Plan on Climate Change

(NAPCC) which inter-alia identified the approach to be adopted to meetlhe challenges

it irpr.i of climate change through eight National Missions including National Water

Mission (NWM).

Z. The Comprehensive Mission Document for NWM identified five goals and

strategies which are being implemented by the Mission. Goal 2 of NWM envisages
,pror6tion of citizen and state action for water conservation, augmentation and

preservation'. NWM has taken up the issue of water conservation as one of the most

important activity in implementing its goals. ln the recent time, following steps have

been taken up by NWM in the direction of conservation of water:

(i) NWM has launched the'Sahi-Fasal'campaign on 14.1 1.2019 to nudge farmers

in the water stressed areas to grow crops which are not water intensive, but use water

very efficiently; and are economically remunerative; are healthy and nutritious; suited to

the agro-climatic and hydrological characteristics of the area; and are environment

friendl-y. Creating awareness among farmers on appropriate crops, micro-irrigation, soil

moisture conservation etc.; weaning them away from water intensive crops like paddy

and sugarcane to crops like corn and maize, which require less water; assisting policy

makerJ to frame policies that make effective pricing of inputs (water and electricity);

improve procurement and market for these alternate crops, create appropriate storage
them among other things, ultimately teading to an increase in the income of farmers are
the key elements of "Sahi-Fasal".Under Sahi-Fasal, four workshops have been
organized in Amritsar on 14.11.2019, New Dethi on 26-27.11.2019, Aurangabad on

13.01 .2020 and Kurukshetra on 14.02.2020.

(ii) One of the strategies includes incentivization of organisations through aWards for
water conservation and efficient use of water. Accordingly, NWM has initiated National
Water Mission Awards to recognize excellence in water conservation, efficient use of
water and sustainable water irnanagement practices. First National Water Mission
Awards, 2019 were held on 25th September,2Olg during which 23 winners were
awarded in various categories.

(iii) A nationwide campaign to create awareness amongst citizens on 'water
conservation has been initiated with Hon'ble Prime Minister in his 'Mann Ki Baat' on
30.06.2019, urging the citizens to join hands to create Jan-Andolan to save water.
Recently, this Ministry has launched 'Jal Shakti Abhiyan'with the intent of participatory
water management as a way forward to achieve sustainable water availability and
management.

(iv) NationalWater Mission envisaged developing State Specific Action Plans (SSAP)
for Water Sector covering lrrigation, lndustry, domestic and waste water of a State/UT.
The State Specific Action Plans for water sector would essentially consist of present



situation of water resources development and management. NWM is providing financial

assistance of Rs. 50 lakh to major states and Rs. 30 lakh to smail states/UTs as a grant

for formulation of SSAPs for water sector' Five States (Arunachal Pradesh'

Chhattisgarh, Uttarakhand, Tamil Nadu and West Bengal) have completed first phase of

the SSAPS.

(v) National water Mission has advised all central Ministries / Departments to install

water saving ,.rrtoru in tt'," taps in toilets of these offices' They have also been

advised to build rain water harvesting structures like dug wel[s,.bore.wells' recharge

trenches, recharge pits, etc. in every"premises to ensurdthat rain water is conserved

and used to recharge the ground water aquifers'

(vi) A massive mass awareness programme h.".t been undertaken on various

aspects of water including water conservition. ln this direction, training programmes

have been undertaken in collaboration with reputed institutions. Besides, workshops

have been held in water stressed areas for awareness building' Meetings have also

been organised ,. , prrt of one of these strategies to interact and encourage corporate

sectors / industries to take up, support and promote water conservation activities as a

part of their Corporate Sbcial 
' 
i?espontibitity (CSR) wherein about 75 CPSEs

participated from across the country.

(vii) National Water Mission has initiated a monthly seminar series 'Water Talk' in

March, 2019 to stimulate awareness, build capacities of stakeholders and encourage

people to become active participants to sustain life by saving water on earth. 12 Water

Talks have held so far. AIso, two jingles have been produced for sensitizing citizens

about the importance of water conservation.

(viii) NWM had organized a workshop on "lncreasing Water Use Efficiency in

industries", on 5th March 2020. fhis workshop formed a part of the series of national

workshops which will be organized to nudge lndian businesses to manage their water

use, and the business-risks emanating from this dependency on water, in 'a more

efficient and responsible manner.

(ix) As a fallout of the decision in the meeting of the 'lnter-Ministerial Committee on

Water Conservation' held on 16.01 .2020 and chaired by Secretary, Department of
Water Resources, River Development & Ganga Rejuvenation, National Water Mission

organised a workshop on "Catch the Rain : Rain Water Harvesting and Artificial
Recharge Structures for Water Conservation" on 13th March,2O2O.

(x) The second meeting with empanelled 13 lead agencies & 49 field agencies was
held under the Chairmanship of Additional Secretary& Mission Director, National Water
Mission on 9th March 2020 with the objective of exchanging information and ideas on

water management and water sustainability in vulnerable areas and to encourage
participation of NGOs in various activities related to the five identified goals of NWM.

During the meeting, it was noted that contribution of NGO's is paramount in bridging the
gap between government and the targeted beneficiaries as they work in close proximity
with the communities at the grass root level.



(xi) Deptt. of water Resources, River Developmell & Ganga Rejuvenation will be

the nodar Deptt. tolri shakti nnniyan-ri tJsn-rii and. Nationarwater Mission wi, be the

rmprementing Agency. This abhiy"n *irr cover a, 720 districts of a, states/urs of

lndia.

(xii) This Ministry also plans to set up 'National Bureau of water Use Efficiency

(NBWUE)' for improving water use efficiency across various sectors, namely' irrigation'

drinking water supply, [ow"r generation, industry' etc'
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Dear

Wrth regards,

Copy to : ali $ecretaries of Govt' of lndia

DEPTT. OF WAIER NESOURCES' . --.-
RrvER nffi iorli prr- a c-ArytiA na' wElIAr I oll

YT*s ir-a ftsrq
tl*to Nnl warr'n illssloN

ffi're, wm a' $a
2nd FLOO& ELOCK t*4, !!! *

*.#.s1. ffi, dt$ *e, q4 @-t1-ol-1r
iiJliliirui*, Lonru noxo, ]lEvt' DELHI'110'0!

Sated: 13'08'2019

,"'HT'n

Asyouareaware,vfater-avital,{initeresource-isgettingdeeletedfastandbecoming
scarce in many ,;; oi ou, eountry." Fi;;rirft its irnpricatiois, Govemment of lndia had

raunched Nationar water Mission (Nwil;-;;o,iotion "i 
;''ti;;; and state actions tor water

conservation, "us**i;iion 
*no Fi-;;*4,q;;-;;; "t 

iii" i*po*ant goals of NWM and

cieating mas$ awareness is one of its strategies"

2. A nation,wide campajqn lo. 
create awaretqls^€mong citizens on weter consetvation

has been iniriared with Hon,bie pri** ili,-,1;;ffii;it.uunilT<i-riJutl;on-goiolao19' 
urging the

citizens to join rrrn;, io'ci"ri* u Jan-Antdaran to save *uiui- Farticipatory.water management

shourd be the way forward to achiev* *.t.i*br- *"ter';airrbirity g1o.r''nanagement' "Jal

sai*,ri Abhiyan,, has been raunched ly-il;-Mfi"trv iu ;;irhi with this intent' wth the

anival or rnonsoons, it would q? d#ffiJi.il1ij!il*-wtt"t Harvesting structures"

(RWHS) like dug **Ui, bore wells, re-ct'targe trenches' iecharge pits etc' are buitt in every

premises to ensurJ'ttiat rainw"te,'il-io,i.irv*u unc ***o i" iecnarg,e tho groundwater

aouffers. Aerators may be instalred il t"i; i;;"uu *rt"rll-Lquesie* viJe NwM's oM dated

ldth June, 2019 (coPY enclosed)' - !

3. Keeping in view the above, may I request yi-u to kindty Issue directions to ensure

that RWHS are built in tha pr"*i#= of alt otn""=-ui vott departr*ent and Aerators

instaned in a* taps in the toitets.in1i"." om*u. NWrii ir *irling io provide any technical

assistance on matters related to RWHS and Aerators'

I

ia
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Government of lndia
Ministry of Jal Shakti

Department of Water Resources, RD & GR
(National Water Mission)

2nd Floor, Btock No.3
CGO Complex, Lodhi Road, New Delhi

Dated: 19h June, 2019

Office Memorandum

Sub. - Citrzen and Slate actions for water conservation, augmentation and preservation,

The undersigned is directed to say that water is not an infinite resource and sources of
water will dwindle due to gtobal warming, over-exploitation, human errors etc. Water table is going
down day-by-day and in some of the lreas in india have come into the category of sevdre ti
crittcal. Some of the areas are over-exploited and soon those areas may re"crithe level of 'Day
zero" - Hence there is an urgent need to conserve every drop of water.

2 A lot of water is being used in toilets and oanteens of Goyt. Offrces. lt is noticed that manytimes water taps used there are not closed properly resulting in the wastage of a large quantity of
water due to free flow of water these open taps. 

-lt 
should-be ensured liat leakages from thqse

taps are plugged.

3' We can reduce the water usage while washing hands rn toilets and canteens, lf a
contraption called "Aerator" Which is Easily available ii ttre open market and Thr.ough online
shopping is attached j9 tn? taps (as enclosed). We can save upto g0% of tap water in every usethis way' ln total million liters oi water can be saved all over the country if this intervention isirnplenrented

4'. ll is requested that awareness for water Conservation water may be spr:ead among officialsof your Ministry/Department by issuing directions to keep water taps closed when they are not inuse Directions may also be issued ii all concernea io instaiia water saving device i.e. ,,Aerator,,
at the outlet of water taps as a contribution towards water conservation.

5 This issues with the approval of Mission Dirrector, NationalWater mission.

.t

Encl: As above

Under secretary,. *"%3if [:ffii'J
Ph. 24368985

To all MiniskieslDepartments.

Copy for information to.

1. o/o Hon'ble Minister for Jal shakti, shram shakti Bhawan, New Delhi.2. O/o Hon'ble MoS, Jal Shakti, Shram Shakti Anilrr, N;* Oaf,i
? o/o secretary, Department of wR, RD&GR, srrrarn shakt ghawan, lrlew Delhi.4' o/o Addl. secretary, Department 

"f 
wi, RbtCri, srrrl* shakti Bhawan, New Delhi.5. MD(NWM), Block-3, CGO Comptex, New Dethi.
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Annexure-R/26

Details of States/UTs which could not submit action taken reports.

S.No States/UT
1. Andhra Pradesh
2. Arunachal Pradesh
3. Bihar
4. Goa
5. Gujarat

6. Himachal Pradesh

7. Kerala

8. Madhya Pradesh

9. Maharashtra

10. Manipur

11. Nagaland

12. Sikkim

13. Tamil Nadu
14. Tripura
15. Uttar Pradesh
16. Uttarakhand
17. Daman and Diu
18. Puducherry
19. Dadra and Nagar Haveli



this connection from time to time (for directions/ guidelines refer to website: irww.cowoonic.[r;

- And whereas, the Hon'ble NGT, New Delhi under its order dated 15.10.2019 in oA No.
59712019 observed that in order to control wastage of potable drinkinf *ii"i in"r" has to bespeciflc time bound action plans and monitoring 

-wnich 
should include coercive measures forenforcement.

Chairman
Central Ground Water Authority

.- Now therefore, in 
-exercise of the powers conferred by section 5 of the Environment(Protection) Act, 1986 (29 of 19g6), read with paragraph 2(i) of the notification of theGovernment of India in the Ministry oi Environment'and-Forests numoer s.o.-ieait;;t"d 14r,'January, 1997, the Authority., with a view to protect and preserue ir,. g.rnJ water resources,hereby issues the following directions, namelyi

DIRECTIONS

1' on and from the date_ of this direction, -- the concerned Civic Bodies dealing with watersupply network in the states/Union Territories, whether carreo asftieoiro,lit nigam, waterworks Department, M.unicipar corporation, Municipar council, Deveropment Authority,Panchayat or by any other name, shall ensure that there shall be no *ii[ug" or misuse ofpotable water tapped from underground and evolve complian* ,".irini* with coercivemeasures for violations.

2. No person in the country shail waste or misuse potabre water resources tapped fromunderground.

hnn^-1w^" - R\)+
Government of India
Ministry of Jal ShaKi

Department of water Resources, River Development and Ganga Rejuvenation
CENTML GROUND WATER AUTHORITY

PUBLIC NOTICE
New Delhi, dated the ... June, 2020

Whereas the Central Government constituted the Central Ground Water Authority(hereafter referred to as the Authority) vide notification number S.O. 38 (E), dated tnl lq6J3yuav,-19!!, fottowed by notification number s.o. 1r24(E), dated the oo,hNbvemoer, 2000 ands.o. 1121(E), dated the 13h May, 2010, of the Goveinment of India in the Ministry of
Environment and Forest for the purposes of regulation and control of groundwater development
and management in the whole of India and to isiue necessary regulatofu directions;

And whereas, the Authority has issued regulatory directions in exercise of powers undersection 5 of the Environment (Protection) Act, ig86 under different public notices in different
:S^':{119:f 1..9 also regulating-in accordance with the provisions unoeiguiderines issued in


